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INTRODUCTION 

L the Chaim1an of the Smnding Committee on Food, Civil Suppl;.,, 

and l'Ublic Distribution {2002) having been authorised by the Committee to 

submit the Report on their behalf. present this Sixteenth Report on Demands 

for Grants (2002-2003) relllling to the Ministry of Consumer Affairs, Food 

and Public Distribution (DepaJtlnent of Food and Public Distribution). 

2. The Committee examinedtscrutinizcd the detailed Demands for Grants 

(2002-2003) of the Ministry which were laid on the Table of the House 

on 19th March, 2002. 

3. The Committee took evidence of the representatives of the Ministry 

of Consmner Affairs. Food and Public Distribution (Department of Food and 

Public Dislribution) on 28th March. 2002. 

4. The C(!Jl1mittee wish to express their thank• to the otlicers of the 

Ministry of Consumer Affairs, Food and Public Distribution (Department of 

Food and Public Distnbution) for plitcing befl>re them detalled wrimen notes 

nn the subject and for furnishing the information to the Committee, desired 

1n eonnection with the examination of the subject. 

S. The Report was considered and adopted by the Committee at their 

sitting held on 11th April, 2002. 

6. For facility of reference and convenience, the Obsen-ations and 

Recommendations of the Commin~ have been printed in thick type in the 

body of the Report. 

NEW DEi.HJ; 
April l 2, 2002 
22 Chllltro, 1924 (Saka) 

OEVENDRA PRASAD Y ADA V 
Clratrman, 

Standing Commillee on Fo,,d, 

Civil Supplies and Puhlic Dt:<tr1hwion. 



CHAPTER-I 

INTRODUCTORY 

The Department of Food and Public Distribution iS responsible for the 

formulation and implementation of national policies and ~lllIIIl1CS on 

foodgralns relating to procurement, movement, scientific storage, distribution, 

import, export and buffer otock aimed at ensuring remnnerahve prices to 

the flllJDC(i and avilabihty of foodgrains ~ reasonable prices to coruumer 

especially to the Vulnerable sections of the society. This Department is also 

responsible for development and regulation of the Sugar Industry, formula11ou/ 

adoption of a suitable programme Biioed al ensuring adequatt: supply of sugar 
at reasonable prices, silccguarding the interest of cantl-growcrs, allocahon of 
sugar for c:xport and administering the Sugar Development Fund set up under 

the Sugar Development Fund Act 1982. It also deals with Policy matters 

re1atins to import of edible Oils far Public Distnbution System (PDS) including 

allocation to various States/UTs, management of edible oih economy including 

Vlil8SpaQ, Vegetable oils, rnl cakes etc:. The Department also moniton Mpects 

relating to ~ production, quality conlrO~ processi"l!I and distribution of these .. ~ 
l.2 The Minister of Consumer Affairs, Food and Public Dililribution hold. 

the overall charge of the Mimstry. He is MStsted by ~ lwo Ministers 

of Suite. The Secretary (Food and Public Di1tribution) IS the Head of 

the Department and the principal adviser to the Minister on all mauers 

of policy and administration within the Department of Food and Pubhc 

Distribution_ He is Msisted by WI Additional Secrewy and Fina:ncial 
Adviser, five Joint 5-nes, one Exoc:uttve Director {Movement) One 
Joint Commissioner (Storage and Research), and a number of other 

offieers and supporting staff. 

l J The Department 1s organized into 13 Divis1oos. It has tw<> attached 

oifLCCi, namely: 
(i) Dircctonrte of Sugar 
(ii) Directorate of Vanaspa\I, Vegetable 01ls and Fats (VVO&F} 



I 4 There are 28 Subordinate Office11, namely: 
(i) Three Quality Control Cells located a! New Delhi, Kolkata and 

"""'""" (Ii) One Indian Grain Stocagc Management and Research Tnstilule 
(IGMRI), Hapur (Uttar Pradesh) with S Sui..Statlons at Hyderabad, 
Ludhiana, Jabalpur, Jorhat and UdaiJ)lll 

(iii) 17 Save Grain Campaign office• at Aluncdabad, Bangalore, Bhopal, 
Bhubaneshwar, Chandigarh, Chennai, Ghaziabad, Guwahati, 
Hyderabad, Jaipur, Kc>llcata, Lucknow, Patna, Pune, Raipur, 
Thiru\fllJl1111thapuram and Varanasi 

(iv) National Sugar Institute, Kanpur and 
(v) National lnstirute of Sugan::Blle and Sugar Technology, Mau. 

l. S In llddition, the<e arc three Public Sector Undertakings under the 
administrative control of the department, namely 
(i) Food Corporation of India (FCI) 
(Ii) Central warehousing Corporation (CWC) and 
(Iii) Hindustan Vegetable Oils Corporation Ltd (HVOC) 
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L 9 Th: total fmarn:ial requirement of the Deputment of Food and Public Di11ributioo on Programmes/activites 10 RE (2002·2002) and BE (2002·2003) is as under :· 
(Rs_ In Lakhs) 

Revised Eltiinates fkidi:et EJ!imates 
lOOI-2002 _, .. 

"m Non·Plan Too "E Non-Pim ToW I 2 J • ' 6 7 
Food M1U11gement 

Secretariat 90.00 116503 1255.03 ]5_00 ll&l.03 !1%.03 Food Subsidy 1760100.00 1760700_00 • 2119000.00 21!9000.00 Post Harvi.:st op«ation 303.30 696 97 IOOU.27 7()9.60 709.60 Stmlgbenitlg of P.D.S 
Assistance of State GovtsAfra. for aoo.oo 80-0.00 Con.iruction of GodOWJ1S 
Assistance to State Govts/UTs, for Mobile Van• 30.00 30.00 (c) Training Resean:h and 50.00 50.00 35 00 35.00 Monitoring for PDS 
Storage 2700.00 2700_00 3347,00 3347.00 Procwement and Supply 7.00 7.00 7.00 J.00 s~ c.d . 440.00 440 00 Mlllla""""'nt of Sugmr 
Die. of Sugar 176.00 17600 17770 177.70 

• 
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l.10 The details of ob_iect-"ise requirement of Bodgcl allocallon during RE (2001-2002) and BE (2002-2003) is as under.-

Re>ited l.ltimata B1da:et blimatea 

2001-2002 2002-2003 

""' Noo-Plan '"" "• Non-Plan T""1 

2 7 • ' 6 7 

01. Salsics 82.00 2188.10 2270.10 2222.50 2222 50 

02_ Wqes 6.40 21.25 27.65 20.60 20.60 

03_ Overtime Allowanoc 0" 33_75 34.25 33.65 33.65 

II. Domes~ Travel Expe1:1:s 22.30 94.20 116.50 94 70 94.70 

12. Fcmgn Travel Expenses . 26.00 26.00 30.00 3000 • 
13. Offl<X Expenses 107.00 393.22 500.22 3'>4.30 394.30 

" Rent Rates and Texes !_50 "00 23.SO ll.10 22.IO 

16. Publication 18.75 18.75 18.75 \8.75 

20 Other adnunistrativc 30.00 37.10 67.10 10.00 36.80 46.80 

Services (DepartmenlBI Canteen) 

21. Supplies and Ma!Cflals 12.60 74.50 87. 10 74.70 "70 
26. Advertising and Pubhcitcs 7.40 16.00 23_40 "0-0 l6.00 

27. MlJIOI" Works 0" 125.40 125_90 125.00 125.00 

2&. Payment for Professional and 3' 0-0 4.60 39.60 40_00 '·'" 4660 

Special Service• 
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I.II The Ministry of C'.onsumer Affairs. Food and Public Distribution 
(Deportment of Food and Publtc Disuihution) has furnished the following 
statement regarding their actual Plan and Non-Plan expenditure alongwith 
!heir pe=ntage upto 15"' March, 2002. 

(Rs. in crores) 

S.NO ~ Major IE IE Actual o/o of 
Head 2001- 2001- 2001- expen 

2002 2002 2002 diture 
up «> incu-

(15.3.2002) -m:d 

' ' • ' ' ' 
PLAN 

I. Seeretarial-Economre Services 3451 0 90 0 90 0.50 55.56 
2 Other progrmunes uf Food 2408 4.02 3.58 2 03 56.70 

Storage & Warehousing 4408 0.57 0.57 
3 Other expenditure for 2408 0.73 0.45 0.28 62.22 

dewlopment DI" sugar 
Industry 4408 0.27 0.60 

4. Civil Supplies 
AsWitance fur 
0011&tructions of godowns 

5. Asoitance for retail 
outlct5 in Tribal areas/ 
purdiasc of mobile vans 

6. Other schemes of Civil 
Supplies 

7. Lump-sum provillion for 
projects Sikkim for the 
benefit of N.E. States 
including Sikktm 

S. Co111umer laduttries 
lnvcstriledt in Pubhc 
cnicrpriscs 

9. Lump-sum provision for 
project/Sdtcmcs for the 
benefit of NE States 
including Sikkim 

WTAL 

3601 
7601 
36Cll 

5 75 4.00 2.71 67 75 
5.75 4.00 3.36 84 
0.15 0.15 

7601 0.15 0.15 
3456 0.50 0.50 0.12 " 
2552 o.so 0.50 0.18 

4408 27.00 27.00 27.00 WO 

4552 3.50 3.50 3.IS 90.86 

49.79 45 9!l 39.36 85.15 
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I ' ' , ' NON PLAN 

I. Secretariat 3451 12 76 11.65 9.67 83 
2 Food Subsidyl(inchxling "" !3675.00 1761200 13401.38 "'w Sugar) 
3. Subsidy on maintenance 2408 ]_00 1.00 

of buffer stock or sugar • Othcc expenditure for 2408 8.20 7.12 l.261770 
development of mgar 
Industry , Sugar Development Fund 2408 180 00 180.00 !S0.00 100 
transfer • 

' Other programme of Food 2408 21.15 !9 72 *14.65 74_29 
Storage & W<1l'ehousmg 

7. Reimbursement of losses 3456 so 00 8.65 S.00 51 80 
to STC in trading 
operation of Edible Oil• • Consumer Industries 
Amritsar Oil works 2852 0.02 0.02 

9 Rdiabilitabon/Modcmisalion 6860 200.00 130.0CI 129.81 99.85 
of Sugar Mills 

JO. Loan lo sugar Mills "" 6860 20.00 I0.00 3.69 36 90 
Cane Development 

II. Loans lo Hindustan ""' 5.00 , 00 I 00 20 
\/Cgctable Oils Corp. 

W7AL 14173.ll !7985.16 13785.82 7<>.6S 

Deduct ~- ·~ 230.20 149 17 21.64 14 SI 
SDF 
W7AL 13942.93 !7835.99 13764.18 n.11 

l.12 When the Committee enquired as to what ""' the reasons for 
less expenditure of Budget ailocauon, Secretary, Department of Food and 
Public D1stnbution deposed before Lhe Committee that there is no grave 
problem during (2001-2002) Jn Revised Estimate (2001-2002), there is plan 
provision of Rs. 46.80 crorc, out of which upto February, 2o_92, Rs 37 
Crtte has been spent. The remaining sum will also be spent cxocpt Rs_ 
1.50 Crore sum earmarked for North-Eastern Statca_ The progress of work 
m North East is slow_ The Jaw aod order situalton cs not well !here 



" 
Last year, les• amount cculd be d.isbur.ed out of SDF, as the matter 

whether a loan out of SDF can be given to a sugar mill agamst which dues 

are outstandL~ for modcrniwucn/rohabili!auoo or for cane development was 
under consideration Now the SDF Rules, 1983 ha~e beep amended and a 

loan can be given to a mill against which such loan for modernization/ 
rehabilitation or cane development is outstanding. JS (Sugar) added that I.he 

constitution of the Development Council for Sugar lndustncs under the 
Industries (Dcve!opmcnt and Regulation) Act by the Minlstry of Commerce 
and lnduslry took time and there was less expenditure under 'other 
expenditure for O.,..~ of Sugar Industries'. Recently, the !)e,·c\opment 
Council for Sugar lndus1nes has been re-constituted Out of Rs 6.65 crorc 

for NlSST, an expenditure of Rs. 1.67 crore was incurmd. 

1.13 When the Committee asked about the reasons for non utilizatioo 
of full amount in Plan and Non-Plan Scheme for the year 2001-2002, the 

MOU.try in their Post Evidence reply stated as under:-

"Thc re&SOHS for not full utilization of provided amount in Plan and 
Non·Plan Scheme for the year 2001·2002 are M under·-

Reason1 £or Plan Scheme 

l . Due to significant reduction in the revised estimates. 

2. funds not lllilised due to poor law & Order situation in the NE 
region and non-identificahon of suitable 101tes for constructions or 
godowns 

Reasons for Non-Plan Scheme 

l. Suspension of LTC and less mcrease in % of DA_ 

2. Enonomy measurgo i•sued by Ministry of Finance. 

3. Due to non-filling of vacant post 

4 Less number of official tour and less purchase of slalloncry item,, 

office equipment and furniture etc 

5. Non-utilisation of funds due to lesser off-take. Partition of Slates 
of UP&MP and Non-submission of final audited accoll111 by State 

Govts. 

6_ Short crushing period of experuncntal sugar factory due to which 
large quantity of ra"·-matena!s could not be purchased. 



7_ Due to decrease in price of Edible Oils in the International 1111 well 

as Doiuatic Market and no import of edible oil during the fmancial 

,_ 
S. No fresh claims received and a few pearling claims could not be 

frnali?.<ld in respecl of subsidy fur maintcnllllCC of Buffer stocks 

of sugar. 

9. Les& llllOlbe< of Mcetings/Collfertnce$. 

\O_ Due to incomplete docwnentation in respect of grant in aid/loan 

of sugar mills " 

I l4 What Ibo U:munittce asked about the ddails of diversion of 

amount al!ocalcd. undcr BF.IRE in various heads during the financial year 

(2001-2002), alongwilh the rcilSOllS for divenron, the Minil;try in written reply 

furnished IO lhe Cmrunittec stated as undcr:-

The d<:talls of funds diver!OO frOTP one head IO another head so far 

during 2001-2002 as well as the proposals for re-appropnation sent to M1rustry 

of F~ are as follows:-

(i) Diversion of funds already made during the year 2001..()2 

~ From 

""" 3451 Other Charges 34~1 

To Amount Reasons 
(Rs.lakhs) 

Professional 0.60 More claims foc 
legal charkcs. services 

(ii} Proposals """I IO Ministry of Fmance fm rc·sppropriation. 

Major Froin 

"'"" 
Major To 

"'"" ' , ' . 
~ Die_ Suga< (OE)/ »IS 

NS!, Kanpur (Minor _, 
Die_ of sugar 
(Professional 

""""' --&. Supply 

Amoutit Reasons 

(Rs. wmsJ 

' ' 
'·"' Mon: claims for 

Rclidual 
E><pend:iturc on 

legal charges/ CJ<tra 
fund for maintenance 

of vacuvators 1a 

respect of Kandla 

Pon Trusi, e«:_ 



" 
' , ' • ' ' 

""""""' foodgrains ,.. '""' ,.. '""" '" Due to increase in 
(Advertising & {Scholanhip IL IMge!s of stipendary 
P'Ublicity)I SlipcDd) a. training and additional 

"""""' {Major Wotb) fund& ~red "" per 
progress of construction 
worlt of hostel building 
at IGMI, Uda1pur_ 

. >4Sl Sec~riat Eco . ,.. Food Subsidy 110.97 lru;rease in MSP of 
Services "°' Wheat and nee and 

more procuremcn! of both 
Ille grains. ,.. Dte.ofSugar/DCSI 241.JS Food Subsid)' 247.00 ..,_ 

""'INSll "°' -CoopeqtioWGrants-
in-AUUSGCllGSIJ 
~ 
Claim in respect of 
c.onstnJaioq of Food --"" Reimhuflemenl of ,.. '""' SuMidy 4135.00 
losses to STC in i1S "" trading operations on -·"""" ,.. Subsidy IO State ,.. '""' - 11300.00 _.,_ 
Goven1J11e11t on "°' """"""' """""""' "' -,.. Sugar subsidy ,.. ,,_ subsidy .'00.00 For tlu: provision of 
payable to FCI and interest subsidy for 
others on aaxnmt of RBNS Sugar Mill5 
levy sugsr import of 
sugar, etc. 
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1.15 The Committee obsel"\IC that the Budget allocation (2001-2002) 
ror construction or godOWD• for PDS and purch,..e of Mobile Vans in 

North-Eastern Stale• including Sikkim could not ht. utilized full)·. Under 
the head 2552 (Revenue), Out of the allocation of Rs. 50 lllkh, only 
R•. 18 lakb could he utilized by 15th March, 2002. Similarly, for the 
•sme pnrpo!I'.' under the head 4552 (Capital), out of an amount of Rs. 

SO lakh, only a 1um of Rll. 18 lakh could be utili1.cd. Thoui:h the 
Government e1pected to utilize the llilocated sum fully h)' list March, 

2002, the Committee are very much sceptical about thi•. 

1.16 In addition to the above, under the colllllruction of godwon 
by FCI, nut of a 1um of lb. 3 crore, only an amount of Rs. 98 lakh 
h,.. been 1pent upto 15.3.2002, thnugh the Go•·ernment Clpei!tcd 111 
spend Rll. 1.SO crore by l!.3.2002, still leavi11g a •aYing of Rs. I.SO 
crore. Under the Scheme for loan to •ugar Mill• for cane devclopmcnl, 
out of an allocation of Rs. 20 crore, only Rs. 3.69 crore could be utilized 
by 15.J.2002 .. bich works out to only 20%. The Committee feel that 
funds earmarked for North-Ea1tern States and hilly, iaacce11ible area! 
should be Utimd b)· maU!g special efforts because these are the most 
sen1itive areas and require special atlention. The Committee, 1herefore, 
recommend that all cffort.J •hould be made hy the Government ot utilize 
the funW fully wilhin the financial year and the •ctual upenditurc 
i11c11rred during {2001-2002) for all it• Plan and non-Plan 1chemes be 
intimated to the Committee. The Committee vrould also like to kllow 
the deps taken by the Government to utilize the fund! earmarked 
under Plan and non-Plan !chem~ in the propo1ed BE (2002-2003) i11 
an even manner. 



CHAPTER II 

FOOD MANAGEMENT 

The main i.ngnx1ients of the Government's food management pohcy are 
procun:ment of fooclgrains, their movemi:nt, storage, distribution through the 

P"blic didtribution system and maintenance of buffer stock. 

(i) Foodgrain1 Production and Crop Outlook 

2.2 During 2000-2001, the production of rice was &4.87 million 

IOllllCS a against 89.68 millioo tonnco achieved during 1999-2000 The 

production of wheal was 68.76 million ttwJICS during 2000-2001 as against 

76_37 million tonnes during the year 19W-2000. The production of coarse 
cereal• during 2000-2001 was 31.62 nnlhon tonnes as against 3034 nullion 

tonne• recorded during 1999-2000. The producllon of pulses dunng 2000-

2001is1067 million tonnes as agairull 13.41 millioo tonnes achieved during 

1999-2000. 

2.3 The overall production of foodgrains during 2000-2001 was 

19~.92 milbon tonnes 111 against the productioo. level of 209 80 million tonnes 
during 1999-2000. The Planning Commission had oot the target of foodgrains 

production for 2001-2002 at 218 00 million tonnes, but the same is likely 

to be 209.17 million lonncll primarily on accmmt of 131 districts receiving 

deficient rainfall during ll\Ollllon 2001. The brood crop-wise break up of 

production for 2000-01 and 2001-2002 is as under 

Foodgrain1 Pr<.>duction 

lfu _, 
eo- °""" 
Pulses 
Food grains 

"'""' '"" 
'Adv...,. ~ u "" :11.0l.100:1 

2000-2001 

" 

R4 87 
86_76 
31.62 
I0.67 

]9~_92 

103.36 
92.56 

(Million Tonn~) 

2001-2002• 
91.0S 
73 06 
31.91 
13. Is 

209.l7 
108 4~ 
100 72 



" 
2.4 The State.wise production of wheal, rice and coarsegrains during 

199S.99, 1999-200(} and 2000-2001 as received from the Directorate of 
Economics '"' Statistics, o.,""""" of Agriculture "" Cooperation, 
Ministry of Agriculture, 1s given below: 

(In '000 Tonnes) 

Stales/U.T. '""" "'"" '"'"" "'"' ~ ,_ 
"'"' 11.ioe Coaroo· Wheat RJ... ~--.... -· grains 

A"""' """""' ' """ "" ' """ ''" ' '"" "" A'""'°"" ' '" m ' "' M ' "" M 

""""' Ao•m " "" "' ,. "'' " -~ "'" "' - - "" •M• .., = ""' «" "" ISl5 c- M "" m 
-~ ~ "" m ~ ""' "' .,,, "" M2 - M• '" "' '" "" "' ,. '" "" ,_, 
"""""" '" "" "" "" 3717 "" '44 = ""' Madhya Pradesh ID2' ,,., """ .., "" 24~ '"" '"' "" Mahllrashtn. ""' ... = "" n~ ""' "' "" '"' Ori= ' "" '" • "~ '" " '"' "' Punjab '""' ,,,, "' 15910 ~ .. "" 15551 "" ~· Raiasthan ""' ,. ,.,, '"' "' ,.,, "" ·~ 2m 
UUanu>:hal "' "' "" Uuar Pradesh ""' 11387 "" - 13231 ''" """ ""' "" ........ "' 13317 '" M• 13760 • •Mo '"~ '"' ,_ - " ' ' " ' ' " ' ' Pondicherry • ' ~ ' " G- nm 1016 "" """ .., '"' "' 1014 "" Jammu& "' "" "' 424 "' "' '" "' "' """"" Tamil Nadu 8141 m "" "" "" ·~ °'"'" "' ""' "' " ""' "" ·~ 

,,. ~ ,,,. 71288 86077 31335 76369 89683 J@JJI 68763 84ll71 31616 



(ii) Procurement or Foodgrairu 
l_~ Procurement of foodgrmns is one of the eontral pillars of the 

food policy of the Govenmu:nt of India. It serves the l\\10 piupose of 
(a) providing remunerative prices to the farmers thereby avoidlllg chances 
of distress sale of foodgrams l!1ld also to enthuse them to 1ncrease production 
and {b) building up of buffer stocks of foodgnuns_ Procurement operations 
are carried out by the Food Corporation of India (FCI) 10 assocaintion with 
State Government agencieo 

2 6 The major foodgrains in the country viz "·heat, paddy and 
coarse grlll.l1S are procured at Mntimum Support Price (MSP) offered \)) 
the Government_ The MSP fbr common and Grade 'A' variety of paddy 
has been _fixed by the Min1s11Y of Agriculture al Rs.5301· and Rs. ~60/· 
per qu1ntal respectivelr for !he 2001·2002 Kharif Marketing Seasons 
(October-September) The MSP for wheat was fixed by the Ministry of 
Agriculture of JU. 610/- per qrnntal during 2001-2002 Rabi Marketing Season 
(Ap:ril-Man:h)_ The pncc support opcrauons for wheat and paddy are 
undertaken by the Food Corporation of India in aliSociatton "'th State 
Govenuncnt agencies_ 

For Rabi Procurement year (2002-2003) MSP of wheal has been fixed 
al JU_ 620.00 per quintal. 
2_ 7 When the Comnuttee asked what ts the estimate of procurement 

of wheat. rice and paddy during the nei<t Rabi season and Khariff season 
the Ministry in their reply stated as under :-

"The Additional Secretary. Department of Food & Public Distribution 
convened n mc>eting on 23.\.2002 with the Food Secretancs of Lhe 
"·heat )>TOducing Stlle5, to discuses procurement policy of "'heal for 
Rabi Marketing Seasons 2002-2003_ After discussioru with the Food 
Sccrewics of these S!alcs, It was estimated that the procurement of 
wheat during the Rabi Marketing Season 2002-2003 would be about 
226 lakh tonnes 

The Kharif Markellng Season 2001·02 for procurement of rice 
and paddy has •tarted form Isl October, 2001. The estllllatcd 
procurement of rice during Kharif Marketing Season 2001-2002 15 JS5 
lakh tOMCS. As on 21_3_2002, 141.66 lakh tonnes or paddy and 67.10 
lakh tonnes of levy rice has been procured for the Central Pool. The 
total quantity in terms of rice is 16l 60 !akh tonnes, as compared to 
153_30 lakh tonnes 10 the coresponding period last year." 

(iii) Procurement of Rice 
2 S Besides ei<tcnding price support to farmers for wheat and paddy, 

nee 1s also collected under a '}'Siem of levy from rice millers and dealers 
at the prices announced separately for each State. 



2.9 STAIT·WISE PRODUCTION AVD PROCUREMENT AND PER CAPITA AVJUI..IUllLITY Of WK~AT. RICE AND COAlts.ECRAIN• 
t.• .... -.,, .... ~ ·- ·--,.,...., 

•• - - --- - ~ 

-~-
,,_ ,_ 

~j 
,_ ,_ ,_ ·-·-· ,, ,, ,, ,, ,, 

I 
~ .!. ,, 

.:!~ :; ,; ,, ,, I ~~ ' l • • ' I ,, I l !i j I ,, l ' ,, ;1 ' ~j ! ;1 •• l ~~ i "~ ' l ! ll l •l l l •• ! Ji 1 ·-- ,,,_,, • •• 11078 lll• • •• "" .. "' ,, ,.. "" 1)1,l 2170 ... "' M-- 10.91 • M "' 104,l . •• "' . 12J_7 . - l""-'' " " "" . 122.> " )001 . '"' ~- "'· 711 - ... " ' •• ''-1 ·= . •• ... ... " ' "" " "' "" '" ""'"""""' 207.90 . •• . 
00 - llO.•' "'"' 11•1 - "" •• "'-" •• '" ••• •• ••7.3 ... •• llJ~ "' = 

ffi...tioil'lod"" "" •• "' ·= "' "' m "'' '" "' 00 '" '"'-' ~ -· 527.'4 "' ,, •• '" ••• mo "' LOJ_O . " ... "' •• "" •• ~.- ~-
,,,, ~ '"' - 429 ••• •• ' .. , ,,,, "' '"' 0)71 '"" 100., ... . . .. - """'' I' 10 . lJ.l ~ ' "' "" ... ., ·- ··-· "" " ,._, •• .. ., ™• '<17.07 • " ll•l "' ,., . '" . . , "-' lll7 •• 14).J •• •• 

. ,. ••• • •• ... "" mo "" '"'' •• . 11.9 Jl9!0 ,,,, 
~· '' 16 ... ™·' •• "' -· _,, . ,,, ~ '''' "' • ,, J4JO •• 07)2 "' 119.2 "' " '' l8J0 •• -- •• •• • •• .. -- 1060.53 J:l40j 21•1 141.l !ll~ •• •• - "' 2'970 J20l ''"' 12•12 14ll '" '7l0 '" 

W.Banpl =" ... ,, 
IJJl~ '" ~· '" , . ~ .. llOSI "' 113.0 •• ,, Q,udlprll "' - ' .. . . . . " .. - ,,,_,) " • " • . .. . " , ' , • • .. . ~-~ 9.14 " • ,,. . . . " • "' . ... _'ll)j,,7 1702 ' ll.O IOLl ., .,, 160.J 1020 ~ "'' "' . ''·' '"' . '" -·"""""' '"' ,. ., "' • •• ~ . ,,, .. •• "' •• • • ••• -·~ ~1.11 . 1141 "' !lLI ... ... . ,,,, "' 110.J "" 20.l 
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2.10 Statement showing State-wise details of COO!p!au:its <.£distress sale of p.addy during the Kanf Marketing Season 2001-2002 (till 23_03.2002) is placed below · 

SL State 
No 

Dislrictll(•) fnxn which Date ofl'llee1pt ii complaint 
romplaints have been 
received 

!. - Darbhanga, Aurangabad, 

Rohtas, Sone di"llion 
2. Guj- Dohad 
3_ Madhya Pradesh Khargone 
4. Orissa Kalahandi, J"YP'= 

5.~ 
6_ Tamil Nadu 

7. Uttar Pradesh 

8. West~ 

Amritsar,~ 
Kumbakonam, Vellore, 
Kaacheepw-am 
Bahraich, Varanasi. 

Bankura, Contm, Sainthis 

(iv) Dece.ntralised Procurement 

04.12 2001, 24.01.2002, 
14.02.2002, 
15.02.2002, 04 03_2002 
Ol .02 2002, li .OJ_2002 
21_02.2002 
23.ll.2001, 21 !22001. 
11.03.2002 
~2.10.2001, 06_1J.200l 
06.11.2001, 12 !l.2001 
21 02.2002 
15.102001, 1211.2001. 
15.01 2002, 
28.01.2002. 21.02_2002. 
04,03.2002, 11.03.2002 
15.10.2001, 22.10_2001, 
12.11.2001, 
04.12.2001, 07.01.2002, 
18 01.2002. 
OJ.02.2002, 22.02.2002, 
JI OJ.2002, 

2.ll The Schctne of Decentralized Procurc=nl of foodgrains was started in some State.. Under the Scheme, the States themselves pTOCure foodgrains. retain the quantity required for PDS and surrender the rest of FCJ for the Central Pool The •ubsidy is passed on directly to the State Govimuncnt for these operahona The Govemment of West Bengal commenced decentralized P<OOllrCillcnt nf nee for the first tune from the Karif Marketing Season \997-98. Thereafter, the States of Madhya Pradesh and Uttar Pradesh 



commenced )llUCUl'elllellt of wheat &om the Rabi Marketing Season 1999-2000 under the Scbl!me Gov(;mmcnl of UP has al•o commencOO decentralized procuremetll of paddy lllld nee finm the Khlll1f Miulceting Season 1999-2000. 

2.12 Wheti the Committee asked how much sub5idy claims arc oll\St81lding in respect of Madhya Pradc:sh and Uttar Pradesh as on dale, the Mini.5tJy in their written reply furnished as wxler:-
"The details of the }'l<nd!ng sub.idy claims of the State Governments of U.P_ and M.P arc as follows 

(Rs_ <n Cr=) 
(a) Tlrgetted Publi~ Distrlbutioq Sy1tem (TPDS) 

!999-2000 

2000-2001 

2001-2002 

(upto January,(12) 

2.24• 

9.89 

J l .04 

J0.25 

44 18 
32.58 

These claurui perts.in to the !Oo/o of the IOtal claim wilhhcld for want of audited statemeJll of llCCOUllfS for the rolcv411t years. 
• Tum. WeR1 ccruin c!i=epancies DOticed in the two audited statements of &cCOUnt9 submitted by thc State Government of M.P. for the year 19'J9-2000 due to which the amo..1\1. could not be released-

(Rs. in CroresJ 
(b) Alltyoday. An1111 Voj111 (AAY) 

The pending claims of the State Go=mncnts are as follows 

2001-2002 

upto Jan., 02) 

Mo.J,h ya Pr ad esh 

N' 

Uttar Pradesh 

• 

"The claim of !he Government of UP for Rs.185.49 crorc is under 



examination in consultation With the Go"""'""'! of U,P. AocordlDg to our calculations, !he claim is to be reslrictcd to Rs. 101.03 crorc. MeamYhili:, an 'on account' payment of Rs. '.!'.!.l'.! crore has been released lo the Slate Government during the year 2001-2002." 
2. 13 Consequent upon the O.ief Min1slers Confcreme on WTO Agrccmctll on Agriculture and Food Management held on 21.'.! 2001, a Standing C-0mmi1tee comprising oome Union M"mi•lers and Clucf Mnustcrs, be.sides Deputy Chainnan, Planning Comnussion has been constituted The Standing Committee, m 1ts first meeting held on 6.72001 diSCtlSsed the issue of decentralize proc:ureule<ll 

2.14 It was clarified m the said mccllng that the scheme of decentrahled procurcmenl would not !>e imposed on all}' Slak: Government. 11 wrui also emphasized that in order to make the concept of minim11111 Support Prices a reahty for all farmers every where in the COWllry. II was nece.ssary to encourage the Slates & to lake up procurement operations. The G<J\'Umtll!t!t of India wuald work out a detailed sclieme in consultatlan with the State Government to share the gams of localised proc=t 
2.JS In pw-swmce to the above decision, the Unioo Food Secretary convericd meetings on 14.9.2001, 19.9.2001 and 9.102001 with Food Secretaries of Assam, Bihar, Chhattiogarh, Gujarat, Himacha! Pradesh, Kamataka, Madhya Pradesh, Maharashtra, Orissa, Rajasthan, Ullar Pradesh and West Bengal. The Food Secretaries of Uttararu:hat and Jammu & Kashmir were also invited to participate in the meeting, bul could not attend. The States were mad., aware of the benefits of decentralized procurement sc:hemc an:I 'vere asked to oubmoi comprehcru;i>-e propo11al1 for this purpose So far. only the Govt. of Assam has oenl a detRiled ~I for \QUlcrtaking decentralized procurement of rice 

2.16 When the Comnnttee asked what i! the progress for makmg available srorage facilities, trained mMpower, credit facilities, etc. to the States on order lo enoouragc deccntraii7ed procliferne'Ilt, the Ministry in !heir written reply fumisticd as under:-

"Thc Central Gowrruoont is to help those State Go~l& wluch lake up decerttralisod prCICUrentent. So far, only one ll>Ofe State, VIZ. Chhattisgllih, hai; opted to undenakc decentralised procuromcnt. FCI has already given ..,ven years' gu11rantee for the creation of 2 . .'lO lakh 



MT of slQnq!le capacity ia the Stale. This was lk= oo 19.3 2002_ Depellding up0n ill requirement, the State Gowmnoeru can hrre lhe stcrase ~apocity available with !'Cl. CWC, pnvale parties, el<.: in Chhattisprll. 
2- FCl will be too glad to provide tr31nlng to the staff of the Slate Govcrnmo<it, if required. The request of the State Government for ~on of Cash Credit Limit from the RBI will be duly considered, when =cival. 
3. The Cai1ral Gova111tlC011 i~ formulstrng a ~ for sharing of efficiency pint with the State Government tlw have taken up lhc scheme of OO:;ai1rahsed procurement." 

(v) Level or Procurement 
2.17 The folkming table inc~ the level of procuremeat of rice (lncludiog paddy in terms of rice) and wheat for the Central Pool since J99j. % llUU"keting seasoo:-

Markc:ting Year 

1995-96 

1996-97 

1997-98 

1998-99 

19'>.i-2000 

2000.2001 
2001-2002 

... 
(Oct. to Sep) 

"'" 122 22 

143.34 

118.44 

172.78 

19J.OJ 

144.0J• 

• Curmn Madlding Season-as on 13.2.2002 

COARSEGRAINS 

(in Laich~) 

""""' (April to March) 

123.27 

~1.51 

92.98 

126.54 

141.44 

163 55 

206.30 

2.18 Coonegrains are normally procured by the State Governments and theic ~Les- During Khanf 2000..()1, 6.51 lakh MT of coarsi:grains we<c procunod in the States of il.nd!Ya Prade•h, Kamataka, Madhya Pradesh, Malwrash1ra. 



z. 19 The Economic Colt of ~1 for ~ State is finalized 
and the quantities of ooarsegraim that are not distributed in the PDS are 
disposed <>f by FCI by calhng lenders cm ~as is where is" basil. The difference 
hcLwoen the Economic cost of the State and the tendered rate is reimbursed 
to the State Government as subsidy. 

z 2ll The approximate subsidy incurred on I.be sale of coarsegrains 
1s as follows:-

Sore C<>mmod1ty Subsidy Quantity Total 

Rs. per MT {in MT) (Rs. in Crores) 

Andhra Pradesh - 1390.00 42919 5.96 

""""""" - 2330 50 4514 ' " "" 15413 NA 
M•~ 118050 37<.174(1 4.48 

Madhya Pradesh J<>war 3238.SU 1214 0.39 - 3238.SO 7405 2.39 

"""" l 188.SO 21673 '" Mnhara.htra Jowar 3237.60 151229 4.89 - 3237.60 10510 3.40 

M""' 1187.60 16107 l. 91 

Total 27.05 

'" At the time of procurement. all the Stale G1>vermnenl5 are asked 
lo distribute coarsegrains under the PDS. However. excep\ for the States 
of Gujarat and Maharashtra, which distribute small qumtities of coarsegrains 
under PDS, no other State has been able to distribute foodgrains under PDS. 

2.22 When the ConnniUo:c asked what action Government is taking to 
increase proourement base of coarscgrains •<> that <>!her States can also be 
benefited, the Ministry in their written reply, furnished as under-

"Coarsegrains are grown mainly in 15 States oflhc country Tbe pm:luctwn 
<>f ooarse gr111ns in 1999-2000 {in descending order of production) are 
shown below. 



27 - Production (In million tonnes) 

......... ""' ........ 
Uttar Pradesh ........ 
Madhya PradWJ 

,_ """"" -Gujarat 

Tamil Naclu -Himaclial Pradesh 

""'"' Jammu & K1111bmir 
Orissa 

T""' 

6.45 
5.25 
3.75 
2.81 
2.38 
2. 17 
I. 74 .... 
1.26 
0.75 
on 
0.53 

0.49 

0.16 

0.10 
0.28 

30.48 

A study c_,,.,.,.., by the Mmistry of Agnculture bas shown that the 
cultivated area WKlc:r oousegrains has declined as shown in the table below_ 

Foodgraillll 1980.81 

""" Production 

40.02 53.6 
22.3 36.J 
41.8 29.0 

Arca in Million Hectares 

Production m Million Tonnes 
1990-91 1999-2000 

""" Production - -~ 42_7 74_3 45.0 89.5 
24_2 55_1 27_4 15.6 
36.3 32.7 "' 30.5 

'The production of OOllClie cereals hos remained slal.ic at arolllld 30 
million tonnes since l999-2001l lh,: con!IUll!pUon on coarse cereals has also 
declined. Tha wading Group of the Planning Commission hRs noted that 



drmnatie changes haV<> taken place in the food oonsumptaon pattern ill the post 
Green Rcvolulion Era. At an all India level, ocreal C009Ulllplion hu declined 
from 15 3kg_ per capita per month to J3_4kg_ per munth per captla in rural 
area& between 1972-13 and 1993-94 Smtilarly, in urban areas, the cereal 
conSUD1ption has declined from 11.3 to l0.6kg. per eBpila per month. Even 
mnong =Ws, then: is a shift in oonsumption from coane cereals to rice and 
wheat 

With declining production, the market prices of coarse cereals generally 
rule higher than MSP and there is negligible procurement_ Large scale 
procurement of coar:scgrains ha:i born wilne.....d only in the la:it two years, 
mostly because of bumper harvesis which brought the market prices below 
the MSP Prncurement in the major States in the last lwn yean is 1hown 
below·-

In Tonne• 

State 2000.2001 2001-2001 

(As on 27.3.2002) 
Andhra Pradesh 42919 14961 
Gujorat ~4031 ..._ '"'" 41537 

Madhya Pradesh 30292 56317 

M"""""'• 177846 S7630 ....... 36163 

'""" 650724 260639 

The procurement of coarse grains is mainly done by !he State 
Govcmmcnts, and W>:tions ha''C been gi""1 to all the States which have 
requested for procurement of coarscgrains. The CACP, in its non-price 
rccommendabnns for the Rabi Crop., has rccommende>d that NAFED should 
be oominatcd as the procunng agency for procurement of coarsegrains. 

There is little demand for coarse cereals for distribution under PDS." 

(vi) Central Iuue Price 

2.23 Wheat and rice are issued &om the Central Pool to State Govts/ 



Unl(Jn Territories II uniform Centnt1 Issue Prices (CJP) for distnbution under 
the Torgctoi Public Dimibubon System (TPDS). The CIPs of foodgrain• 
issued \llllkl" TPDS are fixed below the &ooomic Cost as a result of which 
the Central Government bears a huge subsidy bmden, especially for making 

foodgrain1 available at highly subsidized rates for the population below the 
poverty line. 

2.24 Under TPDS, two different sets of CIP:. have been adopted for 
families Below the Poverty Line {BPL) lllld families Above the Pm1erty Line 
(APL)_ 

2 25 In onb' to clwmeli$e the food subsidy to the targeted group, 
the following modification& were made in the Central Issue Prices in 2000-
2001:-

(i) The Central Issue Price under BPL was fixed at 50"/o of the 
ecol\OP\ie cost; 

(Ii) Tho Central Issue Price for the APL category WB! fixed al 
economic cost. 

2.26 Consequently, the issue prices of wheat and rice as on l.4.2000 
were fu<ed as \llldn";-

Economic cost bsue Price bsue price ..., 
(Rs, Per Qtl.) (Rs. per Qt[.) percentage of eoonmnie cost 

BPL APL BPL APL 

Whom "" '" 900 51)"/o l 00"/o - 1180 ''° 1180 "'" 100"/o 

2 27 On the recommendations of the EKpenchlure Reforms Conuniss1on (ERC). 
tM economic cost and C011110Quently the issue prices were revised w.e.f. 
2.'l.7.2000 as under:-

Item Economic cost 

Wheat 830 

Rice 1130 

Issue Price BPL 

415 

'" 

(Rs per Qtl) 

Issue Price APL 

830 

1130 



2.21 A High Level committee (HLC) was COMtituted on 16.11.2000 
by the Department of Food & Pubhc Distribution under the Chairmanship 
of Prof Abhijit Sen. Ex-Chairman of !he Commission for Agricultural Costs 
& Pncea (CACP), for fonnulating a Long Tenn Gniin Policy. The m.c has, 
in its brtcrim report submitted oo 3.5.2001, suggested that in ordc<" to revive 

the offiake from PDS, the APL population needs to he brought back into 
the net by r<:ducing the APL pnce to 80% of the economic cool, W<cluding 
statutory levies or about 75% of the present economic cost including levies. 

The BPL price !ihould however, be 50% of the economic coot, excluding 
thc statuiocy levies. 

2.29 The Ministry, while broadly agrl'e"'8 widt the above view of the 
HLC, has revised the CIP!; for APL families to 70% of the economic coot 
w.e.f 12.7.2001 and reta11u1d the existing CIPs for BPL fiunilies, as under:-

Conunodity Bee 

'" 
'" 

(Rs. per quintal) 

APL 

'" 
"" 

2.30 bi the month of March 2002 the Government again downgraded 

CIP of wheat and rico for APL by Ra. l for the next thnle months. Now 
who:at and rice are available at Ra. 510 per quintal and Rs.730 per quintal 

respectively for APL. 

(vii) Buffer Stocking Policy 

2.31 Food stocks are maintained by the Central Government to 

(i) Meet the prescribed minimum buffer atock nonm for food KIC<lrity. 

(Ii) For monthly releases of foodgrams for 111pply through PDS 
'welfare schemes'. 

(iii) To meet etnelJ!ency situations arising out of unexpected crop failure, 
natural disaster, etc., and 

(iv) For market intervention to augment siwly sc as to help moderate 

the open market prices. 



2.J2 The Govcmmcnt has fixed minimum reqlllf<'ment of buffer s1ock 
far the Ninth Five-Year Plan (1997-2002) a.s under;-

Prescribed Minimum Stock Levels 

(In million tonnes) 

January "'"' fo' October 

Whoo< •• ••• 14.3 II 0 

Rice •• II 8 10.0 ,, 
'""' 16.8 '~-8 24 3 1 S_ l 

2 33 Smee the existing Buffer Stocking Policy has become due for 
review, a Technical Group under the chairmanship of Secretary (F&PD) h85 
been oon&tituted on 19.3.2001 ln review the existing Buffer Stocking Policy 
and IO r=mend the Bulfer Stocking nonru of foodgrains for the Tenth 
Five Year Plan period (2002-2007). 

2.34 M on 1.1.2002, the stocl of foodgrains in !he Central Pool, held 
hy FCI and State agencies stood at 58.03 million tonnes as against 4~ 74 
million tonnes on lhe same day in the precechng year_ The total stocks of 
foodgrains in the Cenlral Pool a.s on l•t January, during the last five years, are 
as under·-

(111 Million Tonne:1) 

I 1.1998 !8.24(P) 

1.1.1999 24.JB (P) 

I. 1.2000 31.89 (P) 

1.1.2001 45.76 (P) 

\, 1.2002 58.11 (P) 

2.35 The following table indicate! the pro"'""'°"I stock position in the 
Central Pool, vis-s-v/s minimum buffer ILOJ1llll during the current year. 
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(In million tonnes) 

""~ ... Totol 

Dalo -· M1nimum -· Minimum -· Minimum 
l10<k Buffo< N<><"" ·~· 

Buffo< N...., ''""k Bul!Ot Nonn• 

l.l.2001 25.04 &.40 20.70 '·"' 4!!.74 16.80 
1.4 2001 21_50 4.00 2J. l9 11.80 44.69 IS 80 
1.72001 3g_92 14.30 22.75 10.00 61.67 24.JO 
J_I0.2001 36.83 11.60 21.45 6.50 S&.28 IS.IO 
J_l.2002 32.41 8.40 25.62 . '" SS.03 16.80 

2.36 The latest stock position of foodgrain• "" on J_J.2002 is mdicallld 
below:-

259.68 

2&4_64 
0.92 

545.24 

(In l.akh tonne•) 

2.37 When the Cmnmincc asked~ rti=ps haw bec:n taken to liquidate 
the stockca of foodgn.im, the Minislry fbnrilihcd !Ill wider:-

"ln order to dispMe off the accumulated &tocks of foodgrains, the 
Ministry has already initiated a nwnbc:r of Slq!ll "1DCC November, 2000 
wluch are as follows:-

I 4.2000 

(i) The: entitlement fur BPL families was raioed from JOkg_ por f11111ily 
per month to 20 kg. per family per month from April 2000. 

2.11.2000 

(ii) It was decided 10 make foodgrairul available at CIP1 for BPL 
families for all welfare schemes, including SC/ST/OBC hostels 
scheme:, implemented by the variou!I Mlnistnes of the Government 
of [ndia. 

(lit) It was decided to make foodgrllins avmlable at BPL rates for allotment 



to State Govemmenls @ 5kg_ per head per month for covering 

categoners of indigent poople living in welfare institutions, such as 

beggar homes, orphanages/Nari Niketan1, etc. sponsored by the 

State Governments and the concerned administrative Minisuy of tho 
Government of India. 

{iv) A decision was taken lo make foodgrains available al BPL rates for 

development scl>=cs (where the beneficiaries belong lo the BPL 

e11tcgory) implemented by Non-Government Organisations {NGOs), 

sponsored by the State Governments and endorsed by the 

adininistrative Ministry in the Gn'ICrnment of India, as alrw by 

international orglllliuitions like the World Food f'ro&ramme 

(v) FCI waa permitted to make wheat available from the Central Pool for 

the purpoie of expOlt A quantity of 42.% lakb tonnes of wheat has 

been exported so far. 

1.12.2000 

("1) The allocallon of foodgrains for Below the Poverty Linc (BPL) 

families was revised w.ef 1.12 2000 on the basis of population 

projections of the Regittrar General as on 1.3.2000 All a result, the 

number of BPL families eligible for subsidised foodgrains has 

increased from S.96 erore families to 6.52 erore families. 

2S.12.l000 

(vii) The Antyodaya Anna Yojana was announo<:d for the one crore 

poorest of !he poor BPL families. The scheme ;, now uoder 

implaneni.tion in Bil StatWUT1. Each of the Antyodaya families is 

given 2Skg. of foodgraim @ Rll. 2 per kg for wheat and Rs 3 per 

kg. for riee. 

l.t.2001 

(vii) The Food for Work Programme was introduoed in eight drought 

affected States in January, 2001 by the Mioistry of Rural 

Development Under FFW the foodgrains arc allocated lo State 
Governments free of cost. Tho programme has been subsequently 

extended lo cover floods and other national calamities. Fmm January, 

2001 till 7.3.2002 39.33 lakh tonnes of foodgrams under FFW have 

been allotted lo 11 States. 



29.J,2001 

(i><) The Government of India allocated one lakh Mf1 of foodgra1ns for 
distribution in the earthquake-affected areas of Gujarat on 29 January 
2001_ 

l.S.2001 

(><) It wBO decided to make additional allocation of foodgrains at BPL 
rates to drought •ffec::ted States foi--llistribution to all the drought 
alfected f1'1111ilies (BPL & APL) @l 20kg per family per month for 
a period of three months 1n the current financial year The 
Govemmenl:9 of Andhra Pradesh, Gujarat, Himachal Pradesh, Madh}a 
Pradesh, Maharashtra and ~asthan have already been allocated 
additional foodgrains aggregatmg 19.53 lakh tmmes. The G<ivt of 
Bihar has been given additional allocation of J_SO laldt Mts of wheat 
at BPL rate for flood r~hef. 

2.5.2001 

(xi) It wu decided to permil FCI to offer rice from !he Central Pool for 
the purpose of export. The quantity of rice !!fled for export npio 
l!i.2.2002 during th= current fmam:ial year is 16.46 lakh tooncs 

I0.7J001 

(xii) It wa• decided to make availabk 20 lakh tonnes of 1vheat from the 
Central Pool for the Plll'JIOIC of export of wheat products. 

ll,7.2001 

(xiii) The entitlement for BPL families was rwsed fl'Olll 20kg. per family 
per month to 25kg. per family per lllOl\lh. 

(xiv) The Central Issue Price (CIP) of wheat and rice was retmned for 
BPL and roduced for the APL category as under, which will be valid 
hll 3!_3_2002: 

BPL 

41> 

'" 

(Rs. per qllintal) 

APL 

010 

'" 



lS,8.lOOt 

(xv) The Prime Ministu llnn<>IDlCed lhe Sampoorna Gramin Rm.gar Yojana 
(SGRY) on IS"' August 2001. The Sche!De was lallllched by the 
Mimatry of Rural Develcpmcnt on 25 9.2001_ Under the programme, it is envisaged to utilize 50 lakh MTs of foodgrains every yellf. The allocation of foodgrains Ullder SGRY upto 28.2.2000 has beeti 30 82 laid! MTs. 

2.38 The buffer carrying cosl for the surplus stock of foodgnlins during 2001-02 and the amouru: of interest included in the carrying cost are given below: 

Stocks with A\lerlge Surplllll -·- Interest Charges 
Stocks for 

""""" Coo 
inc!ud«I in 

2001-02 (lakh tonnes) (crore) CoL3 (crorc) 

' 3 ' State Govt/Agencies 265.53 "'' 2591 

'°' 33.BS "' '" Tow 299.38 7269 '"" 2.39 When the Commit!= asked what is the finding of study on buffer stoclcing policy and whether bulTer stocks should be redllCCd in view of smooth availabili!y ri foodgrains in the country, the Mintltly in their reply furnished as under·-
"The Expenditure Reforms Comnuss1on, ln its report of July 2001, has stressed the desirabiliry of FCt maintaining an average stock of no more lhan 17 million tonnca 1n a year, including 10 miJLion tonnes by way of food so:u.--ily buffer stocl;, with a break-up of 4 million tonnes of wheat and six million tonnes of rice 
2. The Govenunent has con.tituted a Technical Group under the Chairmlln$bip of Sectcwy (F&PD) to review the present buffer stockmg policy of foodgra11111 and rccommcnd the buffer stocking policy to be followed for the Toath five-Year Plan period (2002-2007) The term• of reference of the Tochn.ical Group (5th) are ... follows:-
(a) To rniggest the minimum and rnWmum level of nnhonn! buffer •tocks along wilh the grain mix in the light of the experience gained 



so far, changes in policy regarding supply of rice and wheat from 
the Central pool, distribution by the State agencies and the 
unoouocement mack in the Budget Speech of the Finance Minister 
for the year 2001-2002 on the FCJ's role. 

(b) To suggest the levels of opermiooal stocks and food security reserves 
alongwith the gnuns IDIK. 

(c) To report on the role of the Stale OovernmcmtsJtheir agencies in 
holding a part of these stoeb and the manner in which these would ..... 

3_ The Technical Group has held two meetings so far In pursuance 
of the decision taken by the Teclmical Group, a Sub-Group, with AS&FA 
as Convenor and Prof_ Prem S. Vuhistha, Director, Agricultural Economics 
Researcil Ccnu:e, Delhi School of Economi~s, Campus, University of Delhi 
as Co-ordrnator, has been constituted. The Sub-Group will review all aspects 
of buffer stocking policy llAd will submit its report for consideration of 5"' 
Technical Group. The: Sub-Group ii; presently ay,aiting a Tcchn1cal Paper 
on this is•uc fmm Dr Prem S. Vashishtha_ 

4 The: 5'" Technical Group, while finalizing the buffer stocking policy 
for the !Oth Five.Year Plan, will addres• the question whether the buffer 
•tock should be reduced in view of the smooth availability of foodgrai"" 
tn the country. The recommendations of ERC referred w in para l above 
will also be taken inta consideration by the 5"' Te.::hnical Group while fmalizing 
its report_" 

(viii) Food Subsidy 

2.40 Fond Management cons1sts mainly of procurement of wheat and 
rice by providing support prices to the farmers and allocation of foodgrairui 
so procured amongst States for eventual distnbution to the targeted population 
Smce 1he Issue Price fixed for issue of foodgrains to the targeted population 
11 less than lhe econmmc cost of foodgrains, the difThrence between !he 
twa teplesenlli \he food subsidy In addition to procuring foodgrains for 
meeting lhe requircmculll of the P\lblic d1slnbution system, the Central 
Gavemment is also under obligation lo procure foodgrain~ for mcehng the 
requirement:; of the bull'cr slOCk. Hence, part of lhc food subsidy also goes 
toward• meeting II><> carrying cost of the bu!Jc.- stock_ Io recent times, II><> 



quantities of foor\srains, procured for tbe Central Pool by offi:nng minunum •tlj)p<!1t prices to f~ haw: tcrded to be far in i:xcess of the requirenumts of the pvblil; distributioo system and also the 11<m11Wve buffer stock levels The offtake of foodgritins from the public di•lribulicn systcm depalds on the purohasing pawer of the Wgetcd population and also on the efficiency of the delivery mechanism that the public distribution system represents. The offtake of f~airui s\iowl. 3eaJIO!lal flucluahon also 
2.41. The main instnunenl available to Government of lndia !br procurmnent from f.umen and supply to the States ts the Food Corporation of India. There are, however, a few States like Uttar Pradesh. Madhya Pradesh and West Bengali which have ~ the respons.tbility of nDl cnly procuring the foodgralns from wilhin the State but stonog and distnbut1ng foodgrains owr the year kl tbe ta<BCled population. This scheme is called the D=itrahz.ed Procure=;nt Scheme wider which the State specific cccnomic cost i.s dctenniried by the Govemmctlt of India well in advance in consultatton with the State Govemntent, and the DJ.ff~ betw<:.el\ the econanic cost so fixed and the Central Issue Price fixed on an All-India b.asis is 1Cini'owtH:d to the Slate as lbod subsidy. The Go,·cmincnt of India proposes to c:alariC the coverage under the Decentralized Procurement Scheme so that more and more States ad<>pt the Wtcrne in view of its efficiency and cost-effcctivaicss. 

2.42. The year-wise break-up of sublidy on foodgrains in recent years is as wider.-

(RI. iQ crorcs) 
Y= Subsidy 
1995-96 4,960.00 
1996-97 5,166.00 
1997-9& 7,500.00 
199&-99 8,700.00 
1999-2000 9,200 00 
2000.2001 12,01000 
2001-2002 (BE) 13,67000 

2.43 Detailed statements shov.ing the Eoo:r!omic Cost, the Issue Price and S11bsidv on vurzous C<;JllljlllneOts for the year 200!-2002 (BE & RE) 



" and for the ~ 2002-2003 (BE) arc u Wider 
Food Subsidy Estimates : 2001-2002 (BE) "= Economic Cost Jssue Pnce BuflCr Canying Cost p,, T- p,, T- Per Tlll!De 

BPL Al'!. •• •c• -· "" 4150 8300) .. '"' ... 11744 "" 11300) 
Sublidy on TPDS (FCI) .,., Sub&idy "'"' la lllkb t ... HS Per Tonnea (Rs. Cro~) 

(i) BPL -· 22.00 4239 933 - 50.00 6094 3047 
Tool 3980 
(Ii.) APL 

"""' 3" " ' ""' 17.00 ... " T°"' " (iii) Amhodaya -- ,., 6389 '" ... 15.30 "" 1338 
T""1 

"'' Grou Sub1idy on TPDS (FCI) 

" Subsidy on TPDS (Stalel) 
(i) BPL 

'""'" 8.74 3346.91 "' """ 5_ 71 4343126 ,., 
Tool 

'" 



Ill. 

IV. 

(ii) APL -· ... 
(u•) Antyodaya --"" 
T°"" 

>.OO 

1.70 

Buffer Carrying Coit 
(a) Cany over charge• on wheat 

(b) Nonaal Buffer 223.40 

Gross Buffer Subsidy 

Subsidy on other Scheme! 

""'' " ""' " 
Total on other Schemes 

V. Total Subsidy to FCI on 

5720 

8059 

2260 

3585 
4537 

TPDS+Buffer+Othcr Schema (Il+lll+IV) 
VI. Dednct s•;. for audited accounu 
VII. Deduct ShurtllK"• pending rcgulart.tatiuu 

VIII. Net Subsidy to FCI 
IX. Gro1 tubsidy to St1ta 

X. Dednct 10".4 for audited 1ccounts 

XI. Net Snblidy to States 

XII. Total Sub1idy on 2001·2002 tnn1acilun1 

'"' '" 
'" 
931 

"'" 
"" 
1434 

"' 2160 

Foud Snbliidy 14timatc : 2001-2002 (RE) 

'"" (·) 702 
(-) 557 

12787 

'" (-) 98 

883 

13670 

Item Economic Cost Issue Pnce Buffer Carrying Cost 

I. FCI _, 
""" 

Per Tonne 

&713 
12044 

4150 
5650 

Per Tonne 
APL 

6100 

8300 

Rs 2428 



SUBSIDY ON Tl'DS (FCI) 

°'' Subsidy -In lakh Tonne1 Per Toane1 (lb, Crores) 
(i) B>'L 

Whoo 26.00 4563 1180 - "00 "" 32% 
Total "" (ii) APL -· 6.00 2613 "' - 13_00 2848 "' T""1 '" (iii) -.... 6.00 6713 "' - 6.00 9044 '" T ... 1070 

S11b1idy on TPDS (Statel) 
(i) B>'L -.. 11.34 3546.91 4-02 ... 4.75 4343.26 206 

T°"' 608 
{ii) APL -· 0.158 1600.00 3 

Rioo 2100.00 

T"" 3 
(iti) ,..,.,.,. 

wi... 1.88 5720.00 "' ... "'" 8059.00 4-0 
Tow "' 

II. Gron Snbllidy on TPDS (FCI) 6097 



III. B11frer Carryiaa: Con 

(a) Carry over charges on wi-t 
(b) Normal BuftCr 224.80 

Grns1 Buffer Subsidy 

IV. Sub1idy OJI other Schemes 

Total on other sebemet 

V. Total Subsidy to Fa oa 

" " 

TPDS+Buffer+Other Schemes (D+lll+IV) 
VI. Deduct 5% for audited accounts 

VII. ~t Shortages pending r=gularization 
VIII. Am:ars for previous years 

IX. Subsidy for Coarsegraim 

X. Net Subaidy to FCI (rounded) 
XI. Gros Subsidy to States 

XII. Deduct 10% fur aw:bted a.ce<JUnt& 

XIII. Am.an for past years 

XIV. Net Subsidy to States 

XV. Total Subsidy on 2001-2002 lnm!lacti!ID! 

'""' Snbtidy estimate : 1002-2003 (BE) 

2428 

3000 

''" 

1035 

5457 

6492 

2550 

2788 

'"' 
17927 

(-) 896 
{-) SJO 

"" 76 

"'"' "' (-) 76 

" 770 

17607 

Item Econo:mie Cost hwc Price Buffer Carrying Cost 
Per Tonne "',_ Per Tonne 

I. FCI 
BPL APL .,.,.. 8792 4150 6100 

R<o 12064 5650 """' Rs. 2231 



" 
Subsidy on TPDS (FCI) .,.,_ Sub1idy '"" In l•kh Tonnes Per Tonie (lb. Crora) 

'" BPL 

""'' 26.00 4641.60 1207 ..,, ~2.00 "" 333S 

'""" 4S42 
(ii) APL -., 7.00 2692 1&8 - 13.00 "" '81 

T""1 "' (iii) .._.,.,. ..... '-"' "" '"' ... 8.0-0 9%4 "' 1 .. 1 1131 
Sublf<ly on TPDS (Stalell) 

(i) BPL _, 
12.474 3724.26 "' 

·~ 5 225 4560.42 238 

Total 70J 
(ii) APL -- 0.174 1680.00 3 ... 22U5.0D - ' (in) -"""' 2.068 6006.00 12' - 0.55 8461.95 " 

'""' '" 
II. Grn1 Subsidy on TPDS {FCI) '343 



Ill. B11trer Carrying Con 
(a) Carry over chargca on Wheat 
(b) Nomuil Buffer306.60 2231 

GroSll Bulfer Subsidy 
IV, Sub1idy on other Scltem1:1 

" 46 
TutaJ on Dll>er Schemes 

V. Tot.i Sublidy to FCI on 

30n 
5367 

TPDS+Buffer+Other Scheme.i (ll+lll+IV) 
VI. Deduct 5°/o for audited accountt 

VII. Deduct Shortage• pending regnlarl7Mion 
VIII. Arrean for previout yean 
IX. Subsidy ror Coanegr1int 
X. Net SubJidy to FCJ 

XI. Gro•• Subtldy tn States 
XII. Deduct 10°/o for andited acco11ntl 
XIII. Ar!"li'an for pau Yean 
XIV. N« Subsidy to Stites 
XV. Tutll Suboid,y on 2002-lflOJ truuctions 

I"'° 
6839 

""' 
2679 

247Cl 
(munded)Sl49 

19831 
(-) 992 
(-) 560 

'""' "' 20313 
sn 

(-) 88 

" •n 
21190 2.44 In Budget C:.timatc (2001-2002) food subsidy was placed at Rs. 13,67.'i crore which has been rai~ to a level of 17,612 crore 111 Rcvi~ Estimate (2001-2002). The B""8el Estimate (20Cl2-2003) has been proposed aw Ill Rs. 21,200 crorc. When th~ Contmince asked what are the reasons for such a great Juke m food subsidy the 200!-2002 while Government '" claiming to r!ldw:e food •llhsidy, the Ministry in their wriUen reply furnished as under :-

"Major reasons or the increase in food subsidy over the Budget Estunatcs during 2001-2002 are as follows-
(a) Increase in MSP of foodgraill!l without corresponding upward revisiOJI in Central Issue Prices (C P) 
(b) lncroase off take over estimates 



(c) ~ in buffer -1<! wilh FCJ. 

(d) Inaease in di£lrlbution i:ost due to 

(1) highs incim..o.. of mt.est mr. account of MSP incrouc; 

(n) Paymo>lt of "9 arr=n to lhe ~ 

(iii) h;p,r evd of i;any over chmps paid lo the State Agencies 

on Slot.ks taken over by FCL" 

2. 45 Wbm lhc romminoe ubd about sinc<::rc efforts Plllde !llld timely 

actiDll taken since April, 2000 to ~ lhe Food Sublidy by Governmcrttf 

Food Cotpore6on of lndia (FCI), the Ministry in their writlell ~ funiuhc>d 

as llJ:ldcr:-

"(•) Action tuo. been takcti lo im:reasll lhe utiliutior> of 'IDrll8C> r:apacity_ 

The extort or utlliZBtion hu aossed Ille BICP Norms of 75% aa 

stated below:-

1999-2000 

2000-2001 

2001-2002 

'""""""' 

Utlli1ad.oo 

76% 

'"' 
94% 

Savine RI. Crore1 

' .. 
!02 

(b) C.Ontrolling the administrldive oost by following the ban on 

recruitPlent of resultant entry kvel except in ~ ..,.- has 

resulted in folluwina sa•mp. 

1999·2000 

2000·2001 

2001-2002 

(Estimatod) 

lb. Crora 

JU 

" 180 

(c) Major Adatlni.talive eiqx:nseoi have beeJi rcdui;xd as GOoJld be seen 

froni the table below :-



" 
Rs. Crores 

y9, OTA 1l\ Medical Others Total 
1999-2000 • 7 _, w " 2000-2001 6 -3 ' 2 w 
2001-2002 20 7 w 2 39 

"""""' {d) Dernurragc charges ill showing R declining lf""'1 WI omder:-

¥9• lb. Crorc. 

1999-2000 27 
2000-2001 20 
2001-2002 7 

'""""" (c) Reductiua in lcvc! of •hor1agcs incurred. 

% 

1998-1999 113 
1999-2000(P) I.IS 
2000-2001 (P) 0.9S 
2001·2002 (RE) 0.91 

Saving. over pn.:Yiou1 year 

RI. Crom 

" 82 
20 

In addition to Ibo lbovc lhc Collowiog •tcps arc taken which would resuh 
in subsidy eavings. 

(!) Issuing of old stock, disposinj of C&D <:ategory of stoek and 
introducing direr::i supervision at the time of loading and unloading 
of foocl&raim to COlllJOI the incidence of transit and storage 
lhortqc:s. 

(2) Mac:hinc stitching of gunnies and hundling of foodgrams in 50kg 
b"l!l•· 

(3) Ens"""& strict quality conltOl measure• during proc:un=mcnt storage. 
(4) Ckvelopmcnt of Perfonnanee indicators and review of field 



performance with reference to these on monthly basis. 

(5) Increasing the level of depot inspect1D1tS by SeniOT Officers for 
mon1toringfensunng jlJ<.lp::r up keeps af godowns, availability of 
chemicals, propor preservation of •!Ocks. 

2.46 The break-up of consumer subsidy and subsidy for buffer stoclr. 
mruntain<ld by FCI for die last three years as on 24.3.2002 "io llS under:-

(R1. in Crore) 

Commodity 1998-1999 1999-2000 2000-2001 2001-2002(RE) 

Consumer 
Subsidy 

' 
Wheat 2803.70 
Rice 3220.33 
Total 6024.03 
Carrying Cost 1552.30 
of Buffer 
Carry Ch'Cr 
Charges to 

State Govts. 
Total 7.'!76.33 

' 
2144.75 
3815.17 
5959.92 
175371 

7713.63 

2.47 Details of subsidy spent on 

Catcgol)· -· 1999-00 2000--01 2001-02 

(RE) 

BPL 1449.&0 1469 00 1477.50 

""' 328.18 !20.8.'! 
AAY 398 20 
MOM& "" lK67.88 

others 
Tola! 1n1.9s 1568 . .'!8 3864.43 

1468.94 
2977 25 
4446.19 
3740 13 

492 62 

8678.94 

' 
1598.36 
39.'!2 89 
.'!.'!51.25 
4676 7.'! 

120.'!.15 

11433.1.'! 

different scheme ~ as nnder:-

'" Crore) 

""" 1999-0 2000-0l 2001-02 

(RE) 

2535 54 2977.31 3611 05 
1279.63 341.84 

688.6(1 
388.53 3120.;~ 

3815.17 3365.84 7761.88 



2 48 Statement Showing allocation/offiake and subsid) under l'&nOUS welfare schemes fOJ the year 2001-2002 are as under·-

S.NO. Name of the Schtme Allocatim (in tonnes) Offiakc (upto Jau, 2002) Food subsidy (on offtal<e) 

(in tonnes) (Rs. in crores) 

"" -· To"1 .., """' Tmo "" -· ToW 

I. Food for Work 2726658 1206795 3933453 1984776 1093093 3ona69 1269.07 498.78 1767.64 

2. Mlll Day Meal 1863668 9806 1873474 1092013 581935 1673948 698.23 265.54 963_77 

3 Integrated Child 78477 160951 239428 20579 51398 71977 !3.16 23.45 36.61 

D=vclopmenc Scheme (!CDS) • 
4. - 901126 901127 1802253 29884 41872 71756 l 9 11 !9_ \ I 38_2\ 

' SC/STIOBC Hostels '""" 107963 215926 47848 3710 51558 30.59 1.69 32.29 

6. Welfare Homes/ 12750 " 12750 " " " o_oo 0.00 0.00 

Emergency Feeding Prog_ 

' Sampoorna Gramin 2101320 1081880 3183200 276350 71630 347'980 

Ro.gar Yojana 

Total 779!%2 3468522 l 12604R4 3451450 1843638 5295088 2030 16 808.57 2838.73 



2.49 When the Committoe aakcd what efforts lhe Government is 
proposing lo make during Financial Year (2002-2003) lo rcdul:e surplus buffer 
sub•idy, the Ministry in their wnttcn reply fumishcd as under·-

"The probem of Sllll'lus stocks of wheat & rice llI>d the need lo increase 
the offiakc of foodgrains from !he Central Pool has been constantly 
engaging the llUCllllOJI of the Government of India, as would be clear 
from the following:-

1.4.2000 

(i) The enllllement for BPL families was raised from 10 Kg_ per famdy 
per month to 20 Kg. per family per month from Apnl, 2000 

2.tt.2000 

(ii) It was decided to make foodgrains available at C!Ps for BPL families 
for 811 welfare schemes, 1nclud1ng SCISTIOBC hostels scheme, 
implemented by the various Ministries of lhe Government of India. 

(iii) !t was dcc11led lo make foodgrains available at BPL rates for allotment 
lo State Government @ 5 Kg. per head per month for covcnng 
categories off indigent people living in welfare insurulions, such as 
beggar homes, orphanages/Nari Niketarui, etc. sponsored by lhc 
Staie Governments and the coaccnuxl admin1stratiV¢ Mlltlslry of the 
G<i•·emment of India. 

(1v) A decision was taken to make foodgrains available at BPL rates for 
dcV¢lopmcnt achemes (where the benficiarie• belong to tho BPL 
category) implemented by Non-Government Organisations (NGOs), 
spnnsored by the State Govenunents and endnrsed by the 
adnunistrativc Ministry in the Government of India, as also by 
1ntemauonal organization like the World Food Programme 

(v) Food Corporation of India was perm1ncd to make wheat available 
from the Central Pool for the purpose of export. A quantity of 
42.96 lakh ~ of wheat has been exportc<I so far. 

1.12.2000 

(vi) The allacat1on of fondgrains for Below the Poverty Linc (BPL) 
f8mihes was revised w.e.f 1.12.2000 on the basis of populauon 



projections oflhe Rcgislrar Ckneral as Dl1 l.3_2000. As a result, the 
number o( BPL families eligible for s\.lbsidized foodgrains has 
lllcn:lucd from 5_% crore Families to 6.52 crore fam~1es 

2!!.12.2000 

(vll) lllc Antyodaya Anna Yojana was announced for the one crorc 
poorest of the poor BPL families The scheme is now under 
unpkmentatiWI in all Stale&/lJTS. Each of lhe Antyodaya ramilies is 
gi~cn 25 Kg_ offoodgrains@ Rs. 2 per Kg for v.iteat and Rs 3 per 
Kg_ for rice_ 

(viii)The Food for Wo.-k Programme Willi introduced in eight drought 
affected States in January, 2001 by the Ministry of Rural 
Development. Under FFW the foodgrains are allocated lo States 
Governments free-of-cost. The programme hllli been subseq11enlly 
e:<tcndod to co>'« floods and other 114tional calamities. From January, 
2001 till 7.3_2002, 39 33 lakh tonnes offoodgrains under FFW have 
boon allocated to ! I Stales. 

29.i.lOOl 

(ix) The <rovemmctit of India allccated one Jakh MTli of foodgrains for 
distnbutiOJ1 in the earthquake-affected areas of Gujara\ on 29 Janual)·, 
200l. 

1.5. 2001 

(:t) It willl decided to make additional allOOlltiOJI C>f foodgra1ns at BPL 
rate!! to drought affected States for distribution to all the drought 
alle..:led families (BPL & APL) @ 20 Kg_ per family per month for 
a periC>d of three momhs in the current financial year The 
GovimunenL!. of Andhra Pradesh, Gujarat, Himachal Pradesh, Madhya 
Prad"'llh, Maharashtra, and Riijasthan have already been allocated 
additional foodgrains aggregating 19.~3 lakh tonnes_ The Government 
of Bilwr has been given additional allc.::ation of 1.80 lakh MTs of 
wheat at BPL rate for flood rclie( 

2.5.2001 

(xi) It was decided to permit Food CorporatiOJ1 of India 10 offer nee 
from the Central Pool for the purpose of c~pon_ The quantity of 



111.7.2001 

rice lifted for export upto 25.2.2002 during lhe eum:nt financial 
year is 16.46 lakh tonnes. 

(><ii) !twas decided to make available 20 lakh tonnes of wheat from the 
Central Pool for the purpose of export of '''heat products, 

12.7.2001 

(xiii) The enlliJcmcnt for BPL families was rais=d from 20 Kg per family 

per month to 25 Kg_ per family per month 

(><iv) The Central Issue Price (CIP) of wheat and rice was retained for BPL 
and reduced for the APL category as under, \\'hich will l>c valid till 

31.3.2002_ 

15. 11. 2001 

BPL 
415 

'" 

(Rs. per quintal) 

APL 
010 

'" 
(xv) The Prime Minister announced the Sampooma Gramin Rnzgar Yojana 

(SGRY) on IS"' August, 2001_ The scheme \\'as launched by Lhc 
Ministry of Rural Development on 25 9 20fl] _ Under the Pragramme, 
11 is envisag«l to Utilize 50 lakh MTs offoodgrains every yoar_ The 

allocauon offoodgr11111S under SGRY upto 2S.2.2002 has been 30 82 
lakh MTs_ 

The ofltakc of wheal and nee from the Contra] Pool during the first 
10 months of the current financial year. 2001-2002, was 230.25 
lakh ionnes as against 136.83 lakh tonnes during lhc eorrespond1ng 
pcood of the last f1JL110<:ial year, i.e. 2000-111, thus registenng an 
increase of 68_27o/o. The total increase m the offtak8 of foodgra1ns 
wtdcr TPDS dunng this period has been 10.98 lakh tonru?l! The 

increase in the open market &alei (domestic) has been 32.82 lakh 
tonnes., while the increase under .... elfan: i;chemes has been 22 09 
!akh tonnes. 



B>'I. 

It lnllJ' also be pointed Dul Iha! there has been a significi'llll increase 
in olRakc in rapect of BPL is so:n below :-

1998-1999 1999-2000 2000-200! 2001-2002 
(upto 31_\02) 

61.70 69.94 95.35 91.64 
Additionlll Meu11n:1 

To further rWoce the excess stacks in the Central Pool, the following 
additional meamires art1 under conlidcration: 

(i) Fwther redll(;bon in CJPs for wheat and rice_ 

(ii) Increase mthc scale of iS!UC: in respect of APL, BPL and Aruyoclaya 
Categories. 

(Iii) Increase in the allotment of fbodg:rains under welfare schcmCli. 
(iv) RemoYal of quantitative restrictions in the exporu of foodgraim" 

2 50 The Ministry in its POiit E>-idencc Reply further submitted that 
1n ordct 11'.l liquidmc the ~s stocks of lbodgrains available in the Central 
Pool donng the year 2002-03 it has been decided as wtdcr:-

(i) ~O lakh MTs of wheat and JO lakh MTs of rice wi!! be disposed of 
under the Open Market Sale Scheme (Domestic) at prices l& be 
detcmuned by the High Level Committee of the Food Cmporallon 
of India 

(ll) Quantitative rmtrictions on the export of nee, wheat and wheal 
produc1s have been removed. This is, however, subject to the 
condition that the r<tocks in the Central Pool will not be lower than 
the buffer stock of 243 lakh MTs (100 lakh MTs of rice and 
143 lakh MTs of wheat) at any point of time_ 

(iii) It has been decided 11'.l mcrease exports af wheat and rice, including 
lmtre Joss wheat and provide WTO compatible subsidic• for exports 
of wheat, wheat producu and rice. 

(iv) It has b=i deculcd to enter into counter trade and/or extend 
commodity assistance in the fonn of foodgrains lo other countries 
on tcnns to be decided on a case lo case basis_ 



Jn order to increase lhe offiake under the PDS, lhc allocation of fooclgrains 
for APL, BPL and Antyadaya households has been incrcucd to 35 kg per family 
per month with clfo;;t from 1_4_ 2002 Further, the Central 1....., Price 111 respecl 
of APL cllleggry has been reduced by Rs. I 00/- per quintal for bolh wheat and rice. 
However, the pasition in this regard will be reviewed ofter three months. 

With effeo;t from 1_4_2002, it has also been doc:ided to fi>< !he scale of 
1ss11C for all welfare 1nstitu1J01U1 and boslels llUiformly @ I~ Kg. per head per 
month and make an additional allocation equal to So/o of the BPL allocation to 
States/UTs at BPL rates on this accrnml. 

2.5! Out of the total foodgrains w.bsidy, !he canyiDg cost of buffer 
and carzy over charge• paid to State Government are lrealed u buffer sllhsidy. 
The remaineder is assigned to consumer subsidy_ Accordingly, the: share of 
consumer subsidy as a percentage of the total food subsidy releasal from 
l99S-99 onwant.., is as follows.-

(Rs_ in Cro!'es) 

Conswner Subridy (%) Buffer Subsidy '"'" 1998-1999 7147.69 (S2.16%) 15S2.31 8700.00 

1999-2000 7446.29 (80.94%) 1753.71 9200.00 

2000-2001 7777.25 (64.76%) 4232.75 12010_00 

2001-2002 (RE) 11612.10 (66.38%) 5881.90 17494 00 

2. 52 70-80% of food sllbiJidy must n:ach to. lhe people Below Poverty 
Line. When the Coonnittee asked whether Govcmmont have any allemabve 
scheme under consideration, the Ministry in their Pm! Evidence reply funushcd 
as under:-

~The Working Group on Public Distribution System and Food Security 
for the 10th Five Yw- Phui, in il:i Report, has rooommcndcd that it may 
be moJC efficient to supply subsidized foodgrlins through the syslem of 
food stamps or food credit cards (smart cards) The Working Group has 
slated that the beacf•ts in terms of elunmatlon of leakages at all stages 
of current food proi;urcment, storage and distribubon system (including 
FCI) would more Ihm offset the high cost of credit cards. 
The syslelll of food coupons unp1ics the fair pnce shops wi!I oo longer 

be miuired. and the beneficiaries can buy foodgrains from any shop owner 
.,,-ho, in tum, will get the rcimb,....cment from the: Government. The system 



ot food a.iopolll can ~ only ~ proJICI'. !'lla1ket infrD•lntclure exists. not Ollly jq rural and urban arcllS bu1 ""'""in lhc remole and •naccessib!e BreJIS. which JS not JO m India. The system of food CUUPOflS- wilhout the invol~l off.air pri°""' ~.may, !bcref~ not be appropriille for India a. an ahemative to the distribution of fooclgraim. However. within the fnunewnrk nf the PDS and the fair prn:e $hoJJ5, !he system nf food eooipcms oouJd be consid=<I for inlroduclion for preventing lea~divcninns. A <klm!ed proposal fur a Pilot Prajcct on implelltelVallno cf Smart Cards under lhC> Public Dililribulinn System has boen formulated and sent In the Plannins COOUDi•sinn in !he light nf the TGCOmmendallcns nf Lhe Worlang Group The Planning Conlmls1ion luu •anclioned an lllllllllnt nf Rs. 4 4 = for the •aid~ dunng the Annual Plan 2002-2003_" 

(it) Food Corponition of Indi• (FCI) 
2 ~3 The Food (:o,poratinn of India has 59,459 employees agains1 the IOlal 1anetinncd strenglh of 66.358 a. Oil 3 J _ l 2 2001_ The csr.abhshment cost nf FCJ for the last thr¢e years i• given bclnw 

1998-99 

l999-200IJ (p) 
2000-2001 (p) 

2001-2002 (RE) 

Rs in C= 

'""' ,,, 
1024 

"" 2 54 Major efforts talen to minimize the estab.!ish:mett cost are:-(a) oon-fillins llJl of vacancies al enlry !eve! posts dlll! In ~ <:f off«:ia/s, except in e>;cepllnnal cases. 
(b) IJCIQ-fiHillg up ot \'llher vacant posls except when abl;olutely Ul\&vnidable. 

(c) reducing the mqx:ndi~ on over-time all~ (OTA). (d) redu.:ing Lhe medical e>;peiucs Oil itidcor lreallncnt of the cmptoyocos of FCI Md !heir fami!i<:S by covenng !hem under the Group lnsu!lll\Ce Poli~y from the NallnnaJ Insurance °""'P""'1 Lid. 



" 
2.~s In view of above etroN, lhc fuJlowiq cstimatod savings haw 

oci:nrcd in FCl ··-S_N_ ltom 1991·99 1999-2000 &avinp 2000-01 - 2001-02 S•v;op 
EKpomoa Exp. '"' E•p. ov•t Elll"' .... Ovor 
(Aol.,.I) (l'To•.) 98-99 (Pro•-) 99-2000 {E•Hm•t«I) 2000. 

1001 

' O_T_A_ " " ' " ' " '" ' T.A. " '" ' n {-) J " ' '· Modi<al ~ " (·} I '" ; '" '" ' l>m~F '" " ' '" ' ' " ; Saving on o/o of 

uh\iu1ion ovtt 

7S% @ Ro. 2S JI'"' Qtl. 
pot onnum "' ' •m ~ ~% '"' ' S!arqt ol Tnwi! " " M 
.nonas•• 

' Savini duo 1D 

V""31lt pool! fm 

~- '" " •M 

• O!hor "dmn . oxpon•o•88 " '" " ' " ' 
'~ "' "' '" 

2.S6 Physical and Finani;ial performance of Food Corporation of India 
~ 

(FCI) during (2001-2002) and projocted during (2002-2003) are "" under:-

2610-1001 {P,.....) 

Qty. 

' . ' • 
I. l'loy•lool A<IW>><..,.< 

A. Procu:rOlll<"' --- 80.10 4,, •• 00 

Qty. l.okll ....... 

Voluo ft>, i;,..,, 

1001-1012 {Ill:) 2001-1003 (BE) 

Qty. Vol•• Qty. Volu< 

• ' ' • 

122.60 7,201.00 !4l.OO 8,6!2.00 
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2.57 lbe Cash Credit a>'aiicd by FCI a• on 20.3.2002 is Rs 28.3!4 

crorc Interest per annwn on !his amount would be Rs_ 3,270 crore. FCI 

has al!ID taken Rs. 10.54 erore as loan from HDFC for meeting the requirement 

or House Butlding AdVlll'ICe (HBA) of il9 staff 

2.~R Estimated current habilit1e1 of FCI towards creditors fur supply 

of goods and services, deposilS repayable, etc. are Rs. 3,000 crore 

approximately. 

2.59 Besides, at preseDl, due: to certain problems relating to Cash Credit 

Linul, a temporary liability of Rs. 2,064 crorc towards payment to State 

Go•·eJilDICllts, as llCCOIUll of stocks taken over from them, has arisen 

2.60 When the Committee asked whether FCI is claiming or paying 

any interest subsidy, the Ministry in thoir wntten reply st.aied a& uMer :-

"FCI i• working on no profit no loss basis_ The issue priceol offoodgrains 

under various schemes fixed by !he Gov<:mment does not cover FC!'s 

full oost of grain ~ difference is reimbwscd of FCI as food subsidy 

In fact thc C!Ps da not fully c<MT the acqui1ition OOSI Hwoe, interest 

oost incurred by FCI is reimbuno:d through subs1dy. The table below 

mdicated the mtcrcs\ claimed by FCI from !he Gcwcnmcnt --

'"' A•or"8" otoc'u hC\d ln!erosl on •aluc of lntuo"1 cloin>ed 

•lock I<•• equity of ogoin•t tbio R..Joro~ 

R•. 1480 Crore. 

Quontity Woo 

.~ (R>_ in 

Tonnes) •~) 

!998-99 16)0;: 12222 '~ "" 



1999-00 U') 182.98 

200!1-0l(P) 24616 

200l.()2(RE) J!S.62 

LSl61 ,,,., 

(11) Storaae and Warehousing 

" 

(UplD °""· 2001) 

2.61 The MOrage plan of the Department of Food & Pubhc 
Dimibulioo aims '1 providing scorage capaciLy Rqllired for : 

(i) Buffer ad operational stock of foodgrains to maintain the 
public di1tribution Systc:m, and 

(Ii) ger>eml wareb1R1sing 

2.62 There care lhree agenrn.,. m the public secter, which are envged 
in building storage and warehousing capacity. These llRI the Food Corporation 
of hxli• (FCI). Cen1Tal. Warehousing Coqxn-lllion (CWC) and 16 Stllte 
W~ Corporations (SWC1). 

2.63 The stongc capacity {owned and hired) of these 3 public 
agencies at on 1.1.2002 is as under 

(In Laldt Tonnes) -°"' As oa 1.1.2002 

0-d - ToW 

F.C.I 14993 206 65 356.58 
ewe 69.67 17 32 86.99 

SW Cs 102.05 65.42 167.47 

2.M The Stor1ge capacity (mmed and hired) of these 3 public 
agencies 11S on 31.3.2001 were as wider-

Agencies. 

F.C.I 
ewe 
swc. 

148.88 

56.12 

116.01 

All !III 31.3.2002 

165.58 

27.79 

63.04 

(Jn Lakh Tonnes) 

T~I 

314.46 

83.91 

149.05 



2.65 The telltals IJ*Yable to hired godowns, dllring 2001-2002 (RE) 

have \><leJI estimated as Ra. 375 crore. 

2.66 Hiring 1111d dehiring of godnwns by the FCI is a continU0111 

rnvceu ~ upon the reqwrement The position is ~ every month 

so llS to avoid ~ expenditure. 

2 67 FCI has a Pl1111 scbcnie for the comtructioo of godowns. The: 

provision available ill thili regard <lurin& the 9111 Pl1111 was Ra. ll 1.40 crore. The 

total expenditure during the 91h Plan period (upto February_ 2002) was 

Rs. 106.90 crorc and the capacity created (upto February, 2002) was 3.86 

lakh MTs. Owing the 10th Plan, the &pfrOVCd a!Jocation for construction of 

godol\lllS by FCI is Rs. 185.46 crore. 

2.68 The physical and financial targe!S as well as achievenumts in 

respect of ereation of ltorqe capacity dunOB 2001-2002 as well as targets for 

2002-2003 UC as \llldcl" :-

As<"cY 2001-2002 (BE) 2(1!12-2002(RE) 2002-2003 (BE) 

... ,..., 
""' tonn••) 

'" .... ~ 

Achi•emcnl o.~ 

ewe 

·~· '"' 
A<hkv<men! 2.01+ 

4.06 (CAP) 

Connib<luon by ewe 

t<iwardo .bore oap!W of 

~,. 

Fmanciol 
.~ _, 
22 40 

22.74 

~.00 

104.96 

>.OO 
l.38 

Phyoical 
(in lokh 

~~) 

"' 
l.33 

8_34+ 

O.S'l CAP 

\AS" 

(up!o 

Dec 200111) 

Fm....W 
(R•. _, 
"'"' 23-21 

!76.9'1 

"~ 

\_75 

"' 

""""' ""' __ , 

"' 

• Jn addition., 0 57 lokh tonneo open plmlh• (CAP) and l.l S lol<h tonnc:o 

under FCr1 Ill''"'*" alao """- up!<> Dt>oember. 2001-

·-· ~· _, 
37.19 

96.SO 

3.SO@ 

@Thc fogmoa inol\de lh< 'oacl<lot! of 2001-02 and ftah ~ i<> the equity of SWC1. 
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2_69 The entire outlay of godo"'tl COQSlruclion by FCI m"1 from 
~ sources So far as CWC is concemcd, !he entire expenditure OJI 
construolion of godowns as ~II as contribution !Owartb the share capu.al 
of State Wareshousing Co!poration for their storage conotruction programme 
is met out of the Internal and Exlra Budgetary Resources (JEBR). 

2. 71) When the Committee Mked what is !he programme of capacity 
creation of FCI during Financial Year (2002-2003) and a!so how many 
wardiwses ha~ been given guarllillee by fCI llllclcr National Policy of handling, 
storago and transportation of fuodgrains, the Minimy in their written reply 
rrtatcd as under ·-

"The prognumne of storage capacity creution of FCI under atltc Annual 
Plan 2002-2003 ;, ..., under ·-

S.No. ~tate>ICapacity 

Worh sanctioned earlier/works in progress 
a PlainArea 

\. NcllCllll (J>hase.l!)fAPll0,000 

2. Mttyalguda/AP/20,000 

3 Nalgonda/AP/20,000 
4 Maloute (Ph. ll} Punjab/10,000 
~- Rutgpo/Sikkim/2,501) 

b. Hill and Remote Areas 
l. Leh/J&K.12,500 
2. Kishtwar/J&K/2,500 
North East Areas 
l. Jirib.un/Manipur/2,500 

Twl 
II New Worl.s 
A. ConversKHt of convertible plinths 

(Capacity 111 '000 IWlne.•) 

Physical 
Target 

lU,000 

10,01)(1 

10,000 

10,(~JO 

2,500 

2,500 

2,500 



-

,, 
:j 

• Plain Area1 
l. Kuipet/Ap'I0,000 111,000 
2. Sevur!TN/.'l,000 5,000 
3. Maddur/K.mnataka/.'1,000 .'1,000 
4. MysOre/Kamataka/1.970 2,970 
5. B.G. SintlJHuyana/26,670 15,000 
6. Manmad/Mabarashtra/18,600 13,600 
7. Godbral'Gi>Jarat!l.'1,000 J.'1,000 
8. Hanumanprlilll.ajasthan/I .'1,000 J(},OO(I 
9. B~asthanl .'1,000 .'1,000 

""" 86,.'170 
Grand Total 1,36,.'170 

Under lhe N&li<mal policy on handling, 1torage and lrampOrtallon of foodgrains, the FCI haa proposed to give seven years guarantee for creation of COllvelltiooal. godownslwarehOUSOI at 13 JocatiOll3 with an •ggreple CllpaCity of 5 71 lakh torlrtC$ in 14 States, on Build-Own-Operate (BOO) basis thmugh private sector partieipaliOll." 

2. 71 The Storage and Transit losses and losllCS due to theft tis quantity and percentage are given below :-

Transit Lem 
(Provisional) -

StO£agC loss 
(Provisional) 

Qfy. 

(Qty. ill lakh MT:) 
(Rupees in crore} 

2000-2001 I S4 172.00 2.24 227.00 1186 '" Baas (approx) 
3374 

"""' 



2. n The Ministry has stated chat Ille followmg S\epS have beeo t.alcn 
by the FCI to pra'CBI slDnge losses -

(a) adoption of 50 kg_ packing in a phased manner; 

(b) installation of weighbridges; 

(c) sdminislrativc measures. such as tightening of security at depots, 
intensifying surprise checks & ensuring regular stock verification: 

(d) encouraging machine mtclting of bags: 

(e) induction of Central lnduslrial Security fOfce al vulnerable depots 
lo curb theft and pilferag<>: 

(f) to streamline procedun: and documentation for transparency and 
11CCOW1tability in operations; 

(g) identification of vulnerable points; 

(h) expediting flMliCR1 of re&pOll!libihty, wherever called for, 

(i) imlpccuon of depots and record by Sr. Regionil Manager/Distrie1 
Managers; 

(j) inspectian of weighbridge. by Joint Manager (Mecharucal) and District 
Mftllllger; 

(k) double line Machine stitching of bags; 

(I) improvement in size and quality of gunrues, etc; 

2.13 The following steps have been taken to prevent transit losses:~ 

(a) 1pec1al squad checkrngs at sclcctcd transhtpment and destination 
rail head point•; 

(b) reduction in open wagon movement to the extent possible; 

(c) intensifying smpnac checks at loading and unloading points. 

(d) a set of instructions h"" been issued by FCI lo control ~>e transit 
irnlses prescribing a systematic approach lo achieve tra!1$parcn0 
11t1d 8QCOW\tability, etc. 

The following remedial measures have been taken to prevent theft of 
foodgr8Itlll in FCI godowns--

-



" 
(•) Physical mc11"""' like in$Calllllion of barbed wire fenc:ing of the bcumdary walls. Pnwision of lJgJtt for illuraifl4lion of godowtlll and 

proper !<.::Icing of tbc 8heds to SC<lure the godowns. 
(ii) Deployment of &ecurity staff of FCI as well u Home Gu11rds for 

safety of the foodgr111n stocks. 

(iii) DeployrPenl of Central Industrial Secunty Fori:e and Stat.: Armed 
Police at vulncrabli: godowns. 

(iv) Periodi<l sccurty inspections 8S "·ell as sll<plise checks of the depots 
at VartOWI levels to de:tcct and plug Ifie theft/security lapses, 

( v) In case of occum:ncc of thefts, lodging of FIRs with the local 
police stations for investigation of the cases 

(li) Non-IDu•ble 1tock of foodgnain1 
2.74 ~on !st Febnwy, 2002, tbc quantity of dmuged foodgrains 

available with !he Food Corporation of India (FCI) was 2.01 lakh tonnes. 
State-wisco and OODllDO<Jrty-wise dctlUb are placed below-

(Figure.< in MI'.r) ... ~ Commodity Total sta.:k 
wheat ... ,..., 

2 3 • ' """ "" 44S3 " 12367 

"'""'""" ... 393 0 "' Ons:sa "' .. 0 '" Wc.t Bengal 1783 32008 0 33791 
Ass11m (loclllding Aruoiwhal " "' 0 740 
Pradesh) 

NEF States (comprising of " 1743 0 17S6 
Mcghalaya, Mizorom. 
Tripura, Manipur 
& Nagaland) 

"""' 27 6 0 '" 



" 
' 2 3 ' ' -- "' " "' '" Himachal Pradesh 0 0 0 0 

Jammu & Kashmir 33 ,,. 0 227 

Pwljab I l 71l6 1!2!i7 117424 140037 

Raj&Silll• 737 ' 0 "' --h IS38 4462 II 606' 

""""""' " 60 78 "' 
""""'"""" 797 33 0 "' ...... 9 230 0 239 

"-""' 1103 32 0 1135 

T111111l Nadu. "' 27 0 "' 
GuJ•at 3347 " 0 1827 

M-• "°' U9 0 1827 

Madhya Pradesh '" " 0 '" 
Chhattisgarb " " 0 94 

'"" ""' ''°'' 117764 2,0j,674 

2.7S The COllllolidatod eOmmodity-wise 11ock position of damaged 
food&falns (non-issuable) wilh FCl .. on 28.2.2002 ~ indicated below:-

(Fig. in Mfs) 

"""' 29&48 ... S3041 
Paddy; 117S48 

Total : 200437 MTs 

2.76 The: cRgOfy-wilC polltion of dmn•V" f"oodgrains with FCI ""on 

28.2.2002 hi .. follows :-

Feod-1 Fe<d·ll ''°'rn Indultriol -·· Dumpmg U• 7.W 

u- u. ~-
45619 11'1676 2!S76 '~ S913 .,,. 'm _,, 

• 



Against the above, a quantity of 1.87 lakh tonnes is covered under tenders already i!ISIJed_ Actioo for disposal of remaining 0 13 lad! -. i• contmuing. 

2.n The Ministry has informed that 45,069 tonnes of damaged foodppino. have been disposed of during !he period of August, 200 I to Jauarv, 2002. 

2.78 To prevent damage to foodgrains, the following measures are --
(i) Foodgrains are stored mostly in rodent and damp proof godowns. 
(ii) Disinfcatatioo ~ are undertaken regularly a• per laid do"'1I protocol. 

(iii) Qualified and ~ically trained slaff arc deployed for proper upkeep of foodgrains_ 

(iv) To avoid dlunagc in transit. foodgrains are mov<>d in wvcr(ld wagons, 1111 far as possible_ When moved 1n open wagons the saDJe arc co-..l with tarpaulins ctc-
(v) In Co...er and Plmth (CAP) stornge oomplexes, the stocks arc stored on wooden crates and covered wilh low density black polytheno cover. properly lashed with nylou ropes to prevent dainagc by b.uoo,,ing of coven ~high ve.locil)- Winds- SU1J)l1Se checks of foodgrjins stocks are also imdcrtaken by lhe quahty control officers 

2-79 For the last about 3 ~ the stoch of non issuable foodgrains has remillned around 2 lakh MT which is valued at around Rs 200 cram. When the Committee asked as to why the stock has not reduced and the FCI not taking step. sincerely in this regard, the Ministry in !heir Post Evidence reply funushcd as wider: -
"Foo<!Fains, which are procured by the FCJ, have specified sbclf life ~ sliding <kw." of foOOgram1 is a continw:ma proce .. deponding on !he period of storage of these foodgrains. Such non·issuablc foodgra1ns arc disposed of on a contiltUOU$ basil through tender sale or at the rates approwd. by the High Level Committee of the FCL Thus, against the quantity of 2.00 lakh MT' of non-issuable foodgraills available with FCI as on 28 2.2002, 1 87 lakh MTs is covered under tenders already iS.'lucd 



The dispo&.al of llOll·im>blc:/dam•s"" foodgraim i• rqululy moni~ 
by FCl Headquartcn and lhe p><lgiOSS 1s also being rev.ewed by lhe Executive 
c.ommittcc. 

The porition of llCClll'lll and disposal of non-issuable foodgrain1 from 
Sepleonbeo- 2001 to Fcbrurary, 2002 is indicated below :-

(Figlln!S In MTs) 

""""' """'" ~ 
September, 2001 5488 ]6441 

October, 2001 3036 6~46 

November, 2001 2847 3243 

December, 2001 '"' ~818 

January, 2002 1895 7939 

Fcbruuy, 2002 3486 8727 

T""' 19,419 48,714 

(Iii) Policy op Import aPd E.:port of wheat aPd rice OP Govem11te11t -·"' 2 80. Ministry of Consumer Affairs, Food & Public Distribution 
(Department of Food & Public Distribution) 11 primarily conccmed with the 
food security of the CCl'.llllry Onvcmment conmmtly reviews the !!look prnnl>on 
of foodgrains with it in the Central Pool vis-a-vis the ~cribcd buffed norms, 
production of foodgrains in the country, 1rcnd of procurcmcnl for Central 
Pool, requirement for Public Distribution system (PDS) and other welfare 
ochmaes, open market prices, etc_ A decision lo import or export foodgrains 
on ~ ltCCOlllll i• token depending of the: overall 1ituation. 

2 SI For the CIU1'Ult Financial Year there is no p<OpOSlll lo import 
foodgrmns in the Cenlral Pool. 

2.112 The Government has taken the following special measures lnler-
0!10 for export of foodgrains :-

(a) Wheat and rice arc being offered from the C.entral Pool for export 
purposes 

{b) Exportcn have bcc:n allowed to lift stocks from the depot& of FCI 
acconling lo their choice. 



" (c) An ~ $landing ()immiu... on El<pOlt!l hu bceJi set up to talre eiqx>diliowi de.:;isions llll ID8ltOl'll relating to export of fO(ldgrains """",, 
(d) In ~ to establish a st.ible price ~' the Gi:wemment has decided to fix rhc offer price for eicport of~ and rice from the Central Pool for a penod of J monlhs, with 1111 addihooa! month given for lifting of floCks, and to anlllJlllll.:e lhe ~ 45 days in advance befora the c~t of the conew>cd quancr_ 

2.83 Export of \\'heat and rice fiorn the Central Pool ~ from November, 2000 an4 Fobru111y. 2001 respectively. Somo: dctait. in this TO!lpCCI are indicated below .-

Export of Wheal 

{Fig.,res in lokh /onNt.<) 
Y= """ A~hie\'Cment Rme (pertonne) - """ ,..., 

~ 16(~.) Rs. 41SO/- 20.10200l 31.32001 
Rs. 4300/· 0Lll4.200l 16.&2001 

"'""' "'~ Rs,4200/- 17.IA.2001 30.11.2001 (uptoJ J.1.02) Rs. 42SO/- 1.12.2001 ll.l. 2002 

Export of Rice 

{FJKUNS 1n lakh tonnes) 
Y= - Achievi:mc:nt Rate qier tonne:) 

Slu-pped Lifted by expirters 

uPiO JS_J.2002 ,,,.., "' "' l,()11, 743 Rs.6750/-2001-02 ~ 1.7S (as on '"""" Rs.~- ... 30.112001) 8,01,315 Rs. 6000I- P>it-boilcrd Total Rice lifted by l!l<p(aers (uplo 5.2. 2002) : 14,34, 6SS tonnes. 



" 
2 34 The export prices ofwiat were revised on the following dates:-

J5sue Price Frow To .. 4!SO/- 20.10.2000 31.03.2001 .. 4300/- 01.04.2001 16.08 2001 .. 42001- 17.08.2001 30.11.2001 .. 42501- 01.12.2001 31.03.2002 

2.llS When lhe Committee asked what are the reasons for vanation 
in export pm:.. of wheat dunng (2000-200<) and (2001-2002) on different 

dates, the Ministry in their written reply furnished that the dccioion to revise 

export price of wheat made from time to time is intended to make the export 

prices of Indian whoa! competitive in the international market. 

2.86 In view of large manpower and commercial skill available with 

Food Corporalion of India (FCf) when the Conunin« a$kcd whether FCll 

Govmunem hu JeC(lllllidcml it fit to c~port foodgrains as their own, the 

Mini.try in their written "'Ply stated that FCI has been advised to p:reparc 

itself to undertake exports directly in view of its specialized functions .00 

cxpcrtiR in the area of proourcment, storage and distribuuon of foodgrains 

(xiii) Post Harvest Management oC Coodgrains 

2.87 With a view to minimizin the post harvest losses OCClllTing at 

farm lcvd, lhe Department of Food & Public Distribution is acllvcly engaged 

in improving the storllgC pracllccs at the fann level where a major portion 

of the foodgraim (about 70"1.) produced is retained by the farming oommmuty 

for food, f=d mxl -4 purposes. 

2. 18 Under the Post Harvest Clperattons, the following illlltitutions 

implement vuious programmes for unpnwemcnt of 5torage :-

(1) Indian Grain Storage Management & R=earch Institute (IGMRJ) 

(U) Save Grain Calllpaign (SGC) 

(ili) Quality Control Celli (QCC) 

(iv) Central Grain Analysi• Laborotory (CGAL) 

2.89 The provisions of BE & RE in 2001-2002 and BE for 2002-



2003 in rmpcct of l'<.!$t Huvcai Oper.tiD111 is as under :-

AM 
Non-Plan 

BE 2001-2002 

324.00 

n1.oo 

RE 2002.2002 

303.30 

696.30 

{Rs. ITT [akhs) 

BE 2002-2003 

I 12.90 

n6oo 
2.90. The detailed sclieme.wtte brcak·up of tbe afuresllid budget 

provision along with activities under each schcnne i• as under ;-
(•) ludilo Gnlo Stonge M1n1gemeot & Restarc:h Irutitute 
(IGMRI). 

2.91 IGMRI, Hapur a!OllgWith ill five fiold 1tations located al 
Hyderabad, JabllJpur_ Jorliat, Ludhiana & Udaiptr carry out research and 
devdopmcnt activities 0t1 storage Ind preservati0t1 of foodgraias both al the 
farm and commercial levels besidel developing eode of practices for grain 
stor1p (inciucliog storage structure) and imparting apex level tninlll8 in 
scientific stora&e, preservation and mspeclion of foodgrains to the olr1eials 
of the •ocics engaged in procurement, storage and dislrlbution of 
foodgrains. IGMRI is alsa one of the 38 insUIUtioos of repute identified by 
the M111isby of Finance for unparting training on var1ou• courses to the 
participant& of its member countries under the Colombo Plan 

2 92 2001·2002 (BE & RE) and 2002-2003 (BE) in respect of IGMRI 
under Plan and Non-Plan heads are as under .-

(Rs. in Jakhs) 

2002-2002 2001.2002 2002-2003 
(BE) (RE) (BE) 

PIAN 
•) N- Construction works 64.40 70_00 60.00• 
b) Upgradatioo of COAL 20.00 10.00 ,, Machinery & Equipment '·"° ~-80 

d) Material and Supplies 2.30 2.30 ,, Stipend to Arti1Bllll 2'" 2.70 



" 
0 Advertisement & Publicity 2.10 1.90 

" ""'"' aw.,. 1.00 [_00 

h) """""""" ,._ "" ocher f""'iliti ... 76.80 74.70 38.9-0• 

156.10 156.IO 98.90 

•committed liab•h'Y 

NON-l'Li\N 
(Rs. in 1""/is) 

2001-2002 2001-2002 2002-2003 

(BE) (RE) (BE) 

Non Plan 236.00 220.IO 259.00 

2.93 Non-Plan pn:wision is intended lo continue: varillWi llciivities of 
post harvest operalions, m, extension activilics, devcloping a scientific code 
of storage practioes, rcASe11JCb & developmcnl and traming programmes at 

!he apcJt lcvd aimed at s~, impection and mamtaming quality of 
foodgrains while the Plan proviSillll is for meeting the salary for six months 
and other committed liabilities. 

2.94 The performance of IGMRI under various activities during 2001-
2002 (up to Jamwy, 2002) as compared to the performance dunng 2000-
2001 arc as under :-

Item of ,.,,_,.,, 2001-2002 
wolk/Aaivitres ,_ -- "'"" Achi.,..cmcnts 

(lilljan. 2002) 

A -(i) Long/Shoit term " " " " (Ii) artisan (No Of trainees) ,., ,., ,., "' ' Other Activities 

• Analysis of foodgnun 
samples of physical ""' '"' '"" '·"" quality parameters 
(No.of Samples) 
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cw Monitoring of foodgrain "' %> "' 8Jl 
samples for pemicidal 
contarninllionlresidllCll 
(No. of Samples) ,.., Monitoring of fooclgnun "' '" "' "' samples for mycotOxin 
contamination 
(No_ of samples) 

(b) Save grain tampaign (SGC) 
2.95 SGC w1111 ~ as a pilot scbcnie In 1965-66 It is beiiig 

operated as a ,.u1ar scheme since 1965-70_ with die objective of 
disoeminating tbe technique11 of scientific storage of tOOdgtai!ll IO the fanning 
C1,X11QJunity The schrmc is implemmk:d lhrough a nc:twork of J 7 SGC offices 
in close collaborati011 with the State Govenlll1C4ta, Non-Gcvernmcnt 
Organisali"' (NOO.) and COl)>anltc hOUSC:I lib SAIL, Tlltll Slllc:I. ACC Ltd. 
etc. The main objectives of lhe ~ is to 1nnsfl:r the teclmicaJ. know 
how developed by IGMRI to the fannen foc safe storage of foo4nii111 
at the farm level and t.o minimire tho post han<est lO$IOli in f~. The 
major planks of the sc1- are lrainine, ikmon•lration and publicity in 
oele<#id villages In Older to cdUWe motivate and pmuade fannen to adopt 
reoollllllcnded pracli<:el. 

2.96 2002-2002 (BE&: RE) and 2002-2003 (BE) ID ""'pect of soc 
under Plan and Noo-Plan heads ore as under :-

(R.f. 1n la/chs) 
2001-2002 2001-2002 2002-2003 

" ~lopm=t of NucJeu. villages 43.40 41.40 
>J Stipmd 10 lilrnteIS and V(l}unteers """ 52" 

" Provi<ion of imputs for JJOJ1-mctallic HOO w~ 

Stora~ structures 

" Advenisement and Publictty "" '"' 
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c) Infl'astructurc aipport and hooorarium 27_00 

IO ~ Govt. Penio:nncl and 

14.00" 

whmwy """"' 

"'"" 137.al 1400° 

2001-2002 2001·2002 2002-2003 

(BE) 

494.00 "" 439.&I 471.00 

2.97 The Pl1111 provision coven the ~tun: on salBI)' and other 
.:ommilted liabilities for six months while the Non-Pl1111 provision COVl,lf'S the 
administrati\I<: Pd opcrationul cOO for tho 17 existing Save Grain Campaign 
offices me! the headquarters unit 

2. 98 The pedonneacc of SOC under various activitiot during 
2000-2001 and 2001-2002 (up to January, 2002) me as unler :-

Item of work 

No. of 

Training Counc. 
for farmers, !radcrs, 
volunteen, etc. 

2000-2001 2001-2002 
Target Ac~nts Targot Achievements 

{till Jan; 2002) 

1,429 '"" 1,429 

(c) Central Grain AnaJysis Laboratory (CGAL) 
2.99 The fimctions of Central GraW Anilysis Laboratoiy (CGAl) 

broadly involve :-
(l) ~ down quility standards for procurement of Kharif and Rabi 

faodgrf.i1t11 for the Central Pool. 
(ii) Classification of rice and paddy varieties for fiution of p1>C11Jt:ment 

and issue prices. 
(iii) Assessement of tho quality of foodgrains that are imported or 

exported in r~lation to the contractual opccification.. 



(vi) Assr.ssment of the quality of foodgrairui that lll'C procured, stored 
and distributed by FCI 

(v) Imparting training to the personnel involved in food management 
and analysia of foodgrains_ 

(vi) Rmdering t.:chincal advice to the State Govcrmeuts and Public 
&&encies on scientific storage and pmscrvation of foodgrains. 

CGAL abo ac11 "" reference laboratory in the """tter of food standards 
and Prevention of Food Adulteration Act (PFA). 

2.100 2001-2002 {BE&RE) and 2002·2003 (BE) in respect of CGAL 
under Plan and --Plan heads arc as under :-

"" In lakhs) 

2001-2002 2001-2002 2002-2003 
(BE) (RE) (BE) 

"~ 29.00 10.00 N;J 

Non-plan 2-00 1.80 2.00 
The above provisions arc to cover the cost of new laboratory equipment, 

chemicu.ls and other labo.-atory items Up to Janua:y, 2002, the laboratory 
analyzed 2429 samples of foodgratns and wheat products 

2.101 The Plamung Commiilsion, on a review of the Contral sector 
Schemca all a result of zero based budgeing exerc1&e iulvc decided that the 
SGC, IGMRI and CGAL be weeded oot during the 10th Plan_ H=er, 
~idermg the importanoe of the SGC and JGMRI in the field of post harvest 
management of foodgrains, the matter was taken up with the planning 
C'.ommiBion to revi- its decision and allow continuation of these acuvities 
during lite !Olli Pim The Planning Cormnission has camimmicated its dectslOn 
and alkrwcd retention of SGC, IGMRI and COAL for We months to meet 
the salary Ind ~ liabilitica and there aflei-, the schemes would be 
weeded out from the Plan_ 

2.1 02 In view of the above decision of Planning Commission when 
the Committee asked whether there is no utility of these institutions and 
laboraklfy for the Government, the Mmlstry in their Post Evidenoe reply stated 
as under:-



''11'.e objectJVll for which the Save Grain Clllllpllign {SGC) wDS set 

up dUJmg 1969-70 has not yet been fully achieved. Aldwugh the !)0$-

harvest losses in foodgraillll earlier estimated by Dr Paqse Committee 
during 1966-68 as 9_33% have been reduced, the losses are still 
enormous. Acoording to a study recently conducted by the Indian Grain 
Storage Man"i"'PllJl.I and Research Institute (IGMRI) Hapur, in the major 
wheal growing areas of the country, the poo:-harvest losses in whclll 
has been c.W.U.ted at 4.75%, taking into oonsidcration the llM.ual 
production of foodgrain! to the tune of more than 200 milhon tones, 
lhe pnsl harvest ]Mses Ill thc farm level works lo approximately by 
around 9.1 inillion tonnes annually. wluch '" qnitc aluming and the 
courrtry can not afford such a lM•-

The 111cfulncss of SOC scheme has beep reviewed by various 
committees frnm bme lo time 

The Parlimcnlry Standing Co<nmiit\CC of the then Departmeor of Fond 
& Civil Supplies, while oonsidcnng the Demand for Grants for 1996-97, 
had appreciated the activites carried out by Save Grain Campmng for 
nunimilling post-harv<!ot grain losses. The Commilled has also observed that 

a Social At>dit of the scheme ncadcd to be carried nut lo asocs• lhe actual 
utilisation by the farmers of all the R&D activities carried out by the Minisuy 
in thc field of post harvest teclmoingy of foodgrains. Accnnfu>gly, The task 
for social audit and impact evaluatton of SGC was assigned lo lhe Nabonal 
Productivity Council (NPC) in July 19911_ NPC conducted as extensive survey 
covering 3120 respnndcnts including beneficiary and non-beneficiary farnu:rs, 
Village Level Worken, traders, etc. in l~O villogcs covering all major States 
and urs. NPC submitted its draft report in March. 1999 and the final report 
in November 1999. the major findilliS of the NPC study arc: 

(i) The SGC Scbeme bu acliie-1 a fair dcgrcc of •ucccs• in meeting 
its major objective for which it was launched 

(Ii) The scheme has a pntcntial to sp-ead Ille menage of scientifu: 
stonige of foodgratn11 to the eiitirc farming community for reducing 
post harwst grain losses lo a great cxtont 

(iii) As a result of activities canied nut by the Sechmc:, Ille post harvest 
losses have come down from 16% to 4% 42.7"A. of the f1111111rn1 



»fio W(ll'C c:overecl. lmdec the 5'Udy Mve rated the schcJlle as excolleJll. 30.9% rated as very good and 18.!% LI good. 
(iv) SGC has s"o::e:ided 10 a greater extent in <:onviPcin,!!: the farmers for using improved st~ slnx:turcs fur foodgrains. The usqe of metal bins which wllS ooly 4_7"/o before the inception of SOC has gone up to 31.3% a&r its impl<lme<ltalion Th.,., there IS a clellT shift from traditionnl storage slrucl1Inli!i lo m<l<lem scientific storage slnlC!ores fw the storage of foodgrains. 

(v) Lack of information about sciemillc storage of fooi.lgrains among fanners and non avaliability of the inputs like EDB ampulc.o, aoticogolants etc., are the lllll.ior constnlints in this &Cherne. 
(•i) Training activities oonducted by SOC have bcezi. received extremely well by the fanners and 99_5% of the £armers ha"' expll:llse(I. full s.atisfaclion about the rclevaoce of SIJClt lraiJltng activities by SGC 

Views or the Committee or Secret1ries {COS) 
A note Oii the Naticlnal policy oo handling, storage and lraQsportation of foodgrltim submitted by this Departmait was cotmdercd and e1<lt\ined. in lhe meeting of the COS held on J1Ul1181)" 14, 2000. The COS made the following o!Hcr;ations ""°'11 SGC !lclt....., 

"Since the housoohoid sector retains about 70% of the total prodtlctioo, 1liis!antio.I qullllity of the foodgraios are wasted due to improper storage at farm lovel A major focus will, therefore, have to be provided oo impro~nl of storage stundanh at farm k:vcl For this pwposc a scheme could be intmdw::l:d to encourage use of metal bins as well as noo-metallic slorag<: ~ IU individual fann k:ve.l and ronslruction of RCC bms at COJlU111.11tity [e\IO[ with llJJlll:opl"iate fmancial incentives. This imtiativc would be taken Up in grain surplus -• to begin with. In this connection, ii was menhoncd that th= IS already a ..:lien>e for p,-ovtdms such support thourgb SOC. It was felt that the schl!llle could be reviev.lld and swtably strengthened by the Department of Public Otslrib .. ion_"' 



n 
Decision oftbe Cabinet Committee on EconomM: Affain (CCEA): 

In its meeting held on June:. 20, 2000, the CCEA, apporved the National 
Pohcy on handling storage and lnmsprutation of focxlgrains. In order to have 
• gmater success in the ~ storage of foodgrai.ns, the policy, as approved by the CCEA, inter alia, envisages the following initiatives: 

a) introduction of scheme to OOCOWll8C use of metal b1111 as well 
as oon-tnetallic storage sll'Ucturcs at individual farm level and 
construction of Reinfnrced Cement Concrete (RCC) bins at 
community level with appropnate financial incentives. 

b) strenglhcning of the existing resesrch and uaining oomponcnts of 
lhc SBV<> Grain C11mplign Scheme for scimtlfw stor11gc and 
preservation of foodgrairui and therr propagation among farmen 

The Indian Grain Storage Management and R.,._ch Institute (IGMRI). which was set up in 1958, has been carrying out Resoarch and D<weklpmenl 
activities relating to grain storage management al farm and a.muncrcial level. 
It has also been conducting specialized training courses for officials of State Govcrmncmts, public sector agencies, private institutions besides the officials 
of olha- developing cOWtlrie!i sponsored by FAO, UNDP. WFP etc. The training progrmnmes crgaq1md by the mstitute are well ac::.epted. in the 
111~ fora and training to the foreign trainees/ personnels sponsored by intc:matiooal organi>oiltlon like FAO. UNDP, Comtn:ln Wealth S..:reatr1a1 
etc. is imparted. In fact, the JGMRJ is the one of the 38 premier inslttul!ons 
of the Goveriunmt of India rCC1;1gn1zed by the Oepartm.eru of Economic Affairs under the Techqical Cooperation ~e (TCS) of the Colombo plan 
as well as by the Ministry of External Aflllirs under lhe Indian Technical and Ecortomic Cooperation (ITEC) for training of officials of developing 
countries in the field of Grain Storogc Mansgement So Far 208 foreign 
nationals have been !rained by the IGMRJ_ The activities being wtdertaken 
by the IGMRI arc of a very 1pccialized nature specially focused on minimizabon of post harvest losses with specific reference to roodgrains only_ The JGMRJ and its field stalton• have been recognized by various Universities for the purpose of rcscan:b work leading to award of the Pbd di:grcc The 
JGMRI has alao been n:cognised by leading intcmational =oarch 1nstitullons 
like Natural Research Institute (NRD, UK for the purpose of Collaborative 
research \\'Otk relanng to foodgrain managemenL 



" 
While addressing the curmtt Budget 5e!llion of Parliament. the Hon 

ble Presldalt of India has tughlighted the enonnous Losses occurring to the 
national cc:onomy towards post-harvest losses in agricultural produce and 
IOlDplwiz.cd the .-<I f.,.- making sustained efforts in curwling Sl&Ch loss. 
Foodgr.U... OONlitute a 1D11jor chunk of the Bgricultural prod1>Ction. Althou&h 
the post harvest loosea in faodgrains have been brought down from about 
10% e1timated during 1966-68 to about 5% estimated duri1'jj: 1998-2000. 
There is an imperative need to continue our efi'orb in the direction of post 
hanat management of foodgrains both at the fann and the oommercial level 

The Cenlral Grain Analysis LaboratoJy (CGAL) is llll integral pan of the 
Quality Coolml System CGAL which is the apex laboratory of the Department 
11 also fwlctioning as a referral laboratory in the matter of foodgrains analysis 

Therefore the Oepanment, feels that there is a slrong case for nol 
Dnly continuanoe of SOC, lGMRI and COAL but also strengthening of the 
""""' ouitably, H 

2.103 When the Committee desired to koow how the Government 
Jll'OpOSeS to utilise the manpower and available infrastructure, the Ministry 
m their reply stated as under . -

"As regards utilization of the qualifed kdmical 1rained manpower and 
available infrutructure is CW>Cemed, it is stated that considering the 
urgent Deed for ~ the mechanism of monitoring the quality 
of foodgr.UU. of the Central Pool and keeping in view the earlier 
reoollllllellda of the Standi113 Commrttee as well as the El<penditurc 
Rdonm Commission, a Central Sector sclicnte, "Strengthening the 
mechanism of monitoring the quality of foodgranui in the Cen1n1! Pool," 
is betng propo:11ed_ The 9clteme is pmposod to be implemented by 
rcdcployment of the exllting staff of IGMRJ and SGC The existing 
infrastructure of IGMRI is proposed to be utilised for operating the 
proposed Quality Management Research and Traming_ Institute "'th 
focus on research activities on grain quality mmagement and related 
traunng. The proposed non-scheme, new scheme has been submitted 
10 the Minisler of Consumer Affain, Food and Public D1stnbut1on for 
ns approval aflor wbicll it will be sent to the Planning Commission 
for its appro'lal." 



(d) Quality Control Celb (QCC) 

1_ 1 04 The Quality Control Cells are •ituated at New Delhi, Calcutta 
aod Hyderabad to monitor lhe quality of foodgrains M the time of 

procwemenl, ttoragc and distribution Inspections of proi;:urcmcnt centres, 

food storBgC dcpotli, rail beads, fair price shops, etc:. arc earned out by 
the officcrs of those Quality Control CeU• to ensure that the quality of 

fuodgrains conforms to laid doYl1I specificatimu and standards of the 

Government of lrulia_ 

2.105 200\-2002 (BE & RE) and 2002-2003 (BE) in respect of QCC 
under Plan and Non-Plan heads are ai mider:-

{Rf. in lakhs) 

BE 2001-2002 RE 2001-2002 BE 2002-2003 

JS.99 34.RO JR.00 

2.106 The targets and acbievemellls of !he Quality eo..trol Cellii during 

2000-2001 & 2001-2002 (upto January 2002) as wtill as lhe targets set for 
2002-2003 are as IUldcr:-

Item of work 2000-2001 2001-2002 2002-

"'" TargetAchievements Target Aclucv T""< -· (till Jan_ 
- 2002) 

2 ' ' ' 6 , 
' Inspection of Food no "' no '" no 

Storage Depots 

2. lnspcdlon of Pr~ 2'0 392 250 "' 2'0 

c-

' lnspcction of Rail Heads '" "' '" n2 '" 
' Inspection of Fair Price no 1200 no ... no 

Shops 



l J • ' 6 ' ~. Ins~ of Rice Mills 
{at tM time of '"' , .. "" '" '"' 
dcliwry of rice) 

6. Investigabon of Qulity 
Coonplaints " " 
2.1 07 Details of major shorl<;OIDings observed during the course of 

inspection an: given below, 

• 
No. 

' 
l 

• 

' 

(i) It was observ«\ that sizeable q.umtities of stock with infestation 
and poor quality foodgrains were despatched from various depots 
of FCI in Punjab to <l<IMIWling areas_ These stock• were received 
at the destinatlOJI depots under protest The dclails an: as follows:-

Name of lhll Name of the Qualllity and commodity 
receiving depot despatching depot 
l'SD, Hanhlagal'iJ, Nabha (Pallala) 22~0 MT aRL Raw 
(lJ P:) rucc Grade ·A' 

'''" "'""' ""' 695 MT BRL Raw -- B1dhlor!a ltice Grade '!\ 
(~) (Punjab) 
ewe, Khandwa, FCI di:polS 17889 MT inbed wheal 
(MP.) in Punjab and rice 

""·""'- Ajilwal and Mulruar, 3855 MT BRL Raw 
(Wut Bengal) in Puajab Rk:e Gmdc 'A' 
FSD, Mysore Maulat (Punjab) 1821J MT BRL Raw _, 

Rice Grade 'A' 
FSD. Balyathura. Goniana (Puajab) 561 MT BRL Raw _,., Rice Grade 'A' 

BRL: Beyond Rejection Limit 

(ii) Substantial quantities of C & D c~ slOCks WCTe fcund 1n 
various depots of FCI in Haryana, Punjab, Uliarancha!, Rajasthan, 
West Bengal. B!h11r, Kerala and Tamil Nada region as given belov."-



.. 
Si.No. Name of iJiC depot c- Q"""'1ty in MT 
L 

' 
' 
' , 
' 

FSD, Dhand. «· Categmy Raw Rice 104 s ""'- Gr_ 'A' 
FSD, Chuuhaf&llhai, 'C' Calq,ory fuiw Rico G.-. 'A' "' l'wiob 'D' Ca!egoly Puboiled Rico 3878 

Grade 'A' ewe Base Depot, 'C' Ca1eW>tY Raw Rtcc Gt. 'A' 19143 Nobh• 'D' Category Raw Rice Gr. 'A' "' >'CF """°'"" 'D' Catqory Raw Rice no Haldichur, U.P. Common 
FSD, Chandri, U.P. 'C' Category w~t !!926 

'D' Category wheat 2569 FSD, Harduapnj ·c· cmegc,y wheat '°' 'D' Ca1egory wheat 1654 
(Iii) Substantial quantities of dam apt wheat, paddy and rice were found in variOWJ diepo(s in FCI districts F~, Amritsar lllld Paliala in Punjab. Agra in U.P, Mtdnapur, Purulia and Bankura in West Bengal, Pllrul ID Bthar. 
(iv) The ~ of storage losses in llWlle of the depots, viz., B.G. Sirsa (Haryana), FSD, Swlllm, ARDC, Butari (Punjab), FSD, Midnapur& Bib.a (West Bengal) was found to be quite high. 
(v) Out of !!64 nmples of wb:at and rice collccl<od from ll1C$O depots, only 47 samples of rice were found BeyO<ld Rejection Limit (BRL). These BRL samples were drawn from FSD, Mysore, FSD, Whitefield, ewe, Base deJi<it Nahha, FSD, RajMlldpon, ewe. Khandwa, FSD, UJJain, PCF, Hal.i-:.t.aur, FSD, Moradabad, FSD, Rudmpur, FSD, Hardull£anj rnd FSD, 0.bgrsl and werc cmnairnng ~sivc damaged, broken and dahuskcd grains. Mainly these stocb were procured in Punjab and dcsplllcl-.ed to vmioos dialricts. The maller rcprding ~ of substandard nee stocks have 
~ bccri takm up wilh MD, FCl 

(vi) Ou=g the i~ aC wheat i:roeuremcmt centres m FCI d1slrict, Fc:rozpor in Punjab in April, 20!ll, i! Wiili found that at some> centres, the quality of the wheat procured did not conform to 



" 
uniform 11pCCifications. The matter was taken up with the Food 
and Supplies Oepmtmenl, Govt. of Punjab. 

(vii) During the inapeetion of wheat proco>onienl centre!; in FCI distncl 
His...,. •n Haryana during April 2001. it was also found that the 
quality of wheat procured by FCI and State Procuring agencies 
viz. HSWC, HAFED, Haryana Agro lndustncs Corporation and 
DFSC did not conform to uniform specificaticns. The matter wa• 
taken up with FCI lll!d Govt of Haryana. 

(vril)Dwing the inspection of FSD, Rangpo 1n Sikkim 1n June 2001. 
it was found that heavily infested wheat was lying in the depot 
The matter was reported to FC! for taking necessary action. 

(i>;) In FSD. Atarra in Banda district of UP storage losses were found 
to be on higher side Two offielalt of the FCI have been 
tfumlued frum service. 

(x) During the inspect«m of rice stocks in FSD, Tanmtaran, 1! was 
found that BRL rice atocks have been procured by the FCI staff_ 
Major/minor pemlty proceedi1g1 have ~n initi1.ted aR&intt 
7 delinquent official1. 

(XI} During the inspection of Fair Price Shops in Punc in Maharashtra, 
it wu fouod that type sealed samples of foodgrains from the stocks 
being issued to the State Government under TPDS ,,..,,-e not 
available The matter was taken up with the FCI :md Slate 
G'"°"""'"· 

(xii) During lhe inspection of various Food Storago Depots m FCI 
D11trict, Nagpur in August, 200 I, 11 was foond that BRL rice •IOCks 
were TlleeL\ICd from Punjab. The matter was reported to FCI for 
tllking IWCQLS!llY action. 

(xiii)During the inspection of various Food Storage Depots in FCI 
districts of Amritsar and Paliala, it was fOIUld !hat BRL rice stocks 
we... aceepted. The matter was reported to FCI for taking 
necessmy acl!oQ Bgairuit delinquent officillb 

2.108 When the C.Cmmittee asked how many irregularities ''we found 
by quality control cells during last lhree years and whether it has been found 



" 
!hat non-confomnng standard foodgrains are belilg J)TOCtU'Cd or have been procured, the Ministry in their Post Evidence reply submitted ..., under:-

"Ourins last "'1w ycan, i.e, 1999·2000, 2000·2001 &: 2001-2002 (upto February, 2002) following 11111jor Irregularities were found dunng 
mspection by Quality C:0..1rol Cells:-

a. A complaint made by !he Commissioner, Food & Supplies, 
Government of UP about damaae of wheat stock in CAP 
storage in FCI district Sttapur (Gala & Mchmmadi depot) was 
investigated by the officers of the Ministry, and it wa• found 
that under weight wheat •tocks were received by the FCI 
staff, and no proper code of PT!ICt!ces for st<>£Dgc in CAP was 
adopted by the QC mfr As a result, substanhal quarititics of 
wheat siock was completely damaged. FC! haa taken action 
against delinquent officers 

b. A complaint about supply of poor quality rice from FC! 
godown at Agartala, was 1ovestigatcd by FCI. On 1nvcsllgafion 
the complaint wu substantiated and MD, FCI bu ordered 
s111~nsion of FCI staff .. ho had procured BRL rice in 
Punjab ... d 1110 who had accepted this rke in Tripura, 
Without lodging compbinh for receipt of BRLJbcyond 
PFA rice. 

c A complaint about 8CCCPlance of BRL rice stocks in FSD, 
Rajpnra and CWC, Nabha "' Patiala D11trict was Investigated 
by a U:1m of officers of the Ministry and 1t was found lhat 
substanlial quantity ri BRL nee stocks were accepted as 
lery rice in these two depots The matter has been taken 
up with FCI foc taking ac:llon against the delinquent officials 

d. A news item wa• published in 'The Tribune' datod 2 2 2001 
that BRL rice •tock• had been despatched from FSD 
Rampura Phu! Ill Bhatinda District IO Ahmednagar. The 
complamt was invesligated by an offi= of the Ministry aod 
was foond IO be based on facts. The FC! had initiated action 
against the delinquent officials. 

e. The rice lraden of Mumbai who had deposited monC)' for 
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)llm:hase of rice procwed under relaxed specifieatioru; (URS 
Rice) had complained to the Minister of Consumer Affairs, 
Food & Publtc Dillfribution during his visit to Mmnbai that 
URS rice despatched from ~ depots in Punjab to Mumblti 
wllll of very pooi- quality and e\'Cll beyond PFA standards 
The complamf was investigatod by an offioer of the Min111uy 
during Seplember, 2001. It was fmmd on investigation that 
most of the URS nee stocks despatched from Punjab were 
beyond PFA limits in respeo;t or the pl'CKRce of damaged 
grains. 16 officials of the FCI •ave beell plated under 
suspension and their Head Qlllrten •ave bee- shifted. 
Three other ofli~ials of FCI, w~o were also found 
rapon1ible for acceptance of BRl.JbeytlDd PFA rice, have 
been di1mi1sed. lo addition to above. SRM, Punjab has been 
advised to initiate disciplinary proceedings agaitut category 
II and Ill officials found n,::sponsible for such lapse." 

2.109 In addition to above, Disciplinary action for major/mmor penalty 
has been miliirted against five Class-I Offi'1<!l1 in lhc Eastern Region of FC! 
during the year 2001. Di•ciplinary action for major penalty 15 being initialed 
against another Class-I Officers. 

The IIU!llber of pending departmental enquiries under major penalty 
proocedings rnibaled during the year 2001 in the EastorrJ Region are as 
follows-

'"""" I 

II 

III 

IV 

No. of Officials 

" 26 

31 

OJ 

(xiv) Streogthtning of tht Public Distrlbntion System 
2.110 Three scheme• are beina operated for st=gthcning the PDS 

infrastructure in the St~s- The.c arc:-
(1) Scheme of financial assi!rtance to St&lcs/IJT• for construe1ion of 



gOOowns 
(ii) Sclieme of financial 11SSistancc to States/UTs for purchase of mobile 

vans and trucks. 
(iii) Scheme for training, research and monitoring. 

(•) SCHEME OF FINANCIAL ASSISTANCE TO STATES I un FOR CONSTRUCTION OF GODOWNS. 
2.111 The Scheme is iruended to BSsit the State Governments I UTs in th.e construction of small gOO.Nms up lo 2000 MTs in lntcnor areas where 

it is necessary lo maintain ade<iuate stocks I<> """'""' ~ular supplies under PDS. Fl'Olll 1983-84 thu; schemo is betng Implemented to augment storage 
capacity in remote, inaccessible, hilly, nual and tribal areas. Funds under the ~ = released for small godowrui where Central agerx:ie. IIkc ewe, FCI etc. dn not operate The present pattern of financial assistance lo 50"/o loan and 50% subsidy However, in the cBSe of UTs without legislatures the entire as•illlance is in the form of subsidy. 

2.112 Since the idCc:ption of the schc:me, financial assistance lo tbe 
e!tlent of Rs. 96.44 crore:. hM been ·~ for cot111ruction of 716 godowPs. ~ a •tor"l!lc ~apac•ly of 4.63 lakh tonnes in 28 States and UTs. upto 20 11.2001 The wtlay for 2001-2002 is Rs. 11.50 crores. A SIUll of Rs. 6 24 c:rores have been sanctioned upto 15.2.2002 to Kerala, Madhya Pradesh & Chhatti..garh. An amowtt of Rs. 3.'i.069 lakh has also been sanctioned under the scheme to Govt. of Tripura for conslrllction of 7 ~ with total c>1pac11y of 500 tonnea for which funds have been sanctioned from the cannarkod pnMsiClfls for the North East. Receipt of utilii<lllion certificate from the State Govemme.ot is a pre-requisite for grant of fresh fuwlc:ial assistance under the schenlc. 

2.113 Utilizaiion certificates in respect of the past assistance under the scheme are pending from 20 Statcs/UTs. Details in lh•s regard are g;, . .,,. below:-

S.No. Statc/U. T. Year of Amount Rem1rkll 
1aoction (in Lakh) 

Arunachal Pradesh 1992-93 •. oo 
2. Assam 1996-97 9~.04 



" 
' AH= 1997-98 ]68.66 

• ,.._ 1998-99 2S8.88 

' .... 1993-94 48.00 

' - 1994-95 .'i8.40 

' Gujarlll 1997-98 183.30 

• - ,,,._,, 16.'i.29 
9. Himachal Prudeah 1997-98 77 76 
lO. Jammu and Kashmir 1993-9& SS5_54 
u. """'"'"'" 1992-93 132.00 Five godowos have 

boen partially 
constructed. Tho 
Stale Govt. '" oonfmned that .., 
•hall refund "' unutilized amount of .. 103_69 lakhs_ 

12: """' 1999-2000 207.SO 
B. Mahuras1ra 1992-93 78.86 

" M""""'• 1993-94 !9.98 

" M..._, !994-95 66.22 
10. M ......... 1995-96 4120 
1,. M_.,. 1988-89 6.00 
18 M- 1994-95 40.00 
19. Nq1lalld 1996-97 60.00 

'" °""' 1999-2000 1247.73.'i 
21. Rajasthan 1998-200(1 87.35 Godowns 

COlllltrw;ted. 
Unutihsed amoUDt 
to be refunded. 

22. Tamil Natlu 1996-97 50.00 
23. U.P./Uuaranclial 1996-97 162.00 
24. U.PJUttaranchal 1997-98 4611.SO 
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25. U.P./Uttaranchal 1998.99 111.92 

" Uttar Pradesh 1998-1999 9S.08!i All godm\ns ~ 
sanctinl!Qd 
constructed a'"' 
tow Unutilised 
~•w "" refunded. 

" West Bengal 1992-93 96.46 

'" A & N Island !99!-92 46.00 

" Lakshadwecp 1991-92 07.!iO 

2.114 financial assistance released dunng the past five years under 

'"" '°""'" is as Wida";-

(& 1n lakhs) 

A11i11anu '"' COl1lllructio11 of lilodOWill 

"" pro>ision in BE Amonnd Capacity 

•anctionc:d (tonnes) 

1997-97 1250 1188 50,(JOO 

1998-99 1250 1250 BIJ,820 
1999-2000 1250 2228.725 92,500 
2000-2001 1250 883631 29,604 
2001-2002 1150 624 302 41,000 

(upto 15.2.2002) 

2.115 State-wise details of caP1K>it}" created and expenditure incurred 
thereon under the scheme since inception arc given bolow;-

S.No. St1te/lffi Espenditure Capacity No. or 
incurred (Rs. created godown• 

;, lakh•) (In M'I) 

2 2 4 ' l. Andbrlt Pradesh 127.30 5301) 16 

2. Arunachal Pradesh 23 J() '°" 2 



" 
2 2 • ' 

2 Assam 27.70 '°" ' • Guj•at 327.91 nooo " ' Himac:hal Praclesh 21.60 "' 6 . ,_. Kashmir• SS9_205 " ' .......... 28.31 900 2 

• """" 86.00 ,000 • 
' Madhya Pradeah 213.046 22'00 " '° M- 194.30 ,000 " u. - 46.00 2'00 2 

n. .,,_ 2%.25 13200 " n. """"" 32 R2 12000 " ... on- 208.00 '2000 " " Rajllthan 842.04 7065() " " """'°' 64.50 2600 ' " Tripura 113.02 2000 u 

'" Uttar Pradesh 713.125 32,000 " " A&N lslonds 41.00 '°"' 2 

2.116 The rovL,cd Clllimate fur 2001-2002 in respect of this,schcmc 
is Rs. 8.00 crorcs. As a result <Ji tbc Zero Based Badgeting exercise undet 
taken by the Planning Commission ii ha. been decidfld t.o discontinue the 
scheme for the Tenth Plan. 

(b) Scheme of Fmani:illl Assiltanee to States/UTI ror Purchase of 
Mobile vans and Trucks. 

2.117 The scheme is iutended to provide financial assistance to States/ 
lJTs for purchase of mobile VIII!;$ 1111d lrucks for dislributing essential 
commoditios especially in rural, hilly, remote and other disadvantaged areas 
where stall<: and regular fair price shopo are not foond viable or fi:asible. 
Tho financial assiiitanee per \'all or truck in the case of • delivery van ( 4 
MTs capacity) is Rs. 4 lakhs. For big trw:b with a capacity ranging from 
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8 to 19 MTs 111111 above subJect to Ille ceiling of llCIUal cost the financial 
assistance i11 Ri. 8 !akhs. Al present, Lhe assistance is gi_. in the fmm 
of '50"/o subsidy and '50% loan. Under this scheme vehicles can he used 
not only as mobile fair price shops but can also be used for cffocting doorstep 
delivery of PDS commodities to fair pnce shops. On Lhe recommcndallon 
of the Working Group set up for formulation of the N111th Plan for PDS, 
the scope of the scheme has been Olllftlded to replaccme11t of ex.isling vdiicles 
and purcltBSe of smaller vehicles of 1-2 MTs capacity The scheme is 
supplcmentmy in nawrc as Lhe rwmiog costs including maintenance arc bomc 
by the ooncemed State Government from its own b..dget 

2.118 Sine<; the inception of the scheme in 198S-86, !he total f1n1111C1al 
assistance of Rs. 6'5 01 crorcs has been provtded to 28 States llJld UTs for -purchase of l,!i6S vans and trucks upto 1'5.2.2002. The outlay for the financial 
year 2001-2002 is Rs. 0.30 crorc. Receipt uf utillUlion certificate from the 
State Govemment\lIT is a pre-requisite for gr1111t of fresh financial assistance 
under the Scheme. 

2.119 Utilisation Cc.mificatLOll in respect of fmancial assistance sanctioned 
in the pas! for purchase of vans/trucks arc pending from 13 States. SI.at.,.. 
wile clctails along with lllilOCUlts for which utilization certification arc pending 
under the Scheme arc given below.-

S.No. Sta!e/U T Year of Am<>~• 

sanction (Rs. m '""'' I ' 3 • 
I. Arunachal Pradesh 1999-2000 28 00 

' ~ """""' 2000-200\ 23.53 
3. Au= 1997-98 114.00 

• Au= 1998-99 26.96 

• .... 1992-93 <-000 

' ,_, • Kashmir 1997-98 200.lKJ 

' ._,. 1992-93 48.00 

• M ... i.,. 1995-96 14.00 

'· Sikkim• 2000-2001 Jl .IO 
IO. Tripura• 2000-2001 4430 

• From -""'"'""' budgotary •lloction for North-!i'.a"om state •. 



"' 
IL Uttar Pradesh 198K-89 2.50 

" u-- 19911-99 221.20 
13 West Bengal 1992-93 72.00 

"· '"'" - 1993-94 28.00 
IS. A&N Island 1992-93 12_00 
16. Dadn & Nager H-11 ,_,, 08 oo 
17. Pondicherry 1999-2000 20.00 

2.120 When the Committee BSkcd how many Trucks/Vans purch .. ed 
out of the Budget allocation under lhc head since inception are not running 
condition, the Minislfy ri.:plicl Bil unda"-

~Financial MSir<tance lllldcr the sc:hemc ii pmvidcd fbJ purchase of vans/ 
trucb to the StatcJUTs. The subsequent cm! on fuel, maintenance and 
other miming costs. and expenditure on drivers, etc. are borne by the 
State Govts.IUT Administratunis Detaiill of vehicles which are in the 
working/non-working condition on the Statcs/UTs are not maintained by 
the Department" 

l.121 Assistance ror JllWChase of Mobile vans from 1997-98 are as 
Wldcr:-

"" in lakh.<) 

v- Provision in BE Ammm• Sanctioned No of Vans/Trucb 
1997-98 1'00 94949 157 
]998-99 1000 950.(10 170 
1999-2000 1000 ]06.27 "' 2000-2001 130 9H.93 '" 2001-2002 30 Nd Nd 

'""' 15.2.2002) 

A da:ilrion hes been taken to discontinue the scheme during the Tenth Plan_ 



" 
(c) Scheme for Ttaining Research and Monitoring 

2.122 The schet!:le was irutialcd dunns the Sixth Five Year Plan for: 
(i) Pnwiding training to llfftcials of Srate Govemme.dt. and State Civil Supplies Cofporation to improw !he lllM8gelt1ent of essential commodities under PDS·, 
(ii) Oraanizma .....,;n•n1 and wo:rbhopa for senior kvcl officials of the Central Mim•tries and SlatclJUf• ""8ll&Cd in supply llllllagt:Qlellt of eneotial COlllflKldities; and 
(iii) ~ swdics oo vanous 8Spccis of PDS. 
2.123 The schenle aims to~ financial ass1Shmce to State5/UTs for financiJI& training ~ OQlllDised by States.IUTs, civil Supplie1 Coiporariorui and tepUted institutions in the field of public dislribution system. With effect from 199R-99, financial assistuce uruler die scheme is also provided for purchase of computen at lhe level of the Difectnrate of Civil Supplies of States!UTs a1 one time assistance In link up the States Uruts with !he NIC networl< at district, Slaloe and national levels. 

2.124 The details of as.Ustlmco sanctioned to the Statca arc as under· 

SI.No. , .. Amowlt (in Rs.) 
J. """"""' """'' 1,40,000 
2. °"""' 1,35,000 

' - 1,45,i.lO 
4 HillllChal Pradesh l,49,000 
s. ..,,........ 

1,36,34-0 
6 "'""" 1,35,000 

' Maharashtra 99,000 • "~ 66,015 

' Pwljab 1,34,893 
w ...... 1,34,730 
u. Tamilnadu 1,35,000 

" Tripura 1,35,000 
13 Uttar Pradelh l,37,376 



" 
2125 A provi~on of Rs. 30 lakh has been made in BE 2001-2002 

\llUicr this scheme out of which a sum of Rs. ! 2. 18 lakhs has been sanctioned 
upto !5.2.2002. 

The fmancial assistance released w.e f 1997-98 under the Scheme is 
as L1Dder: 

(Rs. '" '""' Y= ·- Estimates Expenditure 
1997-98 50.00 4467 
1998-99 50.00 35 49 
1999-2000 50.00 49.10 
2000-2001 150 00 ]6,09 
2001-2002 5000 l2J 829] 

'"""' 15-2-2002) 

2.126 It hu come to the notice of the Committee that ctnnplllint1 
or diltre•• sale of paddy during Kharif marketing ..,.uon (2001-2002) 
have been reported from the Stites of Bihar, Gujarat, Madhya Pradesh, 
Oriua, Tamil Nadu, Uttar Pradelll, Well Benlillll and even from Amrit11.r 
Md Batala Dirtrictll of Punjab llltere the State Go~errun..nll and the 
Food Col'J)oration of India have strflng and effeetive procarement 
mathinery. The c....,• or di•tress sale of wheat during Rabi marketinE 
•ea.!on (2001-2002) have al•o been nportcd. The Committee feel that 
the benefit of Minimum Support Pri<c (MSP) of foodgrains i1 not 
reachin11 the fanner1 in most Statcs/Ulli of the <Ountry. The claim of 
the Government that the level of procurement of foodgrains in a State 
depends upon the ••plus prodnction available there i1 not totally 
acceptable to the Committee becau.., in that true the benefit of MSP 
can be enjoyed only by the fanner1 of StatCll having surphu production 
of food2rain1. Thu1 the States h•ving no 1urplu1 production of 
food2rain• would not be able to contribute to the c~.,.tral Pool. The 
1ole purpo"" of announcing MSP is that fannen are aot forced to resort 
to distress tale of stocks, but the same i1 happening in the surplus 
producing States/areas where procurement <entres are not opened by 
the Pood Corporation of India/State Agencies. In those al'Cali farmcn 
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have no alternative but to !ell their produce below MSP and lhe 
announcement or MSP by Central Government have no meaning for 
them. The Committee, therefore, 1tro11gly r«ommeod tlr.11 there 1hould 
be a uniform policy of procurement and •pecial lttention should be 
given to State• like Bihar, Gujarat, Madhya Prade•h, Uttar Pr11desh, 
Ori11a, etc. where incident• of distress 1ale has been reported. Also, 
the Gove111ment should cD.11ure maximum contribution of foodgrain1 
from C.11ch State/UT to Central Pool on the basis uf its percentage 
production vis-a-vis national production. 

2.127 The Committee note that though there is a \'ast potential 
of prot11rement of coaroe-grain• in the States of Andhra Pradesh, Bihar, 
Karnatmkl, Madhya Pradesh, Maharashtra, R.lljanhan, Uttar Pradc•h, 
Gujarat ud Tamil Nadu, procurement operatinn ha• not yet started 
in 1ome of these Stales. 1be Government have informed the Commitlec 
thnt the procurement of co1r11e-grairu has declined from 6.31 lakh 
tonne• in 2000.2001 to about l.32 lakh tonnes during 2001-2002. The 
Committee feel that the Gnvernment ha"" nnt given due attenlinn to 
procurement of eoane-gr.Uns and lhe decline in procurement during 
2001-2002 may be 11tributed to the non-exi!!lence of procurement 
11gencin in the afore1aid States. The Commi11ion for Agricultural Costs 
ud Prices (CACP) has recommended emrusting the task of price 
1upport operation for coar•e cereals to NAFED, particularly in lho~e 

Statel where it cannot be included in the Public Di11ribution System. 
The Committee welcome the 1uwnlion of CACP and feel that thi• 
will augment procurement of coane-gr.Uns. The Commlltee, lherefore, 
recommend !hat the Government shonld •tart procurement nf coar1e-
gr.Un1 from nther potenlial States like Bihar, Ut11r Pradesh, Tamil Nadu 
ton and punne the matter .. ith the Mioi1try of Agriculture for 
uppointinll NAFED 11 the procurement agency in those Stales where 
it is not included in the Public Distribution System. 

2.128 The Committee note that on l.4.2000 tile CC11tral ls1ue 
Prices {CIP) of wheal and rice were fixed at Rs. 900 per qll. and 1180 
per qd. for the Above Poverty Line (APL) people and Rs. 450 per qtl. 
and lb. 590 IJCr qtl. for Below the Poverty Linc (BPL) people 
respectively. On the recommendation of the Expenditure Refonn• 
Commission {ERC) on 25,7.2000, the CIP of .,.heat and rice .. ere 



down2n1.ded to Rll. 415 per qtl. and Ill. 565 per qtl. for BPL people 
and Rs.1130 per qtl. and Rs. 1130 per qtl. for APL people re!lpectively. 
Since tile market prica of these comm6ditiell wen: len than CIP, this 
contributed in piliag up of stocks due to le11 offiake. On 1.7.2001 the 
actual ttock of foodgrains became 616,70 lakb tonnes, almost 
unmanageable by tbe Government n:1ulting in higher buffer subsidy. 
Wbile inen::lllling the CIP to uon:alistic levels, the Government did not 
keep the !act under consideration that the unit 1ub1idy for APL w"" 
Rs. 138 per qtl. an.d Rs. 170 per qtl. for wheat and rice re•pectively 
in (1999-2000) while the unit COlit of carrying stocks wu R1. 221 per 
qtl. in (2000--2001). To cope with the 1itulllioa, the Government again 
olowngraded CIP of wheat and rice at Rs. 610 per qtl. and Rs. 830 
per qtl. ""'pcctively on 12.7.2001. This ab@ did not yield the de!lin:d 
result u may be seen from tbe fact that the 1ctu.i stOl'k which wu 
582.80 lakh tonnes u on 1.10.2001 and went upto 580.30 lakh tonnes 
1111 on 1.1.2002. This shows lack of crilli1 and contingency managemem 
in the foodgrain management policy of the Government. When the 1tock 
reached the lt\'d of 545.24 lakh tonnes as on l.J.2002, the GoverlllMnt 
rethought its policy and have downgraded the CIP of wheat and rice 
by Rs. I for APL, thereby making available wheat at Rs. 510 per qtl. 
and rice at Rs. 730 per qtl. The Committee hive all along been upposing 
such a gnat hike by the Government in April 2000. Even after that, 
the stock of foodgrains wen: allowed to overflow and no decision was 
taken in time 1111d in a sing:le instance due to which !be Government 
an: facing lhe pn:aent problem. The Committee, therefore, desire that 
the Govel'llment should thwart all exlrllllCOw pres11ures to cut rood 
•Uhoidy unrealistically 1111d take timely deci1ion in a stn:tch, for once 
in a year. The OP or wheat ind rice should not be increased in sucb 
a way that people do not like to purch&.11e foodgraios from the Fair 
Price Shop1. 

2.129 The Committee no!e that Gross Buffer Subsidy under 
BudECt Enimate (2001·2002) wu placed at Rt. 5979 crore which has 
intn:aJed to Rs. 6492 crore in the Re~i11td E1timate (2001.2002). "lbe 
Bud~ Estimate (2002-2003) for Grll!l• Buffer Subsidy ii lh. 8339 crore. 
The Committee find that tllere is a continuou1 iocreue in Gross Bulfer 
Sub1idy. The Committee have been informed that the Buffer Carrying 



Cost for 299.33 lllkh tonnes or snrplus Jtock during 2001-2002 is R... 7269 crore. For 1urph11 stock, an interest charg1: of R... 2944 crort' ha.o been accrued. The Committee art' constrained to note that out of folHl •ubsidy of R•. 17927 cro...,, omly 3611.0!! cro..., hu been opemt on BPL people which comes to about 20o/o only. Thc Committee, therefore, recommend that buffer sub•idy for maintaining surplu1 f!Otk of f09d2rnin1 be minimi•ed and at Je•sl 50°/o of the food 1ubsidy should fO to BPL people. 

Z.130. The Committee note that the establi1hment co1t of the Food Corpnration of India (FCI) ha1 been continuously increasing sjace 1999-
2000. However, it is appreciable that FCI has been able to "'duce it• establishment cos1 by R... 414 crore durin2 2001-2002 from thnt in the Financial Year 2000-2001, but •till a lot is required to he done. lo addition to tbi1, estimated current liabilitie! of FCI t111>·ards creditors for supply of 2oods ud services, etc. are ab@ut R1. 3000 croN. 1be Committee, therefore, d~-.;..., that the FCI 1hould take further •teps to reduce its e1tahli1hment co•t. 

Z.lJJ. The Committee note that hired storage capacity of the F09d Corporation of India (FCI) u on 1.12.2002 i1 ZOOM! lakh tonneli. Due to open ended procurement and le.• offtake of food2raias, the del'"""dency on hi~ j!OdOwnl is increasing. The Committee further 11ote that "'ntal• payable Ill hired godown• during (2001-2002) would be around Ro. 375 crore. The Committee, therefore, recommend 1hat •tep• should be taken to di•po•e of 1be 1ccumulated stocks of f09dgraio1 1trictly in a planned and ph111ed manner to th1t dependence on hired g11down1 is reduced. Even afler that, if the need for s1orage c•pacity •till 11ri9et, the Food Corporalion of India should create its own cap1city. 
Z.132. The Committee note that eJtimalcd transit and 1torage IOlte• during 2000-2001 arc R1. 172 crore and R... 227 trore respecli\·ely. In addition to thi1, Rs. 19 lakh have been lo•l by way of theft. A wide scale rCl?ional variation bu been noticed in transit and •lorage lo1se1 in North-E~ern States where the trend of sMch looses is mo"' than average. The Commi11ee, therefore, 1trongly recommend that the Government 1h11uld take immediate steps to keep the 1torage and tran•it los•e1 to the minimum and al10 to check the occurrence of theft C8'CI in futu...,. 
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2.IJJ. The Committee observe that ror the lut two-three year• 
the ooo-i11uablc •tock or foodgrains hu been stagnating around 2 lakh 
MT. Though the GoYernmcnt are making ~offortl to di•po5e of theoe 
damaged foodgrains by callina tenders/auction, the actlllll and timely 
lifting of foodgrain1 is not being noticed. As on 28.2,2002, 45619 tonne! 
of Feed-II and 17676 tonnes of Fet.-d-11 category of non-i11uable 
fondgr1in1 were lying in godowas. The Committee feel that tbi1 prnblem 
can be solved only if the rate of disposal of non-i11uable 1ln£kll nceeds 
the fresh accrual of damaRed !tocks. The Committee, therefore, 
recommend that 11011-is1uablc stock of fondgrains be di1po1cd of within 
a fi~cd time in a phll!led manner and efforts be made 10 that minimal 
stock i1 down11raded to non-i11uable COW'!lO•)', 

2.134 The Committee note thut agnin•t the export target of 50 
lllkh tonnes of wheat during 2001-2002, a total of only 29.97 lakh tonnes 
was exported till Jl.l.2001. Similarly against the export target of 30 
lakh tonaes of rice during 20411-2002, only 14.34 lakh tonnes could he 
lifted by exporters up to 5.2.2002. Since tit.."" foodgrain• are being made 
a>ailahle to exporters on leu than APL prices, the Government may 
think of providing thi• suboidy to APL people lirst and then offer to 
ClllJ-Orten. However, as the godowns of FCI are overflowing with 
food11rain1, thcr<: ;, no problem in offering the foodgrains to exporters 
on s..eond priority, In addition to the abo•e, the Committee also feel 
that the FCI 'llith such u lalllC manpower and commercial skill available 
with them, may he encouraged to uadertake export• on their own. 

2.IJS TIN: Committee have come to know that the schemes of 
Save Grain Campai211 (SGC), Indian Grain Management Research 
Institute (IGMRI) and Ce1tral Grain Anal)'lis Laboratory (CGAL) 
under 1'01t-Harve1t Mllilagement, are being wttded out during the 10th 
Plan. The Committtt feel that the objec1i.-e1 for ,.·hich the Save Grain 
Campaign (SGC) wa• started, ha>1' not fully been achic.-<.°tl. Pn:..,ntly, 
1he post-har.-est lo'""' of foodgraios in the country is about 10 million 
tonnes. Ti.a., are mainly due to imporper storage at farm le.-el. The 
Committee rurther nole that a Loi of research ,.·ork i• still 11'quired 
to be done in regard to Food Management. Indian Grain Management 
Rescarth lnJtitute (IGMRI) and its field stations are rttognized by 
.-ariouo uni.-ersitie• for the purpose. Due to their continued effort•, 



pod·hancst loues ill foodgrai111 ha..., been brought down to about S% 
<Stimated during 1993.2002 i11 «imparison to lOo/o eslimnted during 
1996--98. Further, the Central Grain Analysis LaborlllOry (CGAL) is an 
integral part of Quality control System and also workl as a referral 
laboratory in the matter of foodgrains analysis. The Committee, 
therefore, recommeud that not only the ochemes of SGC, IGMRI and 
CGAL be continued but be •trengthencd suitably 10 that a•·ailahle man. 
power and infrastrneture could be grainfully utilized. 

2.136 The Committee have been informed that disciplinary 
proceeding• againtt •omc officer• in the Ea.tern Region of Food 
Corporation of India for major/minor penalt}' had l>ecn initiated during 
2001. In addition to the above, there are 62 departmental inquiries 
pending under major penalty proceedings initiated durini: 2001 in the 
Eastern Region. The Committee de5irc that 111ch ca•es be disposed of 
1pecdily and action taken in thi! regard he communicated to the 
Committee. 

2.137 The Committee have been informed that a number of major 
shortcomin25 have been found hJ the Quality Control Cell of the Food 
Corporation of India in the course of their inspectiom of Food Storage 
Depots and procurement centres, during the last three yeani. The 
Committee fr:el that the activitieJ of the Quality Control Cell need 
to be intre11lled in view of the huge stock of foodwain• available with 
the FCI and in ~icw of the en•uin~ Rabi Procurement Seaton (2002-
2003). The Commi11ce, therefore, recommend that activitiH of Quality 
Control Cell be augmented 1uitably so that foodgrain1 arc •aved from 
further deterioration. Also, the cases of irregularities noticed durin~ 
the i111pce1ion1 •honld be dealt with promptly ind the guilty should 
be booked at the carlie•t. The detail• of action taken in this regard 
should be Communicated to the Committee. 

2.1111 Tiie Commiltee have come to know that the schemes of 
financial as1i1tanee to Statc8/UT1 for con1truction of small godowns upto 
2000 MTI and purchase of mobile vans I truckl is being discontinued 
during the 10"' plan as per recommendation of Planning C'ommis•ion. 
The pattern of financial assistance wu• 50% loan and SD0tl. •nb1idv. 
The Committee ha\'e al•o been informed that utilization certificates 



fn respect or both the 1eheme9 are out•tandiaa; from many Stale•. It 
11ee1111 that Ille 111moUJ1t earmarked under the ll'heme have not been 
properly utilized by the State Government1 mad as a re1ult the 
Government hid to take a harsh decision to wind up the schemes in 
the 10"' Plan. The Commiltee lot.Illy dllagree wilh the stand taken 
by Planning Commill1ion mad reel that this step will deprive ea1y 
availability of foodgrain1 to the people living in hilly, inaceessinle mad 
remote area.1 and breed 1"C2lon1I imbalance which is against the 1pirit 
of national integration. In the opinion of the Committee the 1ehcmcs 
or financial 11111istance to StatesfUili for construction or mobile v11111f 
truck& m:re planned by the Government to racilitate foodgrains 
movement in hilly and inaecesoible areu of the country, particularly 
the North-E115tern State1. The Committee. therefore, strongly recommend 
that both the 1clteme1 should continue during the 10"' Plan Period 10 
that movemeiil of foodgrains ill oot hampered in hilly, inaccessible and 
remote arellS. Also, the Government 1hould take the i•sue of furnillhing 
of Utili1ati11n Certifieate1 with th<,, State Governments at the highe1t 
level. Step! taken and progress achieved in thi1 regard should be 
communicated to the Committee. 

2.139 The Committee nute that the scheme for training, reoearch 
Mnd lllQnit11rin2 for strcngtllening the public distribution sys1em has 
not worked well. Thuugb the Government are pr11vidin11 fin1ncial 
ani1t1nee for training programmes urganized by StatellUTs, Civil 
Supplies Corporation1 and reputed innitution1 in Ille field of public 
distribution •)'lltem, the de1ired result bu not been achieved. The 
Committee farther note that one time 115sistance bu been provided 
to lJ States 10 link the State Uniu .. itb NIC network at Diotrict, State 
and National le•·el•. The Committee, therefore, uri:e the Government 
that in urder to have effective monituring uver Public Didribntion 
System (PBS), the Directorate ur Civil Supplies of the remaining States 
ohould be cumputcrized at the earliest. A\10, M eITecti•·e study 1hnuld 
be made on PBS 10 that 1tep1 can be taken to enmrc that its bcnefi11 
reach the really imor. 



CHAPTER Ill 

MANAGEMENT OF SUGAR 

Sugar Llldwltry is one of the regulated industries. The management of 
the indwltry oouptc.d with mangpncnt of sugar for public distribution is done 

by the Department. of Food llJld Public Distriblitinn. The Sugar Development 
Fund is the main instnm>eot lhmugh which assi•tance is provided to the 

sugar indlll!lry fm elfectin& modernization and expansion of the exllting mllt. 
and for bnnging ahoot varietal improvement in the cane grown in the 
catchment area of the 111881" factories. The ..:ti111bes in relation to sugar 
broadly cover: 

(A) Regulation of Iha Industry through the Directtiratc of Sugar; 

(B) Admini•lnllicin of s<lhsidy mt sugar; 

(C) Administration of Sugar Development Fuod:; and 

(D) Training and research instirution 

(i) Directonite or Supr 

3.2 Tho Dira;torate of Sugar is ooncemed with the quality control 
of sugar produced by VllCllWll pan sugar factories. For this purpose, pcriodi<.:al 
visits to sugar factories are mack. Samples of sugar are drawn froPI the 
stock of sugar held by W faciorics In case actual grades of sugar represented 
by the s1U11plc are found to be inferior to the grades mad;cd an thc bags 
by the f..:torim, action is taken against the defaulting sugar factories acoording 

to the prescribed prooodure. In pursuance of the policy, tho Directorate has 
issued warning to sugar factories in 22 cases in the Jin1U>Cial year 2001-
2002 (upto 31.10.2002) for being more careful in f111Ure in markill8 grades 
on the sugar produced by them in terms of clause 4 (1) of Sugar (Paclcmg 

& Markins} Order, 1970_ During the fmancial year 2002-2003. ahout 300 
inspection visit! are likely to be made. 

3.3 An Emomemenl & Vigihuu:e Cell hat been set up in the Directorate 
since July, 19R6 to ensure strict compliBilCe willl the various statutmy as 

" 



J()() 

well "" adminislrative orders and din!c:tioos. The functiom of thio Cell include 
9"rutiny of RCords and returns regarding sales and dispatches of freesalc 
•uglll" received from the •ugar factories and enforcement of quality and 
packing of sugu with rq;llfd to the provuiOllll of Sugar (Packing & Marking) 
Onler, 1970, compilation of data received from sugar factories pertaining 
to variowi efficiency llOllDS, prq>arllbon and publication of a booklet 
containing romprehensivc data relating lo the sugar indwitry. 

3 4 The outlay fer the Directorato in RE 2001-2002 is Rs. 176.00 Uflder 
non-Plan and RI. 178.00 lakhs in BE 2002-2003. 
{ii) Sugar Sub!idy 

],j Sug11r S11bstdy i5 provided in the blldact of the Department under 
non-plari to reimburse the dilf=ncc betv;.,cn the rctsil issue price of sugar 
IOlder PDS and the ex-factory cost of sugar, transportation OOSl:S and the 
margms allowed lo the wholesalcn and the ownan of the fair price &hops. 
Tho e>:-factory lery price 11 ~ by the Go\'UllDlent for evecy sugu 
season based on the formula devUed by expert bodies like the Tariff 
Commission and the Cost Accounts Branch of the Minisuy of Finance. In 
addition, the Goveriunent has to pay the CX1:ise duty, the additionlll cxicsc 
duty, incur costs on the transportation and provide margins to wholesclm 
and retail shOpkeepers who dUlribute oug• under PDS 

3 6 The yi.:ar-wise bn.:ak up Df sugar subsidy w.e.f 1995-96 is as 
~doc 

Y= Sug..- Subsidy , ... "'_, 
1995-96 "' 1996-97 '"" 1997-93 ,., 
1998-99 400 
1999-2000 '" 2000-2001 " 2001-2002 (BE} ' 2001-2002 (RE) ' 2002-2003 (BE) J() 
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(iii) Sugar Development Fund 
3.7 Under llte Sugar Cess Act, 1982 a cess of Rs. 14_00 per qui111al 

is bcing collected on all sugar prodllCed by a sugar factory 

3.8 The Sugqr Deve1opmcn1 flmd Act, 1982 provides Ihm an amoont 
equivalent to lhe proc:ecd$ of the duty of excise levied and collected under 
the Supr Ces• Act, 1982 reduced by the coot of collection is determined 
by the Central Government together with ""Y moneys received by the Central 
Govemmcnt for !he purpo8('8 of this Act, shall after due appropriation made 
by parliament by Law be crcchted to the Fwid. 

3_9 As provided under the Sugar Development Fund Act, thc Fund 
lS 10 be utilized by the Government of India for the following pwpo•e-

(i) Making loam for undertaking any scheme for development of 
sugarcane in the c.atchment area nf a sugar factory 

(ii) MakiDg iOllllll for facilitating the rehabililal>on and modcrni?.ation 
of a sugar factory. 

(iii) Making grant for the J)UJJ>O;OC of any rcsoarch proJeCt .Urned at 
the dCYCl<>pmetJt of sugar indusiry. 

(iv) Defraying expenditure for the purpo$e ofbW!ding up and maintenance 
of buffer slock of sugar with a view to stabilizing the pri~ of 
sugar. 

(v) Defraying any other ~ for the plU]lDSe of llte Act. 
3.10 During the period from 1982-83 10 2001-2002 (upto 3!.12.2001) 

a cess mnount of Rs. 3,013.23 crorc1 has been collected. As on 31.12.2001, 
an amount of Rs. 2,566.00 crores has been tnmofcmd to the Sugar 
Development Fund. 

3.11 The provision oiacle in 2001-2002 RE and 2002-2003 BE are 
for transfer of funds from the Consolidated Fund of India to the Sugar 
Development Fund under Ille Public Accounts of India. The expenditure under 
ilmn!i (i) to (v) aboY{: ts budgeted separately and recovered by transfer from 
Sugar Dc:velopmcmt Fund. Thi,: balance at the credit of Fwd stood at 
Rs. l,lllll.2S cron:s on 31.12.2001 aglrinst an amount of Rs 3,lll3_23 crorcs 
of Ceso upeo 3l.!2.21l0\. 



"' 
3.12 The following )ll'OVISions have been made for paymem oot of 

SDF during 2001-2002 and 2002-2003: 

2001-2002 2001-2002 2002-2003 

IE RE IE 
(•) Suboidy for mainlcaaacco of 100.00 JOO_oo 100.00 

buffer stocks of sugar 
(b) Grants-in-aid foe """""'b 250.00 200_00 200.00 

prajccts aimed •I 
development of sugar indusuy 

"' Loaru; for modernization and 20,000.00 13,000_00 20,000.00 
rchabiliuition of ougu mill$ 

(d) Loans to sugar milt. for 2,000.00 J,000.00 2,000 00 
cane development 

(•) Adminis!mion of Sugar 5711.00 512.00 513.00 
Development Fund 

'" ~ture on National 100.00 \05.00 

lnstituk of Sugarcane and 

'""" Tcclulology, Mau. 

Tool 23,020.00 14,917.00 22,813.00 

3.13 The followmg dilbwsemeuts have been made from lhc: SDF 
during the last lhree ye&fli--

(Rs. In /akh) 

199S-99 1999-20'.X) 200).-2001 2001-2CKl2 

' ' (a) Subsidy fur mainte1111DCO of IJ,1116.2S 

buffer stock of sugar 

• 
?10.02 ' 21.n 

,.,,.. 
31.12.2001) 

' 



JO) 

' ' ' • ' ' 
(b) Gmnts-1n..fild for research 243.13 65.49 "" 

achemes of sugar industry 

"' Loaru for modernization 15,355,[J 16.003.52 7,72858 7,,13.!» 

and rehabilitation of ;agar mill 

'" Loan• to sugar mills for 9,990,05 2,685.50 l,10025 178,Jl 

cane development 

"' Admlnislnlion of SDF 403.45 469.05 $27.98 10.28 

" Eq:ienditwe on National ,..m "'" "'~ 23.11 
Institute of Sugarame and 

Sugar Technology, Mau. 

'""' 39,36605 20,0JLOO 9'!'57,55 7,815.36 

(•) Sub•idy on Maintainana of Buffer Slo~k of Sugar 

3.14 During the period 2000-2001 and 2001-2002 no buffer stock 
of sugar was maintained and hence no expenditure was inccmW on this 
account In thi• connection when the Committee asked the need to matnUUn 
buffer Etock of •ugar, when thefe 11 already huge stock of sugar in the 
country, the Minisb'y m its written reply fum15hed to the committee stated 
as un<lc:r-

''Scc:tion 4 of the Sugar Development FWld Act, 1982 provides that 
the Sugar Devdopncnt Fund shall be applied by the Fund, in/er nila. for 
defraying expenditure for the purpose of building up the maintenance of buffer 
siock of sugar wilh a view to stabilizing price af sugar. 

Under the SDF Rules, the Central Government, having regard to the 
stock of 111gar held with the sugar undenakmg, the pl'(l$pe<.:l:s of sugar 
prOduction, the requirement nf •ugar for COllllumpbon within the country 
and el<JlOl'IS and such other relevant flll:tOB as may be coru;idered ner.es•my 
may decide from lime to time regarding the necessity and the quantil) of 
sugar lo be lllllllllatDed. as buffer rtock-

The buffer stoc:k is not created every year No buffer stock has been 
created after 09.01.1998 in view of large carry over sto<:ks of sugar and 



.... 
the price of sugar remaining relatrvely stable. The apex bodu:s of the sugar 
induslry have:, however, requested the Government for the creation of a buffer 
stock of sugar_ The Budgec provision ha1 been kept to meet the residual 
payments in respect of claims of reimbursement of inlmesl, storage and 
insllrllllCe clwges in respect the bllffer stocli: held up lo 09.07.1998 and 
the likclibood of moeting ciftlms in respect of such charges in case, a buffer 
sto::k is created during the year." 

(b) Grants-in-aid for research ttheroes of Supr Industry 
3.l~ Acnial expenditure incurred on grant-in-aid, year-wise, since 

1997-98 i1 u indicated below:-

(Rs. in lakhs) 
Y= Expenditure mcwred 
1997-98 Nil 
1998-99 243.1265 
1999-2000 65 490 
2000-2001 13.77 
2001-2002 10,_5674 

{upto 15.03 2002) 

3.16 The number of research project sanclionod year-wise smoe 
!998-99 IS mdlCllted below·-

Year No. of R.:scarclt praject sanctioned 

1998-99 2 

1999-2000 3 

2000-2001 I 

2001-2002 4 

3.17 When the Committee asked whal benefits have accured from 
these research proJCCll and how much amount has been spem on development 
of a computerized model INDSUGAR for forecasting sugar production m 
India, the Minislry in its written reply fwnished as under: 
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~The roscardt projects sanctimcd grant-in-aid from SDF normally have 
an imJiemlllllation period of three years The result of a research project 
can, therefore, be known .:il\cr its completion. The research pccijects 
mentioned abDVO arc llllde.- various stages <f unplaoomation. 
An lllllCIUlll of Rs. 19 39 lakh. has bcon released to !he Indian !nstilute 

of Sugarcane~. U1elrnllw for 1Uldertitking lhc Jtudy on "F=asting 
Sugar Production and Demand in India". The Institute has informed that 
!he ac!Qal <mpenditure on lhc study is Rs- 13,17,921/- ooly and !he unspent 
balance is Rs. 6,2!,079/-_ 

The lnstllulc has submitted its final repcn The lns!ihllc has developed 
a computer mode! named 'INDSUGAR' for predu.:t1ng sugar production 1n 
India The Institute has, however, reponod that lhe principal inveotigator of 
the •tudy has intimated the lnslilutc that some data need la be collecled 
and fed for gening the forecasting results. The demonstration of lhe model 
can be performed only after colh:ction of da!a through field survey during 
specific phase of the crop_" 

3 ! 8 When the Comotitrec wi1hed lo enquire how much wnounl has 
been allOCB!ed for study on Gw and Khandsari Industry and whether the 
study has been entrusted IO any Research lnsfitutc, the Mimstry replied as 
under:-

''Tho study on 'Gur and Khandsari Industry' has been entrusted lo 
lhe National Council for Applied Economic Research (NCAER), Ne"" 
Delhi The total cool nf the •tudy is Rs. 2~.~7,31!>/-_ A budget provision 
of Rs. l~_OO lakhs was made in the Budget Estimate 2001-2002 for 
the pmpose. The first installment d' Rs_ 12,80,000/- which is 50"/o 
of the coat of the study, h"" a1roady bc>eti relc81icd 10 the NCAER. 
The remmning cool will ho met from lho next year's Budget" 

(c) LJa111 for Moder11i11tion and rehabllitation of Sugar Mills 
3 19 The Budget Estimate (2001-2002) for this purpose was Rs 2000 

crore which was reduced during Revised Estimate (2001-2002) to a level 
of Rs. 130 crore. The Budget Estimate (2002-2003) is Rs. 200 crore Jn 
llus context_ when the Committee asked \\'hat ar.., the reasons for redncbon 
of allocation in Revised Estima!(ls (2001-2002) ond what is the actuii: 
expenditure by J~lh March, 2002, the Ministiy in 11> \\TtOcn reply snbmtlted 



"" to the Cwwnillec furnished as under:-
"A pmYision of Rs. 130.00 crorcs (and not Rs 1.30 crores) has been made in the RE 2001-20(12 on the basis of likely disbursal to be made to the ougar undertakings to whom loans from the Fund have been npprowd fw- modc:mizationl~ilalion and also those sugar undertakinS" ..hose applications for loans were likely to be approved in the cum::nt financial year. 
An amount of Rs. 108.19 crores hM been dis!>ursecl rill 21.03.2002 Disb=als 1n respect of anothef Ro 16.22 croce. are IJllder process." 
3.20 To facilitate easy availability of loan out of SDF even in case of those sugar milt. against whom an earlier loan is outstanding, Govt. has 8111endod SDF Rules, 1983. In this oomtection when the Committee asked what is the impact of amendment of Sugar Development Flind Rules, 1983 for availing Sngu Devclop=nt Fund loan. for Modefnisation/Rehabilitation, the Ministry in its written reply infunned as under:-

" An amendment in respect e>f lite eligibil•ly of sugar factories for obtaining loans fl"om the SDF has been made to I.he SDF Rules. 19'3 vtde Notification of GSR 91 (E) in the Gu.ette of India on 12.02 200 I. (Nottflcation No. l-J!l/99-SDF). 

This amendmetlt provides as follows·-
(i) A '"&"'" undcrtol.ing that has av111led of a loan. for modern:izatton/ rehabilitation shall be eligible for loan on ooe occasion during lhe period in which the previous Joan availed for modernizat1on/ rehabilitation along wilh inten:st ""5 not been fully repaid. 
(ii) The Central Government shall authori= ~ of Joan only !o such sugar WKlerukines which have fully repaid all lhc Slllll$ which ha 't: becturw due in respect of the Sugar Devclopmcslt FIDld and lhe Lory Sugar Price Equalization Fund 
After this amer><lmen!, loans totalling Rs. 109.ll crores have been sanctioncd in re•pect of IU sugar uru1erta1ung.s !hat had availed of a loan on an earher occ..,ion but had not fully repaid U. These •ugar wtdertaki~• would not have been eligible for tk loan but f<H" lhis amendment." 



"" 
(d) Loan1 to 1ugar mills for cane deveJopment 

3.21 In Budgot Estimiw: (2001-2002), the 11HOC11tion for the pmpose 
wu 2() CfOJ'C which has boe.n reduced to Rs. I 0 crores during Revised 
Esiimatc (2001-2002). Again Budget Estmiate (2002-2003) has been pn.>p<.1Sed 
as Rs. 20 crores. In this conleKI, when the eommjttc.:; asked what were 
the reasons for reducilon of Budg=t allocation during Revised Estnnale (200 ! -
2002) and what is tho actual expenditure inwrred till !~th March, 2002 
alongwttb the names of beneficurry mills, the Mini•tty in its reply stated ru; --

"A provision or Rs. 10.00 crores m the RE 2001-2002, as against a 
prov1sion of Rs. 20.00 crore!I in the BE 2001-02, has been made on 
the b11>is of disbursals likely 10 be made to the sugar undertakings to 
whom loans from the Fund for sugarcane development have been 
approved as also the applications from sugar undertakings for such loans 
that arc likely to be aJl)IltlV<lli durmg the current financial year. 

Loan• for sugarcane development have been disbursed in this finam::ial 
year to the following sugar undertaking:s·-

(i) Mis Saajeevni (Takli) Sahakar1 Sllkar Karklnma, Dislt. Ahmendnagar, 
Mahara!lhtra. 

(ii) Mis B111111ari Amman Sugan Limited (Sathamangalam unit) Distt 
Erode, Tamilnadu. 

(iii) Ml• Sahakar Mahari•hi BapuraoJ• Dcshmukh SSK, Maharashtra. 

(ov) Mis Sang.mner Bhag SSK, Maharashtra" 

3 22 When the Comnutte asked about the impact or amCJ1dment of 
Sugar DeV<:Jcyment Rules, 1983 made for the pmpose. the Ministry in its 
rq:>ly fwnt!ihcd •• under:-

" An amendment in respect of the ehgibihty of sugar factories for 
obtaining [oaru from the SDF has been made to the SDF Rules, 1983 
"'de Notification of GSR 91(E) in the Gazette of India on l 2.02 2001 
(Notification No t-10199-SDF). 

This amendment provides as fo!lnws--

{i} A sugar undertaking that has availed of a Joan for sugarcane 
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development shall be eligible for loan ·only on one more occasion 
during the period in which the previous loan availed for sugarcane 
development alongwith interest has not been fully repaid. 

(ii) The Central Government shall authorize payment of loan only to 
such sugar undertakings which have fully repaid all the sums which 
have become due in respect of the Sugar Development Fund and 
the Levy Sugar Price Equalization Fund. 

After this amendment loans aggregating Rs. 13.5254 crores have 
been sanctioned in respect of 5 sugar undertakings that had availed 
of a loan on an earlier occasion but had not fully repaid the loan. 
These sugar undertakings would not have been eligible for the loan 
but for this amendment." 

(iv) National Sugar Institute, Kanpur (NSI) 

3.23 NSI is a subordinate establishment of the Department of Food 
& Public Distribution engaged in providing technical education in various 
branches of sugar engineering, alcohol technology and other allied branches. 
The Institute has a research farm and an experimental sugar factory for 
training of students. 

The budget provisions for NSI are as under:-

Plan 

Non-Plan 

2001-2002 BE 

93.00 

870.00 

2001-2002 RE 

70.00 

860.00 

(Rs. in lakhs) 

2002-2003 BE 

189.00 

866.10 

3.24 The Non-Plan Expenditure is meant for meeting the administrative 
expenses of the Institute, hostel, etc. and the committed expenditure on the 
experimental sugar factory and the farm. 

3.25 The· Plan provision is intended to meet the expenditure mainly 
on civil works, augmenting facilities such as additional equipment for 
laboratories, etc. 

3.26 The provision of Rs. 189.00 lakhs made in the Budget Estimate 
2002-2003 is proposed to be utilized as follows:-



"" 
(i) Improvement in facilities at Fann at NS! 
(ii) Conslnlcuon of complete wll!Cr grid for 

residential colony, ESF, offiee building & hostels. 

(Rs. "' !akh.•) 
12 00 
l0.00 

(iii) Major Ropain and renovation of main office. 10.00 
building, EFF, workshop and Central Sime. 

(iv) Air eonditiorung of Auditorium and l0.00 
Ltbrmy, acoustic l)'lltcm Df lll>ditorium 

{v) Consttuction of over head ~ storage tank JO 00 
(vi) Construction of complOll for nut door games and I0.00 

enhaJlcement. of e>Wting indoor games facilities. 
(vii) Sp1ll OV« works including transferred 

work liability for NISST, Mau. 
(viii) Equipment for "*8l'Ch scheme 
(ix) Equipn>CIU fix upsradiDg the facihtle& 

in the existing resean:h labs. 

'°" 
10.00 

23 00 

(x) Moderniutiort of BSS laboratmy and factlitlcs 10.IXJ 
(xi) ~ of unit operation !abs. m 12.00 

A""""1 """"""' (xii) Rqilaom11mt of obmlcte 11111Chinery 
in ESF and WUJbhop 

(Xiii) Extensilltl activities (New Scheme) 
(a) Vaneta.I n:plaeemcnt douwruilratioo 
Scheme 

(b) Technology Transfer and 
f0111iliarization scheme 

(xiv) Rovmuc expenditure of NISST, 
lr11t1Sfcrred to NS!. 

'°" 
I0.00 

10.00 

40.00 

3.27 Brief porticular regarding the number nf resean:h schemes and 
the number of students trained from 1999-2000 onwftfds are given below -



'" 
1999-2000 2000-2001 2001-2002 (i) No. of research schemes 

1mpletnen!ed 
Nil "' 02 

(u) No. of students trained "' '" 170 
J.28 Nallonal Sugar lnstilu10 (NS!), Kanpur " to be assigned the responsibility of NallonaJ Institute of Sugarcane of Sugar Technology (N!SS1), Mau, once llte latter irutitute i• tnm.rmcd to ICAR er any such body In this C<lru!CCtion ".ficn the Committee asked whell\ef the !nstllute rs equipped to take 11p responsib1f1ly when National Institute ii S~ and Sugar Technology (NISST), Mau is wound up, the Mimstry 1n their reply futn1Med ll'l undcr·-

"The National lnstilutc <£ Sugarcane and Sugar Technology, Mau (NJSST) was set up with the objective, 1nler nl1a, of encouraging the "1181lfl:4DC growers of the region of Emcm U_P, and Bihar by P<oviding cxtcm1i011 services and proper cane cultivation tecluliques_ 1u order to provide such su~ 10 the "11g1U"c.imc growm ll!ld sugar Industry in that icgioq, it is propooed to undert~ the following new activities, namely (a) Varietal Repla~nt Demonstration Schenie and (b) Technol"l!Y Transfer and Familiari>:ation Scheme at the National Sugar Institute, Kanpur (NSJ)_ An outlay of Rs. l 00. 00 lol<lu! has been provided in the 10 Five Ye« Plan for this purpose. NS! has got the nec<"•!INY phy•ical infras~ (f~. work.hop etc.) and qualified personnel to implen>ent the ~ new activities." 

- (v) N11tion11I In1titute of Sugarcane and Sugar Thchuology, Mau (NISST) 
3.29 The Budget allocalion and actual expenditure of this institute from the year 1993·94 is as UIJdcr;-

( • in lakh1) 
v~. Budget Alloclltlo.11 Actulll Expeoditure !993·94 305.10 9 . .'!4 !994-9.'! .'!25.00 !I 67 1995·% 753_00 263 73 



"' 
1996-97 852.00 162 Sl 

1997-98 773.00 4!9_05 

1998-99 873.00 288.07 

)999-2000 n5_oo 127 42 

2000-2001 66~.oo 165.24 

2001-2002 \00_00 23_] ] 

(upto 3112.2001) 

3.30 1hc lower level or cxpellditure in the irutial years in mainly due 

to delay in l'Ollllllencemcnt and execution of civil work by CpWD_ The Central 

Morutoring Gm"' (CMG) in i1" meeting held on 27.01.200() recommended 

that as National Institute of Sugarcane Biid Sugar Technology {N1ssn, Mau 

has Mt yet fully developed as an ln11titution, it may be wound up and the 

assets be lnulSfem:d to any Centnil!State Agency looking fur BC<:ommodation 

in that area The Gmup has also roc:ommendod that the activities proposed 

to be taken up at NISST may be entrusted to National Sugai- lnsliLuLc, Kanpur_ 

!n pursuance af thi! reccmmcndation the Govcnunent is =idenng the 

feasibility of tr1111Sferring the as!!els of .NISST to the Indian COllrn'il of 

Agncultural Research (!CAR) an Institute under the Ministry of Agriculture_ 

The !CAR ha• •ubmittcd a proposal in tlus regard to !he Planning Commission 

and after obtaining the approval of the Planning Commission they will inllmatc 

the final decision. A final dccisian from !CAR is still awaited. No f=h civil 

or Oilier works arc being undertaken and roc:ruitment of staff has also been 

stoppod resulting in lower actual expenditure 1n 2001-2002. 

3.31 The expenditure incwred on the lnstiture since its inception, up 

ln 31. 12.2001 is Rs. 14. 706 crore. In comphance with the recommendation 

of Central MOllltoring Group, the institulc is to be wound up and the assets 

are to be transferred to any Central/Slate agency. In this regard when the 

Committee asked what is the latest position in handing over the Institute 

to !CAR, the Ministry in the reply furnished as under:-

"The !CAR has intimated vide its letter dt 19.03 2002 that it 1s working 

the modalities of'trMsfcr of the !n!ltitute and has requested for the folkm·ing:-

(a) Staff strength saDctwned and existing; 

(b) details of the existing staff members indicating their designation, 



"' 
group-wise classification of their J>OSl!i and scale of pay; 

(c) terms and conditions of appointment of staff; 

(d) service conditions, whether governed as per Central Gov.:mmc:n1 
rules or aoy other rules; in the case of latter, a copy of relevant 
rules; and 

(c) any Oilier relaltld details. 

The requisite information is bcmg fwlli&hcd to lhc ICAR." 

3.32 The -provisions in 2001-2002 (BE & RE) and 2002-2003 (BE) 
are as Wider:-

(R.s. in lakhs) 

2001-2002 BE 2001-2002 RE 2002-2003 BE 

100.00 105.00 

Non-Plan 

3.33 When the: Comminee asked how BE (2001·2002) of Rs JOO 
lakh been utilin:d, the Minimy furnished as undcr-

"Provioion WQ inado ia lhe Budget &timaa to moot both Revenue 
and Capital expCPditurc. BE 2001-2002 wQ Rs. 100 lakhs as indicated 
below:-

Revenu (Plan) 
{for salaries, wages, TA etc.) 

Capital (Plaa) 

°""c"-' 
Machinery & Equipment 

Major Works 

Rs. 73.00 lakhl 

Rs 7.00 lakhs 

Rs. 10.00 lakhs 

Rs. 10.00 lakhs 

In !he Revised Estimate (2001-2002), provision h89 been Jlllldc as 
fallows.-

Revenue (Plan) 

C«pital (Plan) 

Major Works 

Rs. 45.00 lakhs 

Rs. 60.00 lakhs 



'" 
The provision in Revenue: is being utilized for payment of Salaries, 

Wages. TA, Office Expenses, etc. for the skeleton •laff of the NISST_ An 
expenditure of R9. 27.53 lakhs has already been incurred up to 28 02 2002 

A demand has been received frmn the CPWD far payment of Rs 70.00 
lakh• for settlement of final biUs in respect of the construction wm-k, which 
ts under process. The provi•ion in die Budget in respect of Capital Expcnditure 
on Major Works in the Revised Estimates is likely to be fully ntili~." 

(vi) Ellport or Sugar 
3.34 The pollition regarding puduction, internal consumption and 

expert during the 1999-2000 and 2000-2001 season (October-September) was 
as under: 

(Qry ;,, lakh wnnes) 

SI.No. Particul1n 1999-2000 2000-2001 (P) 

' c.., --- """""' ••oo 66.18 93.40 

' Productiao of Sugar 181.93 184.21 

' Import of Sugar . " 0.16(P) 
,,~ lll(upto June, 

2001) 

• Total availability 248.71 2n.61 

' """"' oonmmption 155,08 162.00 (P) 

• ,,,.,,. 0.23(PJ@ 12.00 (Pf! 

' Closing stocks at the end of"' ·- 93.40 103.61 

'" Provio;onaJ 

3 35 Tiii IS.01.1997, export of sugar was being carried out under 
the provisions of the Sugar Export Promotion Act, 19S8 through the notified 
export agencies, viz. Indian Sugar &: General Industry Expon Import 
Corporation Ltd. (ISGIEIC) and Stale Trading Corporatton of India Ltd., 
(STC). 

3.36 Through an Ordinance, the Sugar E~ Promotion Act, 1958 
Wlli repealed w.e.f 15th J..,,,ary, 1997 and the export of Sugar was 



'" docanalised_ Under tbe - sys!etQ, the export of Stlglll" i• being carried 011t through tho Agricultural 1Uld f'roClelSed FIX'lli Prodi>cts EqJOrt Dovelop111Cnt Aulhority (APEDA), unde:r tho M<nistcy of CCllDDlo=e. Howcwr JSGJE.IC continues to handle all preferential <Jlota expons of EEC & USA, after obtaining Registratioo-Cllll1-Allocali<l<l-O:rtifrcldc (RCAC) from APEOA. 3.37 ~ has TelllClvcd !he quantitative> coiling on export of sugar and has also dispensed wilh the requirement of the issue of Regi5tration· cum-Allocation Certificates (RCAC.) by APEDA, wej 1.4.200! for sugar CJ<J>Orts, N1>W CJ<port nf •llp< CUI be undertal<en by rugar mills and CJ<pol1Crs alWr Dbtaining an e1<pOfl. remi.c ruder fn:>m the Directorate of Sugar under the Ministry of ~ Mrllin, Food -.id Public Distribution. 3 38 As per DGCl&S, Kolkata durint1 fi11J1r1cia.I }Uf 2000-2001 a q\18P.tlty of J,31,184 tonnes has been physically exported. During finanrnal year 2001-2002 (upto September, 2001) a qwmtity of 8,87,866 to"'"" has """"""""' J.39 Beginnillg Oc:lobcr 2000 and upto JI.I .2002, a quantity of aboul 22.4.S lakh tonnr:s (Provisional) has bi.:en released for eo;port and o,,.,,. 12 . .SO lakh tonne. (P) has becit pliysically e>:portod 
3.40 As per the iftfornurtion pubfuhed by DGCl&S, Kolkata the export of ougar during lite Jast five fhumcial ~ has been as under:-Fuumcial Year Quan\ily (in IOnlleS) Value (Rs. Crorcs) 1997-98 J,73,282 244.44 1998-99 12,735 1736 1999-2000 12,990 18 13 2000-2001 3,Jl.184 (P) 427.74 {P) 2001-2002 8,87,866 (P) 1083.76 (P} (Upto September 2001) 

(Pj Provi»onal 

J.41 When the Commiltlle asbd whet cff..ns have been J!Jade by the Govemntent to lnctell# cxpon of sugu, the MlnilrtJy in its wn1tert reply furuishcd as under:-

"In Otder to i><x>;>t ""port of sugar froni India. the Goverruncnt has t8.loon the folll>WU>8 measures:-



'" 
(i) The <juanilities -triction on export of sugar has been rcinoved 

wef. 1.4.200!. The Gnvemment has also dispensed with the 
requirement of rc&istration of exporta contracu wilh APEDA. 

(ii) The sugar meant for export has been ex=pted from the levy 
obligalKln_ 

(iii) The qll4Iltity of sugar ~ fur export is treated WI advance 
frec-•ale re]CQSe to be adjusted in the free-sale stoch of •ugar 
factorie• after a period of J 8 months. 

(iv) The l"'Y ex.emption on the quantity meant for -ooonnercial export of 
sugar, if its can not be claimed by the sugar factones out of the sugar 
season from which the sugar i.s released to !hem doe to completion 
of !heir levy obligal10n, the same can be availed by the concerned 
sugar factt:>ries from their production of llCl<\ sugar season. 

(v) DEPB at !he rate of 5% of the F.O.B. value af export of sugar 
hu heel! all~. 

(vi) Hitherto only mill white sugar was being exported. Ii has been 
clarified th.at in addition to mill wlute sugar the sugar mills/cxporten 
can also expon raw sugar urukr the present EXIM policy 

(\1i) The Government has introduced the Sugar Development Fund 
(Amendment)Bill, 2002 in the Lolr.Sabhaon 21.3.2002. The Amendment 
Bill seeks to enable the Govemmentofdefray the expenditure on internal 
1rmt$port & freight on e><port shipments of sugar." 

3.42 The Committee note that allocation oflo1n1 for-modernitatinn 
ud rellabilitHion of 111g11r milll in the Budizet Eatim11e (2001-2002) 
Wllll pJ11ced .t lb. '•200 crore which w11• reduced to Rs. I.JO crore in 
the Revised Estilllllle (2001-2002). Simil11rly, allocation of lo11n for 1ug11r 
mills for cane developlDellt wu reduced to lb. JO crore in the Revised 
EstilDllte (2001-2002) from 11 lttel of lb. 20 crore earmarked in the 
Budeet Estimate (2001-2002). 1be Committee are llWlln of the fact that more than 200 sugar miUs in the country llN ruuing below 2SOO TCD 
which are in dire lleed of moderniution/rehahilitation to switain their •·iability in Mure. On the other hind, cane growen require loan ror 
c11ne development which is uot being pa.ised on to them by the resp«live 
sugar mill owners. The Committee, therefore, recommend that sugar 
mill 01\'nen be encouraited for availing loan facility for moderni>atiou/ 



'" rebabilitlltiDn aqd also for Clllle development which in turn ohould be plWed on to the need}· farmer!I. 
3.4J The Committee have all along been told that the National ln1titute of Sugareue 11nd Sug11r Tedinoloi:y (NISST), Mau h•• been e1tahli1hed for encouraging !he 1ugaITane gr<1wer1 of the Eastern U.P. and Bihar by providin i: cxten•ioo 11ervlce and proper cane cultivation tcthnl(jl!CS. However, the Committee 811.' con•traincd to note that the Government au hdl bent on winding up the In1titute without makini: proper alternative arrangement for the welfare of the farmers of the regions and that the Government have taken the matter of tr1111sferring the 11t1et1 of NISST, Mau to the Indian Council of Agricultural Research, lln autonomous organisation for aitriculturlll research under the Ministry of Ai:riculture. Though the GoveroT\'lt:Jlt ha•·e informed th•t the •chemes of varietal Rcplacemclll Demonstr•tioo Scheme and Technology Traa•fcr aad Fnmiliari·LJ!lioa Scheme have heen taken for thi• purpose at the National Supr ln•titute {NIS), Kanpur and aa outlay of Rs. 100.00 lakh ha. been provided ia the ltlth Five Year Ph111, the Committee are not 1ati1ricd with the statement that the intcre•t• of thl' farmer• of Eastern U.P. and Bihar will be fall~· sencd a.o the NSI, Kan par is located at a distant place. In addition to this, upto JI .12.2001 an ~diture of Rs. lS.327 crore hlll already hcen incurltd an NISST, Mau from the Sui:ar Dcvdopment Fund (SDF), the b"11efit of which hu not Jel reached the farmers. The Committee, therefore, recommend that the Go•·crnment should have a rethink over the whole issue and all effort8 1hould he made to i:o ahead 11ith the establishment of the NISST at Mau, taking in view the lar2f'r interest• of farmer• of Eutcrn U.P. and Bihar. 

J.44 The Committee note that the estimated total a•·ailabititJ of su1t11r during (200()-2001) will l>e 277 laklo ronnes, out of 1>hich the e:1timate iirtemal consumptioa is only to the tune of 162 lakh too!N't. Thu•. there w;rr he alH!ut 11~ Jakh ton~ of e1ce1• a,;ai11bility of •U21U' durin2 1u211r season 2000-2001. However upto September, 2001. only J ll.42 lakh tonnes of 102ar could l>e e1ported. The Cammittt.'C, therefore, recommend th•t the Government shollld encourage e~port of 1u211r even by amending the Sugar De•·elopmeat Fund Act, 1982 and thereby givin2 rdief to 1u~r mill owners. 



CHAPTER IV 

MANAGEMENT OF EDIBLE OILS 

The inanagemcn1 of edible oils i• done through the Directorate of Vansapati, 

\/egetable Oils & Fats (DVVO&F). The main ai::tivitics inV<llvod 1n the 

management of edible oils arc (a) admirustra\ion of various control orders 

through DVVO&F, (b) ditriblllion or unported oils through PDS at subsidi'.od 

rates and (c) management of lhe public sector undcrtaki~, namely, the 

Hindusbm Vegetable Oils Corporation (HVOC). 

(I} Di~torate of Vanspati, Vegetable Oil and Fats 

4.2 The Directorate of Viwaspati, Vegetable Oils and Fats (DVVO&F) 

in an ..ua..hcd office of the Dcpllrlmellt of Food & Public Distributum, wbicli 

1s the nodal Deparunent for vegetable oils, particularly edible oils, and is 

responsbilc for the coordnuitcd management of distribution of •·egctable oils, 

oils cakes and meals, their prices, internal trade and commerce, administration 

of industries as aloo all policy matten relating to thcse items. The Directorate 

1s headed by the Chief Director and assisb the Depal'tment on all matters 

relating to vegetable oils 1ncludrng edible oils. The DVVO&F perform• 

regulatory, developmental and advisory fundions in respect of •ll matters 

relating to vegetable oils, particularly edible oils and vanaspati. These regulatory 

functionll arc exercised lhnnigh foiK Control Orders namely: 

(i) Vegetable Oils Prodl!Cb (Regulation) Order, !99R; 

(ii) Edible Oil Prlaging {Regulation) Order, 1998; and 

(iii) Solvent Extracted Oil. De-oiled Meal !ll>d Edible flour (Control) 

Order, 1967; 

{1v) Pulse$, Edible Oil ocods and Edible Oils (Storage C.Ontrol) Order 

1911. 

'" 



"' 
4_J All these Ordon are staMOry and derive their !'""'""' under the 

E"""11tial Commodibes Act_ 

4_4 For the purpose or ensuring proper quality control, regular 
inspeciloo5 of vanaspali manufactunng Ullils are Clliried out in addition !O 

surpnse inspection from lhc Headquarters. Irregularities pointed out by the 

Field Officers in their Inspection Reports me considered for taking appropriate 
action against the defaulting writs. 

4.~ A High Puw<:red Price Monitoring Board (HPPMB) has been 

constituted under the Chairmlllll!hip of Cabinet Secretary to morutor !he pnces 
of essential commodities. DVVO&F has been servicing the HPPMB as regards 

the availability and prices of edible: oill including vanaspati 

4.6 Tiie Directorale also administen R&D ochemes for coord!nabng 

and concentrating R&D efforts for improving lhc availab1hty and acceptability 
of ails and enoouraging unprovemem: in efficiency of operation as also quality 
of prodllCt and co-products of oilseed!I processing A nwnber of schemes 
have been funded to nationally ~ institutes and R&D Organizations, 
which have done significant v.urk. 

4.7 DVVO&F is operating three Pillll Schemes as under· 

R&D Programme for developneoll of vogetable oils - This i• mainly 

to augment the availability of quality products_ 

2. Modernisation of the Labor.iory of the DVVO&F - To introduce 

latest modern equipments for testing of oils and fats. 

3. StrcnstJtenmg of DVVO&F - To provide more technical •taff for 
better monitoring of the oil industry. 

(1) R&D Programme for Devdopm~nt nf Vegetable Oils 

(Rs. in Laich) 

BE (2001-2002) RE (2001-2002) BE (2002-2003) 

40.00 40.00 "00 

4.8 R&D ProgrllIOille for Development of Vegetable Oils and 
Modernisation of the Laboratory of the Direc\oJate of Vanaspati Vegetable 
Oils & Fats (VVO&F) have been merged and the new scheme "111 now 



'" 
be koown as ·~and Dovelopmeol and Modernisation of the Laboratory 
of !he Die_ of VVO&F' _ The allocation of fund!; under the AnnU.BI Plan (2002-
2003) far lhe scheme •s Rs 25 lakhs. 

4.9 The actual expenditure during the year (2000-2001) and 
(2001-2002) for the S<.lhcmc on R&D Programme for Development of 
Vegetable Oils of the Die. of VVO&F has been as under· 

2000-2001 
2001-2002 

(As on 21.3.2002} 

Expenditure 
(Rs. in lakhs) 

34 

" 
4.10 The number of R&D projects appcrwd by the Science and 

Technology Adviiiory Committee {STAC) during 2000-2001 and 2001-2002 

'" ... undeI. 

2000-2001 
2001-2002 

Numb...- of R&D 
Prajoi:ts approved 

3 

' 
4.11 All the R&D projects approved during 2000-2001 are in progress. 

Studies°" the R&D Project. approvt>d in March 2002 (2001-2002) by the 
STAC are yet 10 be conducted. Th~ resull! mil be known only after their 
completion of the projects. 

4.12 When lhe Committee asked how fl\J" the scheme has augmented 
the availability of Vegetable Oils and improved its quality, the Minis!J)· in 
its reply Swed as Ullder: 

"The R&D Programme for dcvclopmcnt vegetable oils 1s 1mplcmcntcd 
through n::soun:h projecili fwidc>d from lhe scl>eme to vanous research 
orpnir.ations. The researclt oludics are conducted Ill the laboratory stage 
Depending upon the outcome of the reseateb studies at the laboratory 
stage, pilot studies are undcrtakc:n When the pilot studies are suoccssful, 
these can be commercially exploi\Od by lk indusll). 
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One research programme funded under thiii sclleme which has been 
successful, i5 devdopment of l TPD Unproved ExpelleT for inCJll8Sed 
recovery of oil from mustard soeds with better quality_ The I TPD 
improved cxpcltcr i• now being used by the mustard expelling units." 

(b) Modernization of Laboratory al the Dhwtorale of VMupati, Vegetable Oil• 
ud,,,.. 

4.13 The actual expenditure during the year 2000-2001 and,2001-
2002 on the !!Cherne on Modernization of Laborat0<y of the Dircctorille: of 
VVO&F has been us under: 

2000-2001 
2001-2002 
(As on 21.3.2002) 

--(Ra. in Lakhs) 

Nd 

' 
4.14 During the year 2001-2002, one Mettler Balance has been 

pwcliaseo;l This equipment ml! be used for weighment of micro quantity 
of chemicals etc 

4 15 The Ministry has also infomied that tho Regional Officers at 
Chcnnai, Mumbai end Kolkata for lllldertaking routine analysis have not yet 
become operational 

4 16 When the Committee asked whether the facility of testing oils 
fats was available with the Directorate throughout. India and if not, what 
lllTangetnClllS have been made fur testing of oils and fats m coordination 
with dllfcrc:nt State Guvcrnmenlll, the Minisby in its Iq)ly fmnished as under· 

"The DirectoralC of Vegetable Oils & Fats test the sample drawn from 
the manufacturing unill for monitorin& the quality standards laid down 
under the \legctable Oil& Products (Regulation) Order, 199R and the 
Solvent Extractod Oil, Deoilcd Meal and Edible Flour (Con1rol) Order, 
!%?. For this purpose, .samples of oils and fats collocted from 
manufacturing llflits located throughout the country are tested in the 
laborlltofy of the Directorate of VVO&F at New Delhi_ 
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Under the Prevention of food Adulteration (PFA} Act, 1954 and the 
Rules lhereunder, the Pl'A Bulhoritics check the quality of oils and fats 
rold in the wholesale and retail markets. The provisions of the PFA 
Act and the Ritles made lhcrc under II«' implemented by State/UT 
Governments through their field staff_" 

(t) Stmii:tllenin~ of the Directorate of van,patl, Vegetable Oil1 and Fats 

4.17 The Scheme of •trcnglltoning of the Dir<lCl018\C of Vanaspat1, 
Vogetable Oils and Fats which was mea11t to provide more technical staff 
to widen the scope of monitoring the oils industry, has been terminated in 
~ of the instructiwis on downsizing of the Government Sl.aff. In this 
COIUlecbon, when the Committee uked what alternative arrangement hlli been 
made by the Government for widonipg the scope of lllllnitoring the oil 
mdustzy, the Mirustry in its written reply furnished to the Comm.noe stated 
as under: 

~The Directorate of VVO&F, with illl e>usting field staff, continues to 
monitor the quality of oils and fais at the manufllC!uring stage by 
optimizing the number of tested samples The number of sample rested 
by the lab«ralory of the Die. of VVO&F in 2000-2001 was 24'4 During 
2001-2002 (upto 28.2.2002) the nwnbc:r of s11mples lellted was 5738." 

(ii) Import of Edible Oi11 by STC for PDS 
4.1& The State Trading Corporation of India Ltd. (STC) had been 

impOrting edible oils on Government Account at the prevailing prices in the 
ml"1nationil markets ti!I 1999-2000, for distnbution through PDS However 
no llllp(ll't ~edible oils has been made dunng 2001}..2001. In view of easy 
availability of edible oils at ccmparablc prices in dcmcstic market 1t has been 
decided, fCR' the lime being, oot tc 1mport edible cit• fer PDS The ut1pcrt 
of edible mis by STC fer PDS, allacaticn lherecf made tc States/lJTs and 
lifting by them fer the last few years as give below:-
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(Qty. •n lakh tonnes) 

v- ·-"' STC "'""""' L""' 
19911-1999 l.67 1.90 1.5 l 
1999-2000 0.81 2.17 o.~o 

2000-2001 N• 0.42 0.21 

2001-2002 N• Nil "" (up«> January, 2002) 

4.19 The Central Monitoring Group, !Id up in the _Depwtmeut of 
Expenditure, Minislry of Finance, regarding in!rOduction of Zero Based 
Budgeting in lhio Department with effect Ii-om 2000-2001, at ib meeting 
held on 27 l 2000, recommended, Inter a/la, that the ~ of distributing 
imported alible oil by the Statcsll.J'Tu through their PDS during the festivnl 
season may be abolished in view of the poor off-take and favourable domestic 
and international pnccs of edible oils. Based on this, the position was reviewed 
by this Department and it was felt that as the p:rico and availability posibon 
DI' edible oils in the country is presc:ntly oomfortablc, it may not be necessary 
to import fresh qwmtities of edible oil. Aooordingly, a no!e was sent for 
consideratLOn of the high Powered Prtee Monitoring Board. 

4.20 It may be mentioned that the import operations have been 
suspended for the time being as thc price as wdl as avll!lability situation 
of edible oils is comfortable in the country. However, given the llllhm: of 
edible oil ecooomy in the coonlry, the position being oonstarttly reviewed. 
Moreover, the budget provision, onc.e done away with, would take long to 
be revived, if !he siruation warrants action to import oils later in the year. 

4.21 Al prcsenl there ~ not stocks of edible oils with the 
Govcmmcnt The Stale Go\ICl'llftlCllll wbicla demand edible oils have been 
advised to approach STC to import edible oils at muhlally agreed terms. 
No elcmeut of oubsidy is to be borne by the Government of India m this 
regard. 

(iii) Demand & Supply P<uitlon of Edible 0111 

4.22 Production of oiloeeds, Wich increased signficantly in the l980s, 
hit a plateau in the 199(ls_ In fact, in !he last three years, on account of 



"' 
a variety of roasons, u has fallen_ During 1998-99 the oilseed production 
was 247.48 lakh IOtlncs. In 1999-2000, the oilseed production IO 207 15 
Jakh lllnnes. In 2000-2001 it fUrther doclined to I S4 lakh IOlUles. The domc!Jtic 
IUJIPly nf edible oil.a in 1998-99 and 1999-2000 and 2000-20()1 was 69.61 
lakh tonnes, 60.14 lakh tonnes and 55.04 J.akh tonnes respectively. Despite 
this. SuPPIY from indigenous sourca still falls short bec0 •rsc demand or edible 
nils hu been ;~ at a paoc fMter than that of prodw:tK111 duc; to growth 
in population and improvement in !hio standards of hvong of the people 

4.23 Figure pertaining to production of major cultivated oilseeds, 
availability of edible oils frum all dome5lic somces and its demands during 
the last five year are as under: 

(In lakh tonnes) 
Oil Year Production Supply Demand of Edible 
(Nov.-Oct.) of oil seeds oi!sll 
1996-97 243.80 7Cl ll9 85.06 
1997-98 213.20 60.32 72.98 
1991-99 247.48 69.61 95.83 
1999-2000 207.IS 60.14 102.10 
2000-200] 1114.00 5~!.04 94.19 (Est) 

4.24 Net availability of edible oils from all domestic sources was 
around 55 lakh tonne$ in the year 2000-2001. The Production of oilscc:dii 
and net avail.ability of edible oils from domestic soura:s (primary source and 
secondary source) foo- tbe Oil year 2000-2001 (November-October) LS 
indicated below.-

(Jn 1akh Mn) 
NSl!lll of Oilseeds 2000.2001 Oil- °" , ' • 
(A) """"' "°""" Groundnut 62.23 14.31 ......... """"" 42.07 13.04 ,.,, ..... !i2.7J .... 



"' 
I ' ' ' '"""°"'' 7.33 '·" "'- 5.87 1.82 

Nige1sa::d I. I~ 0.35 
Safflower 2.01 0"' 
c..~ 8.67 3.47 

""""' !." 0.58 
To"'1 184.00 45.04 

!Bl """"" ,_ 
Coconut '"' Cottonseed 4.60 
Rico-bran 4.iO 
Solvent E><1r11eled OW '·"" Tree & Fo"'"t Origin I 00 
Sub-Total 18.00 
Total (A) + (B) 63.04 

(C) Leso: Expon & 8.00 
lndllstrisl use 

(D) Net Dome.tic Availability 55.04 
of Edible Oils 

4.25 lq view of above: p:.>Sition of production and avwlability of 
oilseeds Bnd Edible Oils, when the Conu111ttee askecl what efforts = being 
made by the Government fbr lllCre8Se production of oilleeds m view of its 
docling trend to ~ availability of edible oil, the Minii;try 1n its written 
reply fumid>cd as wider:-

"Basically, !his concerns the Ministry of Agriculture However, the matter 
was taken up with the Ministry of Agriculture. The Mmi.stry luis reported 
that the production of oilseeds h.u declined during the last two yeun 
due to drought hkc conditions prevailing in the major ailsoed growing 
areas of the eommy_ The production of oiliccds dwing the last two 
years ill given below:-



1999-2000 

2000-2001 

'" 
Production 

(in Lakh MD 
207_0 

184.0 

The Production of oiloecd! '" highly sensitive to weather conditions. 
TheJefore, tlw: area coverage and production koops oo nuctuallng due lo 
the behaviour of monsoon. Effocts are being made to increase the production 
of oilseeds in the country through lhe implementallon of the Centrally 
Sponsored Scheme of Oilseeds Production Programme (OPP) "hich i• b<:1ng 
imp]~ m 28 States covering 409 Districts. For this purpose, an action 
plan has also boon prepared by the Ministry of Agriculture and the same 
has been circulnted lo all I.he oilseed grov;1ng States to prepare their own 
·state Action Pl1111' using the acUoo plan of the Ministry of Agriculture as 
guidelines. for nnplementallon during !he l 0th Five Year Plan so as to achieve 
the desired objective af achieving the self-sufficiency in the production of 
Oilseeds &: edible Dils. 

Besides, .,ft"O<I$ 1lll' being made to increase the production of edible 
oils from non-traditional """'°"" like rice bran, ootton socd and oil cakes 
as also from the oilseeds of tree.origin The National Oilseed!; Vegetable Oils 
Development Board {NOBOD) h"" been making efforts to hameas the nat1tral 
potential of vegetable oils from oil&eeds of tree origin in order to exploit 
the eXISting potential of oilseeds of tree origm and to augment the future 
potential through intilliratod approach. The significant achievomMts of the 
NOVOD Board in thi& rcg,ard hllS been identification & promouon of superior 
ne ha\·1ng less gestation period, higher yield, more oil contents of 1'rcc 
Borne Oilsoock (fBOs), dissemination of tc<:hnology and teclmical """''' how 
on TBOs through trainingS and semmar:s " 

(iv) Policy on Import of Edible Oils 

4.26 Since thcrc has been a oontinuous CJICCSS of demand over 
domesb<: supply of odiblc oils, impon of edible oil• has been resorted to 
for more than nw docades to make !his item of mass consumption easily 
available to consumcn at re11Sonable prices. 



4_27 In pursuance of the policy of liberalization of the Go:ivemmcnt, 
there have boen progrcs•ive cilanges in the Import Policy in re.peel of edible 
oil• during the past few yean. Edible Ott which w89 ID the negahve list 
of importS was flf"lt decanalised partially in Apnl, 1994 wilh perm;.,;on to 
import edible vegetable palmolein under OGL. This was followed by enlarging 
the b .. kol of oils under OGL with moision of import duty structure 
sumrnarizecl a• up: 

April, 1994 Import of RBD Palmoktn placed on OGL 
with 65% import duty, 

MDTC!t,1995 JIQj)Ort of all edible oils (e><eept i;ocanut oil, 
plam kernel oil, RBD palm oil, RBD palm 
steann) pl.aced on OGL with JO"/o 1mport 
duty. 

1996-97 (in'v:gular Budgot) Further ~ion in import duty to 20% + 
2% surcharge. 

July, [998 

1999-2000 (BudJ!et) 

December, 1999 

June, 2(l0() 

November 2000 

Another •pecial duty of custom @ 3% was 
later imposed bringing lite !Ota.I import duty 
to 15% 

Import duty further .Wuced to l .'io/o 
Import duty r!Wlod to 15% (basic) + 10"/o 
(Surcharge) ~ 16_5% 

Import duty on rctlned oils Illi!!Cd to 15% 
(basic) + 10% (surcharge) -= 27.'i%. In 
addition, 4% SAD te.-iod on refined oils. 

impQrt duty an crude Ot[& Illised to 2S"/o 
(buic) + 10% (Surcharge)= 21.5% and an 
refined oils raised to 35% (basic) + 10"/o 
(Surcharge) +4% (SAD) = 44.04% Import 
duty on Crude Palm Oil (CPO) for 
manufact:ure of vanasplltl retained al 15% 
(basic) + 10% (Surcharge) = 16 5%-

Import duty on CPO for manul'actw"e of 
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vanaspm raised to 2.'!% and on crude 
~le oil& nused to 35%. Import duty 
oo CPO foe ocher than vaqaspllli Olalll1facture 
raised 10 SS%_ Import duty on refined 
vcgd.able oils nused to 4Y'4 (basic) along 
with 4o/• SAD. Import duty wt rcffincd J>lllm 
oil and RBD palm<>loin raised to 6.'!% (basic) 
plus 4% SAD_ 

M'1"Ch, 2001 Import duty on Cl1lde oilll raised to 7.'!% ( .. amended on 26.4.2001) exl:Cpl on Soyabean oil. The duty on refined 
oil• Ulcluding RBD Palmolein raised to 85% 
(basic) except in the cases of Soyabean Oil 
and Mustard oil where the duty is placed 
It 45% (bas1e) and 75% (basic) respectively 
due to WT0 binding. In addition, 4% SAD 
is levied on refilled oils. 

October, 2001 Import duty on Cnode Palm Oil and its 
fractions, of odible grade, in loose or bulk 
fonn reduced fTom 75% to 65%. 

4.28 The <jlWllilics of edible Oils iJpPOrted dur:ing lhe last five years 
""' 1$ W>der:-

19'.16-97 
1997-98 

1998-99 

1999-2000 
2000-2001 

(01y In lokh tonnes) 
Import of Edible Oils 

14.16 

12.66 
26.22 
41.% 

39 7.'! 

(Y) Hlnd111tan Yegebble Oib Corporation (HVOC) 
4.29 AA HVOC had been incurring losses, it Wll$ referred to the 

Dillin~ COO\Sl'lissioo. in Mmt:b, 1997 for advice. The COltlmisston 
~ that HVOC should be cl~&sificd "" a ~ore Corporation, 
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and the company'• operatlOlll in \lansspa11 and packagmg of refined edible 

e>1l• be dilCOllt1nul!d with immediate l!lfcct. The Delhi Vanaspati Unit has been 

closed since Nov. 1996 followina the orders of the Supreme Court in the 

case, M.C.Mehta vs Union of India_ Vanaspatt operations in Calcutta were 
also stopped followin& the Court's order. Subsequently, Operations in all other 

unilll of HVOC, exoept the Breakfast l'oods Unit, were stopped The company 

v;as refemxl to the Board foc !ndlUilrial and f1narn;1al Reconstmcuon (BIFR) 

"'Inch declared it a sick industrial company in 1999 under the Sick Industrial 

Companies (Special Provisions) Act, 198~- Due to the continual dismal 

financial performance of HVOC, arni in the hght of the n::oommendations 

of the Dismvestmenl Comnuss100, the Government of India decided that u 

did not consider it feasible to attempt revival or rehabilitation of the company_ 

The Guvcmmcnt appcovod a proposal to utlroduce a VOiuntary Sepllfa\Jon 

Scheme (VSS) in the company, at1d also made a p:rov1sion for a non-plan 

loan of Rs 7S.OO crorcs to HVOC to meet the cost of VSS and other liabilities 

on acwwU of employeca' dues. 

4 30 VSS was •ltlrnduced in lhc company m November '200G, and 

non-Plan loans Lotahng Rs_ 70.00 crores in 2000-01 and Rs. 1.90 crores 

in 2001-02 were sanctioned by the Go>'elllll\Cfrt to HVOC. At present, only 

126 regular employees are left m the company, of which 121 are ""<Irking 

in the Breakfast Food unit (BFFU) of !NOC. BIFR, in its order dated 

07.12 200!, confmncd illi pr1ma-facie opinion that HVOC wa• not likely tn 

make illi net worth exceed its accmnulatcd losses within a reasonable bmc 

while meetmg---llll illi financial obligations. BIFR concluded lhllt it would be 

JU$l, equitable and in public interest to wind up the company. BJFR baa 

forn·arded a ~ of its order in this nigard to lhe Dcllu High Court as 

well as to the Official Liqu1datcr, Delhi High Court_ 

431 Some employees of BFFU appealed against the"BIFR's Order. 

The Appellate Authonly fOI' lndU<lrial and Financial Recoostruction (AAFIR), 

v1de its Order dated 22 02.2002. has stayed the operation of the aforesaid 

BIFR's Order dalcd 07. 12 2001 in regard to BFFU, and have ordered that 

no steps should be taken for lhc closure of the BFFU The L1Cl<l hearing 

in this connection 1s to be held on 26.03.2002_ 

4.32 Assets of the differeotl Umts of HVOC, as recently evaluated 

by the tcchrucal consultant firm oogagcd by the Operating AgerDJ (IDBI), 

arc given below·-
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LOCATION PR»ENT PERCENTAGE REALISABLE 

REPlAC>MFNT REALISATION VAUJ• 
COST (Rs. in lak.bs) (Rs_ in lakhs) 

""'" """ 35401.70 
'"' 00 35401 70 

Bwldiog 433.48 '00 21 67 
Plant & Maebinelies 130.00 20.00 26.00 
SUB-TOTAL 35965.18 98.57 J5449.J7 
KANPUR 

"""' 1627.lJ 100.00 1627 13 ....... 506.IS ](1_00 50.62 
Plant & Machmeries !lRS.00 10.00 118.50 
SUB-TOTAL Jll8.31 54.tJ 1796.25 
""""™" 
""" 1364,jj 80.00 1091.64 
Building JS6 SI '·"" 17.33 
Plant & Machinenes 1245.00 '·"" 62.25 
SUB-TOTAL ""·'" J!>.Ml 1171.71 
CALCUITA 

"""' 70.38 80.00 56.JO ....... 120.54 5.00 6.03 

""" . Machineries 725.00 l.00 36.25 
SUB.TOTAL 915.92 10. 76 "·" BANGALORI! 
r...d 81.90 100.00 81.90 ...... 36.19 15.00 5.43 
Planl & Machineries "'·"" 40.00 24.00 
SUB-TO'n\L 178.00 62.51 lll.3J 
C1RNNA1 

"""' 000 0 00 000 ....... 0.00 Cl.00 0.00 
Plant & Machineries 100.00 30.00 30.00 
SUB-TOTAL !OOJIO J0.00 J0.00 
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MUolBld ...,, 
4139.82 9000 3725.84 Buikliug 427.03 10.00 42.70 Plant&. M~ 1800 00 15.00 270.0G SUB-nm!. """ 73.43 4033.!14 roTAL 49110.44 ""' 42695.79 4.33 The physical and financial perfQll'llat\Ce of Bn:alcfut Food Unit during the 1811 4 years is given below: 

1997-98 1998-99 1999-2000 2000-200] Profit & Loss (+) 12.24 (+) 99.92 (-) 47.69 {+) 3.63. (in Rs. lakhs) 
Production 630MT 520MT "™' 540MT Note: + profit, (·) ~ ~-

4.34 As on 31_03 2000, the current liability of HVOC, including Prov1.1iorui, stood at Rs_ 27 39 estt10$. The Campany has not yet futalized its consolidated acccunu for lhe year 2000-01 
The <!l<Sct figutes of !he cumin\ liabilities as on 31.03.2001 will be known after the finalillation of the consolidated 11CCOlmlll of HVOC for the yeqr 2000-2001. 
4 35 IDBI had ti-t appomted a. the Operating Agency by BlFR lo evaluate the viability of the varillllS units of HVOC and had submillcd its ~ to the BIFR Ao::<xding lo IDBI, the COIQpall}' was expected to incur gross los&ea lhrougbout the llCl<t 9 ycan; of the ~litahw:i and that the networth Df the company was not likely to tum positive during 11 reasonoblc 11me. Be.idco, IDB! had •tated that most uf the units of tbe Company were ~Jy unviable; as for financial viability, ucept for Mumbai and B1111ga!ore unilS, all the divisions of the company were eXDeptt:d to su®r continuous losses and lh1t the campany "" a whole wO\lld be incurring oontinuous losses. 4 J6 When the Committee asked about unit-wise los• ~ by different units of HVOC since il!I incqilion alollgwilh the action tak= to make these units viable, the Mmir<by in its reply furnished a1 unde.-.-''Total accunntlatcd las. ineJtl'l'lld by HVOC as on 31.3.200(1 is Rs. 53.01 ~- The unit-wise perfonnance since 1996-9? is given below:- I 



"' 
UNIT 1996-97 1997-98 1998-99 1999-2000 

"""' (-) ' " (-) '" (-) 3.15 (-) '" """"' (-) 2.95 (-) 3.32 (-) 2.99 (-) J_SS 

Amri<>M (-) (99 (-) '" (-) '" (-) 2.Sl 

Mumbai (+) 1.07 (+) OOl (+) 2 39 (-) 1.4~ 

c ....... (') 0.42 (') '°' (·) 0.02 (-) 0.57 - (+) '" (+) '-" (+) 0.64 (+) 0.06 

"""'"" (+) l .55 (-) 0 10 (+) 0.24 (-) 0.57 

BFFU (+) 0.41 (+) 0 12 (+) LOO (-) 048 

NOTE (-) ~ Loss, (+) ~ Profit. 

Most of the units ofHVOC were engaged in the packaging of imported edible 
Glls for the PDS, except Kanpur and Anuitsar units. After, the Government has 
slopped llDpOrt of edible oils and allocation for PDS was discontinued. com;umer 
preferences also shilled from Vana•pall The macluncry and equipment in all the 
units were old and obsolete. In view of all these, and also 1n view of the 
n:oommendat1ons of \he D1s1nveslmet1t Comnussion which had roc001mended 
that the company's cperatiOJlll "' vanaspah and packaging of edible oils should be 
disoontinuod with immediate dfect. the Government came: to the oonclusion that 
it was not fC11Sible to attempt rovival/rchabilttalion of the wmPllDY- At present, 
BFFU is the only operating wtit in HVOC." 

4.J7 1lle Committee note that the DirectorateofVan11pati, Vegetable 
Oils and Fab (DVVO&F) test• 1a111ples drawn fro111 111anufaduring u.oit1 
for 111onitoring the quality 1tandanl1 laid down under the Vegetable Oi!J 
Product! (Regulation) Order, 1998 and the Solvent E%tractcd Oil, Deoiled 
Meal and Edible Flour (Control) Order, 1967. The Co111111ittee are happy to 
note that the on111ber of 111JJ1ples drawn during 2001-2002 hu increiucd to 
a level of 5738 frn111 it1 euier mark of 24S4 during 2000-2001. However, the 
1ample1 of oils and fat• collected from manufact11ring unit1 located 
throulhout the country are tested in the laboratory of the DVVO&F at New 
Delhi only. The Co111mittee feel that there is a ii:n:at need for inercruin2 the 
number of laboratories for widening the monitoring activity on the 
manufacture of edible oil and fat1. Al10, the redonal office! for undertakioi: 
rnutine analy1i1 at Cbcanai, Mumbai, and Kolkala have not yet become 
operational. The Committee, therefore, recommend Iha! regional office• at 



'" 
Cl:iennai, Mumbai ud Kolkata be made functional in a time bound manner 
and more l1.l>orlllorie1 be established in other parts of the c11untr)' for testing 
oil1 and fat.I. 

4.38 The Committee note that Board of lndo1trial and Financial 
Recon1truction (BIFR), in ill order dated 7.12.2001 bu confirmed that 
HVOC wu not likely to make it1 net worth escced it.I accumulated lo!ites 
within a reasonable time after meeting all its financial nblig:ations and, 
the...,fore, it would be jwit, equitable and in public inteu1t lo wind up the 
comp1111y. Some employees of Breakf1Ut Food Unit (BFFU) h111 appealed 
agaioot BIFR'• order. Tbe Appellate Authority for Jndutrial 1111d Fioucial 
Reconttruction (AA FIR) hu •tayed the operation of the above order of 
BIFR. The Committee note tbi1 ,.ill ag.in lengthen the procells of winding 
up of HVOC. Also, Ilic total ~nlue of u""t' of different unit• of HVOC 
comes out to R... 4269S.79 lakh. The Committee, therefore, recommend 
that Gilvernment should continue with the Breakfut Food Unit, Delhi for 
the present and make it viable. In cue it i• finally decided to wind up the 
company, the Government ma)· do so without di•in•·e•ting/1elliog tbe 
compan}''s assets 111ch as land and buildings of different unitJi of HVOC. 

4.J9 The Commi11ee ire concerned to note tba1 the production or 
oilsc:cd1 ii continuously decreasin11. From 247.48 lakh IOonu in 1998-99 it 
has gone down to 182 lakh tonne• during 2000-2001. Thi• bu resulted in 
decreuing the availabilit)' of Edible Oil from 69,61 lakh tonne• in 1998-99 
to 54.~4 lakh 10nne1 during 2000-2001. Thou$:h the Department of Agriculture 
and Cooperation i! implementing Centrally •pon1ored •chemc'I of Oilseed! 
Production Programme (OPP) and Oil Palm Development Programme 
(OPDP), there i1 no noticeable impact of the 1chcme1 on production of oils 
sceds. It 1eent1 th1.t the incentives 1s incorporated in these programmes arc 
not re.aching the producer of oi11eedo. The end re•ult i• that import nf Edible 
Oil i1 regularly increa1ini;i from the year 1997-98. The Committee. 1herefore, 
recommend that the programmes or OPP and OPDP be re\l:iew-ed to make 
it more 1uitable for producers of oilseeds, so that import of edible oil can be 
reduced to the mnimum e:rtcnt. 

NEW DEun, 
April 12, 2002 
22 L'hai/ra, 1924 (}i'aka) 

DEVENDRA PRASAD Y ADAY 
L'ha1mum. 

S1andtng Cammitt~e on i'"aad. 
Civil .'irlpplres and l'ublic {J1s/r1bur1on. 



PART H 

MINUTES OF THE SECOND SITTING OF THE STANDING 
COMMITTEE ON FOOD, CIVIL SUPPLIES AND PUBLIC 

DISTRIBUTION HEW ON THURSDAY, 
THE 28TH MARCH. 2002. 

Shri Devendra Pruad Yadav 

lok Sabha 

2. Shri Sahib Singh Verma 
3_ Shri Shyam Bihari Mishra 
4. Sbri Rameshwar Dudi 
S. Shri Tara Chand Bbagora 
6_ Shri A.P. Abdullakutty 
1. Sim Baj11 Ban Riyan 

8. Shri Rajbhar Babban 
9. Shri ~lmalai Dalit 

10. Shri Jai Prakash 

II. Smt Bimb1 RU.. 
12. Smt. Guroharan Kaur 
13. Shri Lajpat Rai 
14. Shri Dawa Lama 
J!I_ Shri Anil ShUlllll 
16 Dr. (Ms_) P. Selvie Das 

"' 

Chair11t<111 



'" 
I_ Shri R.am Autar Ram 

2_ Shn A.S. Chera 
3. Shri R.S. Mishra 

Joint Secretary 
Deputy SeclYIQJ')' 

Um/er Secl'rlary 

Mini•try or Couumer Affairs, Food and Public Diltribution 
(Department or Food and P1blic Distnl111lioJI) 

I. Shn RD. Kapur, SecretaJy 
2. Shri RN. Das, JS {S&EO) 
3. Ms. R.o.jni Raz.dart, J.S. (Sag). 
4. Shri Sanjsy Kaul, JS (BP & PD) 
S Shri A.K. Moha)l4b"a, JS (FCI) 

Food Corporation of India (FCI) 
Shri Bhure Lal, Ch.Umwi, FC! 

Central Wan:houlin11 Corporation (CWC) 
Shri N.K. Chou.bey, MD, ewe 

2. At the outset, the ChairmBn welcomed the represcntativcs of the Mlni•IJY ofCoruumer Affairs, Food and Pubhc Distribution {Departmerlt 
of Food and Public Distribution). The ChainnaQ Ihm aakcd the 
Secretllry coocemed to introduce his colleagl>Cll and the Secretary 
lllttoduced hi• colleagues acoordtngly. 

J The Committee then discussed with the repr-.tatives of the Mirustry 
of Crniswner Affairs, Food and Public Distribution (Dcpartnicnt of 
Food and Public DistributKlD) the various points arising out of List 
of Points on Demaiuls fur Grants (2002-2003). The querieo raised 
by Membcni were resolved by the representatives of the Ministry. The 
evidence was ~luded. 

The witnes!ICS then withdrew. 
4 A verbatim l'CC<lrd of lite "1tting has been kept SCpHlatcly. 

The Committee then a.§ourrn:d 



PART m 

MINUTES OF THE TiilRD SITTING OF THE STANDING 
COMMITTEE ON FOOD, CIVIL SUPPLIES AND PUBLIC 

DIS1RIBUTION HELD ON THURSDAY, 
THE !ITH APRIL, 2002. 

The Committee sat from 12.00 houn to 13.30 hours. 

Shri Devendra Prasad Yadav - Chairman 

Lok Sabha 

2. Shri Sahib Singh Verma 
J. Shri Ram Naresh Tripathee 

4. Shri N~ao Harbaji Diwlllhe 
5. Smt. Prcncct Kaur 

6. Shri Tara Chand Bhagora 
7. Shri A.P: Abdullakutty 

8. Shri Baju flan Riyan 
9. Shn ~bhar Babban 

JO. Shri Ezhilmalai Dalit 

11. Smt. Bimba Raikar 
12. Smt. Gurcharan Kaur 
13. Slui Lajpat Rai 
!4. Dr. Swami Sabhi Ji MaharaJ 
IS. Shri \lijay Singh Yadav 

16. Dr. (Ms) P. Selvie Das 

'" 



 




